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1.7.02 1 	On the prayer  of Mr. A.Oob 

learned Sr. C.6.5.C. for the.. 
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ad to file written statement. List 

"again on 7.8.2002 for orders. 
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7.e.02 	Plea,d1gs are complete.' The 
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the record. 
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for the parties, the case is adjourned. 

List the matter again on 20.11.2002 for 
hearing. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No.152 of 2002 

Date of decision: This the 2'k day of D49jember 2002 

The Hon'ble Mr Justice D.N. Chowdhury, Vice-Chairman 

The Hon'ble Mr K.K. Sharma, Administrative Menber 

Shri Tapan Kumar Dutta Roy, 
Office Superintendent, 
Office of the Chief Post Master General, 
North Eastern Circle, 

Shillong 	 Applicant 

By Advocates Mr M. Chanda 

- versus - 

The Union of India, represented by the 
Secretary to the Governirienc of India, 
Ministry of Communication, 
New Delhi. 
The Secretary and Director General, 
Departnent of Pota, 
New Dalhi. 
The Chief Postmaster General, 
North Eastern Circle, 
Shillong. 
The Chief Postmaster General, 
Assam Circle, 
Guwahati. 
The Asstt. Director General (SGP), 
Department of Posts, 
New Delhi 	 Respondents 

By Advocate Mr A. Deb Roy,, Sr. C.G.S.C. 

CHOWDHURY. J. (v.C.) 

ihis is an application undere Section 19 of the 

Adriristrative Tribunals Act, 1985 seeking for a direction 

for antedating the date of promotion of the applicant as 

Office Superintendent Higher Selection Grade I (O.S. (HSG-

I) for short) and the consequent improvement of his 
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seniority. 

2. 	Facts : The applicant is working for gain In the 

Postal Departme:t. He joined as Postal Clerk on 13.7.1965 

in Shillong Postal Division under the respondents and 

thereafter promoted to the post of Upper Division Clerk 

in the Office of the Postmaster General, N.E. Circle, 

Shillong on 23.1.1973. He was thereafter promoted as Lower 

Selection Grade Clerk with effect from 1.1.1988. The  

applicant: was thereafter given the benefit of Biennial 

Cadre Review promotion to HSG-II with effect from 

26.6.1993. On the retirement of the incumbent who was 

olding the post of Office Superintendents Circle Office, 

hi:1ong on' 31.8.1995, the applicant was promoted as 

Office Superintendent, Circle Office, Shillong with 

effect from 1.9.1995 vide order dated 7.9.1995 in the 

scale of pay of Rs.1600-2660/-, a scale of HSG-II which he 

was also drawing in his earlier post. By Memo No.Staff/9-

4/OS(CO)/2031 dated 22.5.2001 the applicant was conveyed 

about his promotion to the post of OS HSG-I in the scale 

of Rs.6500-10,500 from the post of OS HSG-II. The order 

also conveyed that the post of OS HSG-II, Circle Office, 

Shillong was to be treated as upgraded to HSG-I 	from the 

u&te 	of 	joining of 	the 	applicant 	in pursuance 	to the 

communications dated 	30.3.2001 	and 19.4.2001. The 

applicant also pleaded that prior to his aforesaid regular 

promotion he also officiated in the higher post on three 

different occasi3ns. During 1994-95. The applicant pladed 

that as per the policy of the Government of India the 

President of India accorded sanction for creation of two 

hundred and eight posts of HSG-I by way of upgradation 

from the post of HSG-II. As per the Staff Inspection Unit 

norms there was justification for one post of Office 

Supi:inendeflt .......... 
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Supe1:intendent in N.E. Circle in HSG-I and the respondent 

authority in 'a most illegal fashion did not act as per the 

policy, decision and delayed th upgradatio of the 

applicant without any justifiable ground. By this 

application the applicant has sought for a direction to 

antedate his proitlotion to the post of HSG-I with effect 

from 1.9.1995 and give the consequential benefits. In the 

O.A. the applicant has also assailed the provisional 

seniority list communicated vide Mrmo No.12-3/2001-SPG 

dated 25.9.2001 wherein the applicant's name was shown at 

the bottom of the list at serial No.18 showing him as 

Deputy Office Superintendent as on 1.9.1995. By the said 

communication addressed to the Chief Postmaster General, 

N.E. Circle, Shillong, the Assistant Director General 

(SGP) indicated about the DPC meeting to be held for 

promotion to the grade of Assistant Director (Rectt.), GCS 

Group 'B' in the Department of Posts reserved for Office 

Superitendent/Deputy Office Superintendent working in the 

circle Offices. In the said cormunication a list of 

officials who were likely to find place in the eligibility 

zone was enclosed as per their seniority. The concernd 

fficer was advise. to torward tne up-to-date CR dossiers 

alongwith vigilance clearance of the officials belonging 

to the Circle by a specified date. 

3. 	The re:3pondents disputed and resisted the claim of 

the applicant by filing written statement.. The respondents 

in the written statement stated that the post of Office 

Superintendent in Circle Office, Shillong was upgraded to 

HSG-I during 1981 abolishing the pQt of Deputy Office 

Supeintendent consequent on creation of the posts of Head 

.Tsistant Grade-Il in the same scale of pay as that of the 

grade of Office Superintendent having similar 

responsibility. The HSG-II post alongwith HSG-I grade post 

continued ..... 
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continued till bifurcation of the Composite North Eastern 

Circle in 1988 and on bifurcation the post of HSG-I was 

transferred to Assam Circle retaining the post of HSG-II 

in the Shillong Circle. The respondents admitted that the 

applicant was working as HSG-II from 1.9.1995 continuously 

as Office Superintendent (HSG-II) until upgradation of the 

post to HSG-I with effet from 22.5.2001. According to the 

respondents the applicant was holding the post of Office 

Superintendent which was in HSG-II grade and he was 

allowed the pay scale of HSG-II grade from 1.9.1995. In 

the written statement the respondents averred that the 

N.E. Postal Circle was not the only case of Office 

Superintendent being in grade II. The same was the status 

in case of Haryana and Himachal Pradesh also. The DTE by 

Memo No.22-1/89-PE-1(Vol.II) dated 30.3.2001 had upgraded 

1622 posts in HSG-I grade with direction to upgrade the 

post of Office Superintendent to grade I where there was 

no HSG-I post of Office Superintendent and accordingly the 

post of Office Superintendent of Circle Office.Shillong 

was also upgraded to grade I vide letter dated 19.4.2001. 

The respondents also pleaded in the written statement that 

the applicant was holding the post of Office 

Superintendent (HSG-II) with effect from 1.9.1995 and he 

was drawing grade pay from the said date. The seniority 

list that was circulated was purely for the officials 

holding the posts of Office Superintendent/Deputy Office 

superintendent in the HSG-I cadre. The applicant was not 

eligible to be included in the seniority list of Office 

Superintendent/Deputy Office Superintendent (HSG-I) and 

accordingly he was not considered by the competent 

authority for promotion to AD (Rectt) GCS Group 'B' post. 

Promotion to the post of AD (Rectt.) was finalized based 

on...... 
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on the correct seniority list of HSG-I officals and orders 

were issued by the competent authority, D.G., Posts vide 

Memo dated 31.12.2001.. Since the applicant was holding 

the post of HSG-II with effect from 1.9.1995 he could not' 

be placed in the higher scale in which was not physically 

working. It may 'also be mentioned that the applicant 

submitted a number of representations assailing the action 

of the respondents and finally after institution of the 

application the authority vide order dated 3.7.2002 

rejected the representation of the applicant declining to 

give him the promotion with retrospective effect, the 

legality of which was assailed in this proceeding. 

4. 	We have heard Mr M. Chanda, learned counsel for the 

applicant and Mr A. Deb Roy, learned Sr. C.G.S.C. From the 

materials on record it appears that the applicant was 

ordered for promotion to OS (HSG-I) cadre vide order dated 

22.5.2001. The promotion order itself shows that the post 

of OS HSG-II was treated as upgraded to HSG-I from the 

date of joining of the applicant. As per the pleadings as 

well as the materials on record it is also apparent that 

the Postmaster General, N.E. Circle accorded the creation 

of temporary post of Head Assistant (General) inthe Circle 

Office, Shillong in the scale of Rs.550-750. Consequent on 

the creation of the post of Head Assistant (General), the 

Postmaster General also ordered to upgrade the post of 

Office Superintendent, Circle Office, Shillong to HSG-I in 

the scale of Rs.700-900 with immediate effect and the post 

of Office Superintendent in the scale of Rs.500-750 was 

treated as abolished. By communication 29.3.1985 the 

Office of the Postmaster General communicated the order of 

approval of the Postmaster General for permanency of th 

post of Office Superintendent, Circle Office, Shillong and 

Head ......... 
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Head Assistant, Shillong. In the gradation list of the 

officials of the Office of the Postmaster General, N.E. 

Circle corrected upto 1.7.1986, the post of Office 

Superintendent in the scale of pay of Rs.700-900 was shown 

as vacant. 

5. 	At this stage it would be appropriate to refer to 

the communication dated 6.11.1995 issued by the Government 

of India, Ministry of Communications, Department of Posts, 

indicating the sanction for creation of 208 posts i.e. 3% 

of total BCR HSG-II posts in the HSG-I grade in the scale 

of Rs.2000-3200 by suitably upgrading the existing HSG-II 

posts in the scale of Rs.1600-2660 with immediate effect 

as per the details annexed to the said communication. The 

relevant part of the communication is reproduced below: 

"Heads of Circles are requested to identify 
the number of HSG-II posts indicated against their 
Circle in Annex 'A' and upgrade them to HSG-I under 
intimation to this office. The identification of 
HSG-II posts may be done on the basisof following 
guidelines: 

Those HSG-II posts where an HSG-I post is 
justified on the basis of norms, but the same 
could not be created due to ban on creatiOn of 
posts. 
Posts of USG-II Head Postmaster at District 
Headquarters where no HSG-I post exists at 
present. The Chief Postmaster General should 
identify the District based on its importance/ 
workload in the Region. 
Other HSG-II posts which are considered 
operationally important by Heads of Circles. 

The work of identification of posts, holding 
of D.P.C. and placement of the officials against 
the posts should be completed by 01.12.1995 
positively. Thereafter a report to this effect be 
furnished to the Directorate. 

The mode of recruitment for the upgraded post 
will be by method of selection as prescribed in 
Recruitment Rules for the HSG-I posts." 

Officewise distribution of 208 posts of HSG-I by way of 

upgradation as indicated in the Annexure to the 

aforementioned communication was shown. Serial No.13 

showed two posts of HSG-I in the N.E. Postal Circle. The 

communication ........ 
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Communication referred to above itself indicated a time 

frame for filling up of the vacant posts. As per the 

communication issued by the Government of India, Ministry 

of Communications, Department of Posts dated 30.3.2001 

addressed to all the Heads of Postal Circles according 

sanction for creation of 1622 posts of HSG-I by upgradation 

of the post of HSG-II, it is revealed that as per SIU norms 

there was justification of one post of Office 

Superintendent in each Circle (Administrative Office) in 

HSG-I grade. The said communication further revealed that 

every Circle had the post of OS HSG-I except Haryana, 

Himachal Pradesh and the North East. The Circle Heads of 

these Circles were requested to upgrade the post to HSG-I 

from amongst their quota allotted. Pursuant to the said 

communication the applicant was promoted to the cadre of 

OS HSG-I. As a matter of fact the said promotion was made 

by upgrading the post of OS HSG-II, Circle Office, 

Shillong to HSG-I. No justification was assigned as such as 

to why the respondents failed to adhere to the promotion 

and upgradation of the applicant in •terms of the 

communication dated 6.11.1995. The materials indicated as 

to the justification for the post of Office Superintendent 

as per the SIU norms. 

6. 	Mr A. Deb Roy placed before us the following written 

instructions received by him from the department: 

"Instruction contained in the Directorate 
Letter No.22-1/89-PE-I (Vol.11) dated 6.11.95 for 
creation of 208 HSG-I posts through out the country 
relates to upgradation of 3% of HSG-II posts to HSG-
I for General line officials based on specific 
criteria. 

Heads of Circle were empowered under para-2 of 
the Dte letter to identify the HSG-II posts in the 

/  Circle according to the allotment/distribution of 
the number of posts to the Circle (as per Annexure-A 
of the Dte Letter) keeping in view the guide lines 

in........ 
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in para-2 of the letter 

To upgrade 

Those HSG-II posts where HSG-I post was 
justified according to Norms but the same could 
not be created due to ban on creation. 

To upgrade the post of HSG-II Head postmaster 
at 	the 	District 	HQ 	according 	to 	the 
importance/work load of the area/District HQ 

And 

To upgrade other HSG-II Posts which are 
considered operationally important. 

As per annexure-A of the Dte letter Two posts 
were allotted to this circle. Keeping in view the 
guide lines of the Dte letter, two posts in 
important operative offices viz Dy postmaster 
Shillong G.P.O. a gazetted post office at Circle 
Head Quarters and the post of postmaster Dharmanagar 
Postal Divisional Head Quarters in Tripura were 
considered for upgradation from the postal 
operatinal point of view due to the work load and 
operational importance; the two posts were upgraded 
to HSG-I from 1.12.95. 

The post of Office Supdt Circle office Shillong 
falls within the category of Administrative office 
positions mainly, clerical supervision in nature and 
less important compared to the operational post 
offices and work load of the post also did not 
justify upgradation to HSG-I post according to 
Norms. In the, absence of specific instructions in 
Dte letter for upgradation of the post of Office 
Supdt in Circle office, an administrative office, 
the competent authority did not consider to identify 
the post for upgradation to HSG-I post. 

The post of Office Supdt was up graded to HSG-I 
post from 22.5.2001. The post was'upgraded under the 
specific instruction from Dte in their letter No.22-
1/89-PH-1 (Vol-Il) dtd 30.3.02 (Annexure-B).' 

7. 	We have given our anxious consideration in the 

matter. The aforesaid instructions also did not specify any 

reason as to why the competent authority did not consider 

to identify the posts for upgradation to HSG-I post above. 

The reasons are not far to seek. The Memo.No.Est/34-19/77 

dated 19.5.1981, Annexure VII to the application itself 

indicated the decision of the authority to upgrade the post 

of Circle Office, Shillong to HSG-I in the scale of Rs.700- 

900 with immediate effect. By Memo.No.Est/34-6/96 dated 

29.3.1985 ........ 

U 
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29.3.1985 the Postmaster General, N.E. Circle, Shillong 

accorded sanction for permanency of the post of Office 

Superintendent, Circle Officer, Shillong at the scale of 

Rs.700-900. The instructions set forth above, therefore, 

goes counter to the policy enunciated by the respondents. 

8. 	The materials placed before us clearly indicated the 

eligibility 	of 	the 	applicant 	for 	being 	considered 	for 

upgradation to HSG-I 	in terms of the O.M. dated 6.11,1995. 

The said 	communication also indicated about the existence 

of 	vacancies. 	Save and 	except 	the 	three places mentioned 

above, 	in 	the 	other 	Circles 	the 	concerned 	persons 	were 

upgraded 	to 	the 	higher 	scale. 	The 	respondents 	failed 	to 

assign any disability of the applicant for being considered 

for 	upgradation 	in 	terms 	of 	the 	aforementioned 	Office 

Memorandum. 	Obviously, 	the 	materials 	on 	record 	revealed 

manifest 	infraction 	on 	the 	constitutional 	right 	of 	the 

applicant 	guaranteed 	under 	Articles 	14 	and 	16 	of 	the 

Constitution. 	The 	respondents 	arbitrarily 	rejected 	the 

representation of the applicant with a most cryptic order 

without 	assigning 	any 	reason. 	The 	applicant 	was 	found 

eligible 	for 	promotion 	on 	upgradation 	by 	the 	competent 

authority in May 2001, which benefit the applicant ought to 

have been 	given 	on 	and 	from 1995 on the strength 	of 	the 

communication dated 6.11.1995 which as per the departmental 

communication was required to be completed by 1.12.1995. 

Foir 	all 	the 	reasons 	stated 	above 	we 	are 	of 	the 

considered 	opinion 	that 	the 	applicant 	is 	entitled 	for 

antedating his promotion/upgradation to the post of Office 

Superintendent 	HSG-I 	on 	and 	from at 	least 	1.12.1995, 	the 

date on which the respondents were ordered to complete the 

exercise 	of 	upgradation. 	The 	respondents 	are 	accordingly 

ordered to give effect to the upgradation/promotion of the 

applicant ......... 
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applicant in terms of the communication dated 6.11.1995 and 

antedate the promotion of the applicant accordingly as 

expeditiously as possible, preferably within three months 

from the date of receipt of the order. The impugned order 

dated 3.7.2002 rejecting the representation of the 

applicant is also set aside. 

10. 	The application is accordingly allowed. There shall, 

however, be no order as to costs. 

K. K. SHARMA ) 
	

(D((1T0WDHURY) 
ADMINISTRATIVE MEMBER 
	

V ICE-CHAIRMAN 

n km 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

In the matter of: 

O. A. No. 152 of 2002 

Shri T. K. Dutta Roy 

-vs- 

Union of India & Ors. 

And 

in the matter of 

An application filed by the applicant praying for 

amendment of the application fHed under 0. A. No. 

152/2002; 

The applicant above named - 

Most humbly and respectfully begs to state as under: 

.1. 	That the aPPlicant had filed the 
01. A.. No, 152/2002 

prayitq inter aiia 	La treat his service as Office 

Super In Lendent in the grade of HSG'I with effect from 

(fl 0 ,9, J.995 .irLad of Deput Off ice Superint ent as 

shown in t:he 5cr ior'ity List since he was working as 

Off ice Sur,:cr I 'Len den t on regular basis with effect from 

01. 09. 1 99b and also praynq for a direction upon the 

r'espon(frr(fe to extend all the benefits of HSG'I to him 

Including the appropriate scale of pay and seniority to 
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	 go,  

the Grade of Office Superintendent with effect from 

01.. 09 .. 1995 

2. 	That this Hon'ble Tribunal was pleased to admit the 

aforesaid 0. A. No.. 152/2002 and issued notice upon the 

respondents. The respondents have already filed their 

written statement and now the case has been posted for 

hearing. 

/
3..  That during the subsistence of the original 

application, the respondents have rejected the claim of 

the applicant vide impugned letter bearing no.. 

Staff/35/2445/76 dated 3rd July 2002 in pursuance of 

the Directorate letter bearing no. 4-1/2002-5pB1.I 

dated 21.06.2002 wherein it is stated that the request 

of the applicant for the grade of HSGI pay scale of 

- Office Superintendent with retrospective effect from 

01..09..1995 etc. was considered by the competent 

authority but the same could not be acceded to. Hence, 

this amendment application for appropriate relief. 

4.. 	That the applicant be allowed to add the following 

paragraphs after paragraph no. 4.14 of the Original 

pplicatjon.. 

414.. That it is stated that the respondents 

in deliberate violation of the provision of sub 

section 4 of section 19 of the Administrative 

Tribunals Act, 1985, had issued the impugned order 

bearing letter no.. Staff/35/2445/76 dated 3rd July 

2002 in pursuance of the Directorate letter 
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bearing no, 41/2002-3p6II dated 21,06,2002 

rejecting the claim oft he applicant for the grade 

of HSGi pay scale of Office Superintende nt  

including seniority in the said grade with effect 

from 0109,1995 It is relevant to mention here 

that the respondents particularly the respondent 

nos, 2 and 3 did not disclose any reason for 

reectjoni of the claim  of the applicant. It 

appears that; the impugned order have been passed 

\
i thout application of mind and as such the 

Directorate letter date.d 21,0,2002 as well as the 

order dated 3rd July 2002 are liable to he set 

aside and quashed. 

A copy of the impugned letter dated 3rd July 

2002 is enclosed herejth and marked as 

That it is stated the Govt. of India 

Department of Personnel and Training vide its 

Of f ice Memorandum bearing letter no, 28034/6/2002
-

.-  

Estt. (A) dated ii January 2002 has provided that 

a reply,  sent to a Govt. Servant on his 

repre.sen tat;ion should be self 
contained covering 

all the points raised by him and in a case where 

the representa'ti of 
Govt. Servant is 

rejected the grounds there for should he clearly 

indicated. But in the instant case the 

respondents while rejectinc the claim of the 

appi, icant have disclosed no reason and as such 
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the impugned letter dated 3rd July 2002 is also in 

violation of Office. Memorandum dated 11 January 

2002. 

A copy of the Office Memorandum dated 11 

January 2002 is annexed herewith as Annexure 

:XV.III - 

4..14C That it is stated that the contention of 

the respondents so far rank and status of Office 

Superintendent in the case of Haryaria and Himachal 

Pradesh 	is 	identical 	to that 	of N..E..Circle but 

factually the 	situation was 	just reverse 	to N.E. 

Circle.. It -is relevant to mention here that the 

Himachal Pradesh and Haryana Circle was created 

pursuant to the bifurcation of the Original Punjab 

Circle and in that case the grade of Office Supdt. 

In the scale of HSG Gr I was retained to the 

parent circle of Punjab while the junior post i.e. 

the post of O.S. in HSG Gr.. II was transferred to 

newly created Haryana and Himach*1 Pradesh Circle. 

unlike that while bifurcating the N.E. Circle, the 

post of HSG Gr, I was given to the newly created 

Assam Circle while the Jr. post of HSG Gr. II was 

retained with the parent circle i.e. the N.E.  

Circle, Shillonq. And as such, this case happens 

to be a deviation from the normal bifurcatioris 

made by the respondents in other cases and the 

case of N.E. Circle happens to be a lone and 

isolated one. 
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4.14D 	That it is stated that the respondents 

vide thel r No. EST/3425/77 dated Shillong 

30P2 has also notified the duty chart of the 

Office Superintendent of the Office of the Chief 

Postmaster General N.E.Circle, shillong which 

clearly shows that it entails both administrative 

and financial responsibilities which are same as 

that of duties and responsibilities of Office 

superintendent HSG (r I in all other circles 

- copy of the order dated 372002 is annexed 

as Annexure-XIX 

4.14 E 	That it is stated that the decision of 

the respondents so far distribution of posts are 

concerned between the erstwhile N.E. Circle and 

the then newly created Assam Circle is highly 

arbitrary as because the post of Office 

Superintendent HSG-1 was allotted to the newly 

created circle from the old circle without any 

proper justificatiOn It would further be evident 

.f: rom  the Circular issued under letter No. 22I/89 

PE, I (Vol.11) dated 6.11 .1995 issued by the 

Department of Post, whereby sanction were accorded 

for creation of 208 posts i.e. 3% of total BCR 

HSG-II posts in the HSGI grade in the scale of 

Rs 2000'3200 by upgrading the existing HSG-II 

posts in the scale of Ps.. 1600'-2660 with immediate 

effect.. But surprisingly even after,  isst.iance of 



the above order dated 6..11..1995 the post of the 

Office Superintendert HSG'-II was not upgraded in 

the erstwhile N.E. Circle, 1  Shillong for the 

reasons best known to the authorities In the 

letter dated 3032001 (Annexure-xii to the 

OAjjt is fairly admitted by the Government that 

as per SIU norms there is a justification of one 

post of Office Superintendent in each Circle 
- -j- - V  

(Administrative Office) in HSG-'I grade and it is 
- 

fuier stated that_at present every circle office 

has the post of Office Superintendent in HSG'-I 

except Haryana, Himachal Pradesh and North East 

Therefore it is quite clear from their own 

statement that all circle offices were enjoying 

since inception the post of Office Superintendent 

in the Grade of HSG-I except Haryana, Himachal 

Pradesh and North East. Thus the action of the 

respondents is highly arbitrary and discriminatory 

and the same is violative of Article 14 of the 

Constitution in as much as the present applicant 

is being forced to discharge similar duties and 

responsil,iljtjes in the post of Office 

Superintetdent in N.E. Circle, Shillonq but denied 

the rank, status and pay scale of HSG I to the 

applicant 

In the circumstances stated above, the applicant 

is entitled to the benefit of HSGI at least with 

effect from the date of appointment to the post 
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of Office superintendent HSG- 
	II with all 

consequential service 	benefits and monetary 

benefits, 

Copy of the letter dated 6..11..1995 is annexed 

as Annexure-XX.. 

5- 	That the applicant be allowed to incorporate the 

following grounds after ground No. 5..7 of 	the 

Original Application.. 

For that 	no reason 	has 	been 

disclosed while 	rejecting the 	claim 	of 	the 

applicant in denying 	the higher 	pay 	scale,  

seniority in the Grade HSG-I with effect from 

•i.9..1995 by the 	impugned order 	dated 	3rd 

July., 	2002 as 	such 	the same 	cannot 	be 

sustained in the 	eye 	of law 	and 	therefore 

liable to be set aside and quashed.. 

5..9 For that the respondents ought to have 

granted the benefit of up gradation at least 

with effet from 611..1995 to the solitary 

post of Office superintendent to the 

erstwhile N.E. Circle in terms of the order 

dated 6.11..1995. 

6. 	That the applicant be allowed to incorporate the 

following prayer after prayer No.. 8.2 in the relief 

column of the Original Application.. 
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8..2A That the Hon'ble Tribunal be pleased to 

set aside and quash the impugned letter 

hearing No Staff/35/2445/76 dated the 3rd 

July.. 2002 issued by the Chief Postmaster 

General, N.E. Circle, Sh.:illonq.. 

$..2 8 	That 	the 	Honble 	Tribunal 	be 

pleased to declare that the applicant is 

entitled to the benefit of higher Grade of 

HSG - I including the pay scale and seniority 

in the cadre of Office Superintendent at 

least with effect from 1..9..1995. 

8..2C That the Hon'ble Tribunal be pleased to 

declare that the allotment of solitary post 

of Office Superintendent of HSG-I grade to 

newly created Assam Circle from erst'hile 

N..E..Circle vido order dated 22..6..1988 is void 

ab initio.. 

6... 	That this application is made bona fide and for the 

cause of justice. 

In the premises aforesaid, 

Hôn'ble Tribunal be pleased to 

allow the applicant to amend the 

Original Application No.. 152/2002 

in the manner as indicated above 

and further be pleased to pass any 
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other order or orders as deem fit 

and proper.  

For this act of kindness the 

applicant as in duty bound shall 

ever pray.. 
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I 

I, Shri Tapan Kurnar Dutta Roy, Son of Late Dr. 

Subodh :Chandra Dutta Roy, aged about 57 years, working as 

Office Superintendn, Office of the Chief Postmaster 

General, NE..Circ1e, Shillonq, do hereby verify that the 

statements made in Paragraph 1 to 6 	of this application 

are true to my knoledqe and I have not suppressed any 

material fact. 

And I sign this verification on this the 19th day 

of September, 2002 

cS1 
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DEPA1TMENT OF POSTS: INDIA 
OF[ECE 011  Ti-[E CHLIF POSTMASTER GENERAL N.E. CIRCLE:: 

SHILLONG-793 001. 

No. Staff/35/244 5/76 	 Dated at Shillong, the3"' July' 2002. 

(I)fficc Sii 1:)erirII.crI(l( t it., 

Circle Office, Shilkng. 

Sub: - 	Request for the gride of lISG-1 Pay Scale of OS with retrospective effect 
[win 1-9-95 etc - ease of Sri T. K. Dutta Poy. 

• Directorate under letter No.4-1/2002-SPB-11 dated 21-6-2002 has 
intimated that the case on the iihovc noted subject was considered by the coinpetant 
authority but. the benefit, ol'l --IS(*j-1 can be given only From the date of promotion to that 
grade and not with retrospective u ffect w.e.f. 01-09-95. 

*n~ 

(J. M. Dutta) 
For Chief Postmaster General, 

N. E. Circle,Shillong. 

tpfy DIvistonal Manager (PM) 

•,o the Chief potma.ter Qs 

.8. rc!e. ShilIong-793001 

0 
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• 	 No.28034/612002-Estt(A) 

MINISTRY OF PERSONNEL PUBLIC GRIEVANCES & PENSION$ 
* 	 DEPARTMENT OF PERSONNEL AND TRAINiNG 

(ESTT.(A)DESK-I) 

Dated the 11 th  January, 2O4 

OFFICE MEMRANDUM 

Subject: Recominendatiom of.the Committee on Service Utlgutlon* 
regarding reprcsentatlon made by the Governinen 
empIoyee4, requiring examination In th 
Mhiistsleg/Dcpartnieiits. 

Thc uudcrslgncd is dh-cctcd to rvfcr to the rubject mcntlono 
above and to coinniuiilcafe the following decision of this ep*rtment & 
per reconunendatlons made by the ConüñIftéóji Service Utigatluns :- 

• a) A representation made by the Government employe °  
• 	requiring examination only In a Mhthtry1Departni 

should be disposed of within a inaxhiium period of gix.  
,wecks and if requiring inter-departmental consu1tt1oi, 
such representation should be replied to normally 'within 
iiiaxljnum period of three months. 

b) 	Final reply sent to a Goverlulbent servant on bJs 
representation should be self-contained, cover all the point 
raised by him and In a case iiere the representatlo,i of th c 
Government servant is rejected, the gi -owids therelor 
siwuki be clearly laMilcated. 

2. 	All the Ministries/Departments, therefore, are requested tc 
dispose all the represeiitation,g made by the Governawill employee 
accordingly, 

2 	* 	* 	 Sa/- 
(SAHAI)EO RAM) / 	

DEPISFYSECRETMY TO THE GOVT. OF INDLA 
Tel : 30173338 

To 
All Mbib tries/Depa rhazei its of the Govt. of india 



l)FPAR'FMINT OF POSTS 
OFFICE OF 'Ii Iii Cl UEF POS'FMAS'FER GENERAL:N..CIRCLE:Si I1LLONG 

No. Est134-25/77 	 Dated Shillong,. the 3-7-2002 

Following works are entrusted to the 011ice Superintendent of Office of the Chief 
Postmaster General, North East Circle, Shillong to have immediate effect. In addition to the 
following works, the Office Superintcndcnt should also perform the duties assigned to him by 
the Chief Postmaster General, Postmaster General, Director of Postal Services (I-1Q) and Group 
Officers of Circle Office, Shillong. 

General supervision and direct responsibility for Central Registry, issue and 
dispatch, movements of files and papers through peons, old record section and 
reception, office stock and stationery. 
lie is required to scrutinisc the (lisputed papers of Dak and make over them to the 
proper sections. 
He will be responsible for posting of Stenographers to Section! officers. 
He is responsible for all house keeping functions of the Circle Office. 
He will maintain CRs of the Class-IV staff. 
1-Ic will be responsible for receipt, dispatch and distribution of Fax messages of 
the office. 
He will be joint custodian of keys of safes and cash of Circle Office with APMG 
(A/Cs) in charge of its accounts and pension branch of the office. 
He will be joint custodian of keys of safes and cash of Post Offices with A.D. 
(Stall) in-charge of the Technical branch. 
Receipt and circulation of DO's dak, Newspaper cuttings. 
He will be responsible for receipt and distribution of communications from the 
unions. 
lie will arrange for holding of all kind of meetings. 
lIe will grant C.L. of Class-tV officials of the Circle Office except those attached 
to Chief PMG, PMG and DPS(1 IQ) whose CL will be granted by the Sr. PS/PS 
and PA. 
lIe will maintain office Library. 
lIe will be responsible for maintenance of corrected sets of Postal Manuals. 
I Ic will be responsible lr controlling of supply of stationery to Sections/Officers. 
1 Ic will accompany (he Cashier to Shillong Gl'O everyday when the drawal of Rs. 
5000/- at a time. 
lIe will verify the cash book, account book and contingent register, break up 
register miin1ained by the Cashier of the Circle Office. 	- 

(LALHLUNA) 	 - 
Director of Postal Services(Hq) 

Copy to:- 
The Office Superintendent 0/0the Chief Poatmaster_.Generol, 
N. E. Cirble, Shillong for inforniation and necessary action. 

/ 
V .ARcl-cc2  

fl 	Dv 
LIO 

PtçnIp FilPislorval Mnnp? rm 
0,0 the ChMf Pns,mase! CWftftW  

N.E. OYrale. Sflh!Io,,.793001 

1 db I- 
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(Vol.") 

Ministry of Communications 
• Department of Post 

Dak i3havan, 
Sansad '1aro, 
NewDelhi-110 001. 

	

Dated:06/11/95 	
.. 

0 

All Heads of Postal Circles. 

Subject: UpLJradatibn of 200 posts of -ISG-II to Ff50-I 
grtde. 

çTr6  CA 

7 	
The President is 4eased to accord' snotion 	, 

/ 	
for cretion of 208 posts i.e. 3% of total BCR I-15G11 	' 

	

/ 	,osts in th' HSG-I grudo in the scle of Rs.2000-3200/ 	. ' 
by suitably upruding the existing HSG-iI posts in the' 

/ scale of 1:s.lt;00_26G0/_ with immediate. effect asper the 

/2. 

etails at .innex 'A',

ie da of Circ1's ate rtciuested to identify the'

inber of 1h3G-II posts indicated against their Circle •in 	•.

nuic 	'h arid upgrade them to HSGunder intimation to

h 	ofL.LT2. 	 I 

/ 	done on the basis of following iuidelifles : 	•:• 	.'..' ' t \ 
I 	

•• 	I 	 ' \ 

I-' 	 - 	 ..—.---=---'--------, 	 . 	I 	
..e•t 

Those UJU-i1 	Ls wlioro an 1-ISO-I' post is 	\ \ 

fl 	\ 	
justified on the basis of nornis, but the, 	. same 	..ft ..q 
could not be creatd due to ban on creation 	• !' 

,kip, of posts. ' 	 .• 

	

.7 	( ii) 	Posts of HSG-Il I'Iead PostmasterSt 	 ................ 
0 	 •• 	•. 

( 	
/ 	

!etdqu1rt?rS ,hej.e no 1-150-I past existsa-t 	•, :f 

ct' 	present. The Chief Postmatr General should 	•. 
0 	 identify the District based on its importancet: 	.,.i 

1' 

iii) OLner .ISG Ii posts wnich are consideLed •1 
 

oprion.%llyirnortLfltbY Heads of CircleJ 

3. 	The work of idellti lication of posts, holding 	 ••: 

of D,P.C. and ,,lace,uent o th oiicth1s ajainst the 	 • 

osts should be completed 
Therea:-.:ter a re1.ort to tii u-ect eturnih0d to the 

ok- .  

	

\ 	( 



IA 

-. 
The mode of lecluitment for the ur q1ded post will be by method of selOCtj)1 as rrescrihed in IL 	 1 ecruitment iules I or the H-I po.5t$. 

. The eXpendjtijrp iflv)lvcF is debitahie' to the Uend 11 3201-1 1 ostai Sorv:i.cps j) -9( I i ( i rr I 	i1?c4 -------------------------- 	, ' - J - 
ba1rrieslt and should be mti1 from the sanctioned qrant 
of the respectjn year. 	. 

This 1SUeS WJ th the concurrence of I'1in!try 
of Finance vide their II) No. 2(5)/EIJI/94 dated 02.9.1994 
nc in consuj.tato, with th .Tntprna. I 	!\vlco Branch Vide their ILl No. 30c3/FAP/95 datod 2/11/95, 

Hiridi version WjjI'.folow. 

(Alok Sax(.-.na)? 
Asstt.. Dir. Goii,'l(stt. 

e'. 	- - 	. 	 - - - - - I 
L..opy 'to: 	. 

to ecr(, tary (Post). 

	

2. 	3 	. to 
3.... to 

	

4e 	j: •• to ;ecrety, "°' - tI :ic rvlces Board. 

	

5. 	ihe Liir"c torGcnexn 
 

	

(. 	All i- e00n1. PosLm'5 (n:?ral. 

	

7. 	.'41 Dy.  
ectora 

Directors en'ra1 and bir ctors in the 

	

2., 	Cijt 	General ivanager (Postal Llke.insJ;cej 
New Delhi, 
Llirector, Postal 	Colleq.', Jhazh&d. 
Controller Foreign I4ai.ls, Bombay. 
Principals, 1'ota.I Training Cen'r, Dabhanca,/ 

dara  
!lrec tors/Dy. Directors /:.cc;'jnts (roe tal). 

fi' in charg, 	.; Icrd 'i:ice Kiip tee. 

	

1'. 	i-.i1 •c tions in the I..ij' rc tóra'ie. 

	

15. 	1111 rr?cnqflj59 
Ufli 011s/associ ations and fec.r:tinns. 	 .. , 

	

lu. 	'.uarc. f112. 	 . 
Lnpis, 	 . 

/. 	.(,, 	. 	. t•, 	/ 
(fuok 

.aefla). 
• 	s.c.;. Iir1 Cc'neral 



• - 	
• 	____ 

-'L 	
-----?- -•L.: 	 TLR (tJ 

31. o. - 	icarneofthe .Circie 	'ic. of Pts. 

TCTAL 

.ridhra Pradesh 	 11 	2 	13 
- 	s sam  

Bihar 	 5 	 1 	 5 
Delhi 	2 	1]. 

-' 
 

S. 	 Gujrat 	 11 	2 	13 
:-aryna 	 5 	1 	6 

	

2 	0 	2 

	

2 	 -. 	2 
- 	 araL!:a 	 il 	2 	13 

10. 	 :-z€rala 	
•0 	

5 	 1 	6 	- 

.11. 	 5 	1 	6 

• 	 12. 	 a 2Z 	5 	33 

3. 	 North east \.(- 	 2 	 0. 	2 
- 	 1 	 8 

- 	Pünjb 	 3 	1 	4 	 V i 
• 	 1- 	 5 	 /)c\ 4 (O 

	

21 	4 	23 
18. 	 Uttar Próesh 	 • 	24 	 5 
1.  7 West 3en1 	 14. 	3 	1 
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L 
IN THE CENTRAL ADMNISTRATIVE TRIBUAL 

GUWAHATI BENCH 

(An Application under Section 19 of the Administ:ratIve 
Tribunals Act 1985) 

Tite of thecase 	 No.. ......./20 02  

Sri Tapan Kumar Dutta Roy,, 	 Applicant 

Union of IndIa & 0ther:s 	Pepondents.. 

INDEX 

SL. 
No. 	I  

Añnexure . 	 -. 	Particulars Page 
 No. 

Appliqation  

 Vet- if ication 20 

 I Memorandum dated 7.9..1995 	. 

Memorandum dated 	22.5.2001 

III dated 20.12.1994 

- 	 06. j IV 	1Order dated 9.5.1995 	 j_24 
07. V Order dated 31.7.1995 

VI Order dated 14.3.1995 

VII Memorandum dated 19.5.1981 

10, VIII Memorandum dated 29.3.1985 

.11.. IX Gradation List dated 1.7.1986 

12. X Memo dated 22.6.1988 

XI Letter dated 	12,01.2001 	. 44 1 
14. XII Letter. dated 30.3.2001 

15, XIII 

Series 

Representations dated 20.7 	2001, 

26.9.2001 	12,12.2001, 	18.12.2001 
. 

ndaateo 27.2,2002  

73 

16. XIV Impugned letter dated 25.09,2001 74 
 xv Representation dated 26,92001 76- 
 XVI Cpy of relevant pages from Manual 

Office procedure for Post 
ErcleOffice..  

Filed by 

Date 	 . 	 A dvoca te 

- 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH : GUWAHATI 

(n Application under Section 19 of 1;he drninistrative 

iribunals Act, 1985) 

O.A. No 	/2002 

BETWEEN 

Sri Tap&n Kumar Duitta Roy 

Office Superintendent 

Office of the Chief Post Master General 

North Eastern Circle 

Shillong--793001 

p p1 i c. a. (1 t 

The Union of India 

Represented by the Secretary to the 

Governnient of India, 

Ministry of Communications, 

New Del hi 

2. 	The Secretary and Director General 

• 	Depart2mertt of Posts, 

C) a k B ha wan 

Samsad 

New.  Dolhi-110001 

a 	
$Z? J1 	a 
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The Ch:ief Postmaster Genera]. 

North Eastern Circle 

Shil ion g793OO1 

The Chief Postmaster General 

Assarn Circle 

Meghdoot Bhawan 

Guwahati' 781 001 

S. 	The Asstt. Director General (SGP 

Department of Posts, 

Oak Bhean, 

Samsad Marg,. 

New el hi11O0O1 

Respondents 

(2EI(T.LSOF THE APPLICATION 

1. 	Particulars of order aoà.inst whKA this oolication is 

made 

This aprlicatian is made against the impugned letter 

issued under No. 12-3/2001-SPG dated 25.09.2001 by the 

• 

	

	Respondeht No.5 and the provisional seniority list of 

c:sI/o.sii: appended thereto in connecion with holding 

proposed DPC for Promotion of Office 

Superintendents/Dy Office Superintendent:s to the grade 

of Assistant Director (Rectt) GC S Group and 

pray:irig for a direction to the Respondents to' 

iodify/amend the aforesaid seniority 1. 1st prior to 

holding of proposed DPC treating the service of the 

I 

2 



I, 

I 

applicant as Office Superintendent in the grade of HS-

I with effect from 01..09..95 instead, of Dy, Office 

Superintendent as shown in the seniority list since the 

applicant was working only as Office Superintendent on 

reqular basis with effect from 01..09..1.995 and not. as 

Deputy Office Superintendent on regular basis with 

effect from 01..09'..1995 and not as Deputy Office 

Superintendent and further praying for a direction to - 

the Respondents to extend all the benefits of HS'I to 

the Applicant including scale of pay, All India 

seniority with effect from 01,09.1995, 

2.. 	3urisdiction of the Tribunal.. 

The applicant' declares that the subject matter of this 

applica1ion is well within the 1urisdiction of this 

Hon ble Tribunal... 

3. 	Limftation 

The applicant further declares that this application is 

filed within the limitation prescribed under section-21 

of the Administrative Tribunals Act., 1985. 

4.. 	Facts of the case. 

4.1 That the applicant is a citizen of India and as such he 

is entitled to all the rights, 	pr-o'tections and 

privileges as guaranteed under the Constitution of 

In d i a. 

3 

T'9 
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42 That your applicant joined under the Respofldeflt 
	on 

and promoted on 23.1.1973 as Upper Division Cier( in 

• the office of the Post M.ter General NE Circle 

• 5hi1laflq He was then promoted as 20% Lower SelecLiOfl 

Grade (LSG) cTerk with effect from ii198Oir the same 

office and then further promoted as Biennial cadre 

• Review 	official 	(BCR) 	HSG1I 	
with 	effect 	from 

Subsequently has was promoted as Office 

Superintendent with effect f rom 191995 on reular 

basis vide Memo Na, Staff/35/1275/76 / 11, dated Shillang 

7,9,1995 and placed in ,the pay scale of Rs 160020/ 

a scale of HSG-II which he had been drawing in his 

earlier post also EventuallY the applicant was 

promoted from Office Superintendent (HSGlI) to Office 

Super'intendeflt (HSGI) in the pay scale of Rs 6500-

10500/ -  vide Memo No 
Staff/94/13S(C0)/001 dated 

3hiliong 22,5,2001 and he assumed charges as HSG-I 

with effect from 22,5,200i where he its still 

continiUinq 

Copy of the Memo dated 791995 and Meuio dated 

22,5,2001 are anne<ed hereto as Annexure I and II 

respectively- (Correction made) 

4,3 That your applicant begs to state that prior to his 

regular promotion as Off ice Superintendent on 19 .1995 

as stated above he was wort ing in the same post of 

Office Superintendent in officiatifl9, capacity in three 

- 	
k. 	 •• 	• 	

CIJ 	0 	s-, 



n 

5 	 2) 

4- 
d ffc enspel is from3 .12. 1994 to 6A.1995  	 5 3.1995 

to 	3.7.1995)3.nd 8.1995 to 3131995Js per 	orders 

issued 	on 20.12.1994 4  9.5.1995 	and on 	31.7.1995 	(read 

with order dated 14.8.1995) respectively.. 

c;opy of orders dated 2012.1994, 9.5.1995. 

31.7 .1995 and 14.8.1995 are annexed hereto as 

Annexure III, IV, V and VI respectively. 

4..4 That the applIcant begs to state that the Post of 

/ Office Superintendent in the Circle Office, Shfl long 

was upgraded frorri HS-II to HSQ-I in the pay scale of 

Ps. 700/- to 900/- (Pre-revised) in 1961 vide Memo No. 

Estt/34-19/77 dated Shillonci 19.3,1981 and unde rt the 

said Meiiio, the post of Office Superintendent in the 

HSG-Ii (in the :.ca10 of r.. 550-750/- Pro revised) in 

the circle Office, Shilong was abolished, meaning 

thereby that the post of Off ice Superintendent I nt he 

Circle Off ice Shiliong is in the grade of HSCI only 

• with eFfect from 19.5.1961. The said post of Office 

Superintendent (HSG-I) in the Circle Offic;€, Shii1org 

as thereafter made permanent vdc Memo No. EST/34 ....6/76 

dated Shillonci 29.3.1965 with effect from 1.3. 1965, and 

the same was reflected in the gradation list corrected 

up to 1.7.1986, shoir'ig therein one permanent post of 

Of F ice Superin Len.:ent in the scale of Re. 700-900 (1 . e.. 

Hsa- I). 

Copy of Memo dated 19.5.1961 • Memo dated 29.3.1.965 

and relevant pages of gradation list as on 

T2° 	2QL aJ 	r1Z -. 
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1,7,1986 are anne><ed hereto as nnexure-VII, VIII 

and IX respectively,. 

4,5 
 That the app]. icant most humbly submits that as per the 

order dated 7.9.1995 (nnexurej), he had been promoted 

/ 	to the post of Office Superintendent with effect from 

/ 	1.9.1995 on regular hsls and even prior to that he had 

been working as Office Superintendent in officiating 

capacity in three different spells .s stated in pare 

43 above, It is Also evident frOm the preceding pars 

that the posi: of OS in circle office, Shiilonq is in 

the grade of HSI with effect from 1.951. B u t 

surprisingly, in all i:he orders aforesaid,, for 

officiating as well as regular promotion of :he 

epplioáFit to the post of OS, the respdndents mentioned 

the name of the post as Off ice Superintendent but did 

not mention t:ha grade (1 e. HSC..I or HSGII) of the 

post or the scale of pay and most arbitrarily extended 

the pay scale of HSGIi to the applicant whereas the 

post of 0.5, in circle of F ice, Shillong is a post of 

HSI level and whereas t h e- applicant had been 

discharging the same duties and responsi bi 1 i tics. as the 

OS (HSGl) of other circles had been doing. The 

applicant has thus been deprived of his legitimate 

entitlement of the scale and benefits of the HSB-I in 

an unfair • Il legal and unjust manrLr which have been 

given to all the Off ice Superiritenden to of ot: icr 

circles doing similar works and similarly situated, 

ctJ çzttc 
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46 /'hat consequent upon tI'e bifurcation of the N.E. circle 

/ Into two circles viz • 	E. circle and ssam circle, 

/ 	the Respondents have distributed and s h i f t e d some posts 

from the N.E.Circle to the newly created Assain Circle 

in 1988. While doing so, the Respondents vide their. 

Memo No EST/3437/81 dated Shi hong 22.6.1988 have 

transferred 	inter 	ella 	the 	post 	of 	Office 

Superintendent (HSG'I) to the newly created Assarn 

Circle 

 

and thereby keepinq one HSGlI level post in the 

circle 	office, Shillorci. It is pertinent to frention 
.. .. .... 

here that the post, 

level was sanctidned for circle office Shil long 'only 

and there was no sanction for 8.11Y post: of HSG'II level 

in NE.. Circle s  Sh'll long., and manning was also done 

accordinqi i. This . apart • the N.E. Circle being the 

parent circle, isolder than and senior in status to 

t:he newly created Assam Circle and as such in all 

f itress of the things the senior level post of OS (HSG -

:1) ought to have been retained in the circle office, 

NE, Circle instead of transferring the same to the 

newly created Assam Circle and retaining a non 'existent 

junior level post of OS (HSG'-II) in the NECircle or 

aiter'natively they ought to have created a post of 

OS(HSG-I) separately for Assam Circle which they did in 

case of other senior level posts, as evident from the 

Memo dated 22..1985,. The transfer of the post of OS 

(HS'-I) from the parent circle to the newly creetod 

circle end keeping a junior level post of HSO-II in 

aJ 	g b 
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the parent circle was irrational and unfair in all 

stretch of imagination.. 

• 	Copy of the Memo dted 22..6..1988 is annexed hereto 

as nnexure-X. 

4..7 That the applicant begs to state that as a fall out of 

• 	the aforesaid irrational and biased distribution of 

• 	post, the newly created state of Assam got a senior 

level post of OS (HS-I), since the date of its creation 

and the incumbent working in that circle got, the 

privilege of senior scale of pay since inception while 

the applicant in spite of discharging similar duties 

and responsibi.litis . in the similar post of Office 

Superintendent and that too in circle office, Shiliong, 

N..ECircie which is older and senior in status than 

ssain Circle, has been given the scale of HSGII only, 

thus depriving him of his iegItirtiate entitlement of the 

pay scale and benefits of HSGI. 

Further, 	three new pcstal circles  

kharid (ii) Uttaranchal and (iii) Chattisgarh were 

t3d only on 12..1..2001 vide letter No, 31O/2OOO- •_ 

Pt.II dated 12..01..2001.. Even those newly created 

circles which are much ,junior in status than the N.E. 

Circle, have been blessed Withthe post of O.3.. (HSG"I) 

from the date of their creation whereas the N.E,.Circle 

which had the sanctioned post of oS(HSGi) as back as 

in '1931 has been. deprived of the same' arhitr'L&r ily ind 

8 
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capriciously, deny:ing this nonm-basod post; under SfU 

:standard to N..E.Circle. 

Copy of letter dated 12 01,2001 is annexed 

hereto as Annexure-XI. 

4..8 That the Respondents vide their letter No.. 22-1/9PE 

I (Vol.11) dated 30..32001 and subsequent Memo dated 

19.04 .2001 have now created 122 nba. of posts in HSG- I 

grade all over the country including N.E.Circle through 

upqradation and abolition of some posts. In theIr said 

AuLtan datrd ;.'._..200 UfldCr Para (iv), the 

Respondents havc ..:5iitLed in unequivocal terms that 

per SIU norms there is a justification 

of one post of 	Office Superintendent in each 

circle (dministrative Office) 	in HSG[ 

grade, All present ovary 	Circle OffIce has 

the post of Office Superintendent in HSGJ 

grade except Haryana, Himachal Pradesh and 

North East..,, 

:3dr)(il ly , N.E. Circle (So also Her yana 

and H..P) is a much cider and senior circle than many 

order circles like cssam, Jhark:hand, Uttaranchal 

Chatisqarh etc. and as such \hile those circles could 

gt the post of Office Superintendent in the HSG-t 

grade since their creation., it is not unclerstandab La 

why a discriminatory treatment was given to N.E. 

Circle, Haryana and Himachal Pradesh, more particularly 

when NE.Circle already had the sanctioned post or 

a 	 g0 
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Office Superjntencnt (HS-I) as back as in 1951, Since 

the post of Office Superjn j -endert in the HSG'I Grade 

was sanctioned for NECircle in 1981, the question of 

Hp 
qrdatjon of post to the same grade now for the 

second time for N,E,Circ'[e 	 superflojs and 
manipult•j 	

action and in all fitnes of the things, 

the post of Office Superin -pndp,t in HSGI grade should 

be trea1d and deemed to have been in existencp in the 

circle offjc, Shiliong since 1981 without any 

interruption whatSoevp- 

Copy of letter dated 3032001 is annexen hereto 
as Annexu re XII along with Memo dated i 

9.4 2001, 

49 That 	the Cpp1icj-  6egs to state that since his 

promotion to the post of Office Supenintefldpr -i't (H3Q-I) 

with effect from 225,2001 vide order ,  dated 22520rj 

(nnexu reI I herewith) , he has been a  * 
ppropching the 

Respondeiits and suhmitte.d representatjons time and 

again praying for grant of HSGI pay scale to him with 

retrospective effect from 19,1995 ie, the date-0 

which he 'as promoted to the post of Off Ice 

superintenden.t on regular basis and also for his 

' earlier offIciating periods from 
23 12,1994 to 

6.3.1995, 155,1995 to 371995 and 1.61993 to 

315,1995 (some of ' the representations 
are annexed 

hereto) which have been turned down 
by the Respondentt 

mechanically without any application of mincL The 

prayer of the appijcnt is more relevatit in the context 

CA 	1J 



11 
\) 

cf para 	(iv) of the 	letter 	dated 3032001 	issued by 

the Respondents (nnexure-XiI) 

Copy of representations 	dated 20,7 ..2001 	dated 

26 9. 2001 dated 	12.12.2001, 	dated 18.12 2001 	and 

dated 27.22002 are annexed hereto as Annexure-

XIII series. 

410 That the applicant begs to state that in the meantime. 
- 	

the Respondents have issued the impugned letter N.12- 

• 	 3/20018PG dated 25.09.2001 proposing for holding DPC 

• 	 for promotion to the grade of Asstt.. Director (Rectt) 

(CS (r'oup'Y reserved for 08/Dy. O.S.orkinq In the 

circle offices and have appended along with the said 

letter a seniority list of Office Superintendents who 

are in the zone of eligibility for consideration by tFe 

aforesaid DPC In the said seniority list, the nLme of 

the applicant has been shoin under serial no 18 at the 

bottom of the list showing his date of regular 

appointment on 191995 as Deutv •Ofiice 

auoerintendent. 3urprisinqlv the applicant at no point 

of time served as Deputy Office Superintendn and 

there was no such post in the N.E. Circle but the 

applicant served only as Office Superintendent with 

• • effect from 19.1995 as evident from the appointment 

letter and statements furnished in the for aoinq 

paragraphs and as such it is wrong to treat him as 

Deputy Office Superintendent • thus affecting his 
• 	 • • seniority adversely.  

T13+c( 
a 	Q 	

0 
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This apart • in the said seniority list, two 

incumbents Shri N. S. Parmar (Si .No. 7) and Shri G. K. 

Parmar (Sl . No,. 8) have been sho'.\'n to have been 

appointed as 0S-I on regular basis on the same date 

6.3.1997 in Gujrat Circle, both holding the same 

post tn)hereas the appi icani: being the lone incumbent 

'orkjnq as 0$ in N.E. Circle has been sho'n as Dy,  O.S. 

Further, under Si. No, 15 of the seniority list, 

Shri. L. , C, Sam :1 has been shown to has 'been appoin 1:ed as 

(::'.sI with effect from 1.9.2000 in Haryana Circle 

whereas the post of OS-I came into existence in Haryana 

Circle only after the issuance of letter dated 

3003,2001 (Annexure-XII) but the applicant was denied 

the post of OS grade in the N.E. Circle retrospectively 

although such post caine into existence in the N.E. 

Circle in 1981, and re5 acted his claim informing him 

that no retrospective effect can be given. 

Copy of impugned letter dated 25.09.2001 is 

annexed hereto as nnexu re-XIV - 

4.11 That the applicant thereafter submitted representation 

On 26.9.2001 to the Respondent No.3pointing out the 

anomalies and praying for its rectification etc. but 

with no effect. 

Copy of representation dated 26.9.2001 is annexed 

hereto as Annexure-XV. 

Q 	
12 
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..L2 	yo'.i 	ap:;.i icrt 	 'Il.fflb 	sI.JbrtfL::. 	tha.t 	duo 	1:d 

arr..tLar y aiid ii raL.oria1 Octlon of Lhe Ospondents, Lhc 

:;p1icait... 	has 	bean 	L r:LVOd 	of 	is 	1e1]t1fflat. 

cnt:..t1ajnonf: or Lhi pay scJ 	Snd biif it. of F-15r1 

aifaoL main i... 9L995 !o11:,ojn 	his 	aquiar eppofntnn.nt 

0.5 i:: an avon aari i.e in his oificietiriq c;apac:it:. and 

furthar hi: nn 1.11 oW a aiiori ty In the cadre of OS ha: 

ecu acherely ci cfei ht tha. Oppijc:,irit in a 

viclJ in 	of 	unfair,, 	 prfc10 us 	andia 

adirilojsf;n ,.3.t v 	aaton O 	tJriO L 	c:n 	te and has 

i.ii:..Ln'nirci\'\, 	n.iitJnJj - c,/ 	.tricr 	 ii 	t'ia:r 	rirh 	F 

q.iv.::n t.JIe HSITHI 	';aie ',nith ec:t I ram 1 	1995 i)hercac. 

sim,i. or lv 	iLwj.Lad psr'son: In Othfl 01 i'o1e 	doui 

:Jr, and 	 as tli,L Ci the apm] 'ron 

OVrH 	iii 	L.ho 	icial 	0riLid jUflJCii 	ci5:f5 	hose 	l:'o 

l...he 1551 scale and bonef i t which is not only 

dl sclmriraLcjv 	L:uL 	 of 	tI , ie 	doctrini 	oF 

.I, 	Hi 	 OpfJ. .LC5:Lfl 11 beqa. La Lhat •fJ .... a dot] as 

n ,sponsjbj....I Lies of the O I n.c 	::rijiaLrit 	are some 

in a]. 1 t;he 0inL:1O5 throrrqhortt. ....... 	ocnl:rv 	h]oh 	nave 

been spoolfical...y provjde(.i under -  pans ( 	in C hapta .... 

ooa 	of LIne 	manua1 of Of rice procedure for Postal 

and as such the Office Superjntendprit. 

a....L Lhc Cl r;Ia: 	t:hrou hout Pha C:C)IH......r 	are sim  

r - i 	ho 	rid be L - aated alike in respect of 

of pay an..... - SLOLUI. 	n.iLhouL any discriminat .. on 

PLc- ....rsa at Phe appi icnt onqht: La 

a 	__ 
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be considered in the perspective of duties. an d 

responsibilities assigned to him and to be considered 

at par with the Office Superintendent in other 

similarly situated Circles. 

Copy of the relevant pages of the 	Manual 	is 

annexed hereto as Annexure XVI,. 

4,14 That your applicant begs to state that due to non-

consideration of his case for granting HSG'Z scale 

retrospectively with effect from 191995., he is 

incurring heavy losses in terms of ,  pay and also in 

terms of All India seniority vis-avis servie 

prospects. As such finding no other alternative the 

applicant Is approaching this Honhle Tribunal for 

protection of his lqitimate rights and it is a fit 

case for the Hon 'ble Tribunal to interfere with and to 

protect the rights and interests of the applicant., 

directing the Respondents to grant the HSG-'I scale and 

benefit:3 including 'All India seniority retrospectively 

in favour of the applicant as prayed for, 

4.15 That this application is made bona fide and for the 

cause of 5ustice, 

5., 	Grounds for relief(s) 'A'fth I lga l  

5.1 For that the post of Office Superintendent 

sanctioned for circle office., N.ECjrcj:e, ShiUonq 

is a post of HSG'I grade which Qas sanctioned as 

back as in 1981, 

a ; 	 jç 2J )ACM 
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52 For that the applicant has worked as Office 

Superintendent in Circle Off ice Shiliorig in 

officiating capacity from 23121994 to 631995,  

15.51995 to 317,.1995. 181995 to 318..1995 and 

on regular basis from 191995 and is therefore 

entitled to get the HSQ---Igrade accardingly 

53 For that the persons similarly situ1:ed in other 

circles a n d discharging the same works' and 

r'espdnsihilities as that of the applicant have 

been getting the HSQI grade since their joining 

as Office Superintendents whereas the applicant 

has b e e n given the HSGII grade w h i c h i, 

discriminatory, illegal and violative of Article 

14 and 16 of the Constitution of India. 

5.4 For that the applicant has been working as Office - 

Superintendent in the N.E. Circle, which is ':idor 

and senior in status to many other new circles but 

deprived of the HSG--I grade whereas in those newly 

created circles,, the Office Superintendents are 

getting the benefits of HSG-L. 

5.5 	For that 	the 	Repondents 	themselves have 

categorically admitted 	in 	their letter dated 

30..03.2001 (nnexure-XII) 	that 	as per 	SIU norms 

there is 	a 	justification 	of 	one post 	of Office 

Superintendent in' each 	circle 	in HSG-I 	grade 	on 

the 	basis 	of 	dat.coiLecteciinJ.993 and 	as such 

there cannot be any reason as to why the benefit 

_OJC 
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of HSC :i carin of: be o:xten dad to the arr1 i cant with 

effect from 191995,. 

5,6 

 

For that the app! leant r epeatedly approached the 

Respondents for, grant of HSG I grade to him for 

the periods of his service Office 

Superintendent in the Circle Off ice Shi 1 lonç but 

to no result, 

5.7 For that the app]. icani: has been incu rrI.rrç heavy 

losses in terms of pay.  seniority and poriotonai 	-, 

prospects 	due to ,arbi trary, illegal, unjust and 

unfair action of the Respondenl:s, 

61 	Details of remedies oxhausted 

That the app11cant states that he has no other 

alternative and other efficacious remedy than to 

lie this application Representations to the 

Respondents subm:i tt:ed by the applicant failed to 

yield any result. 

7 	Matters not prvious1v filed or nanding with any 

other court. 

The applicant further declares that he had nut: 

previously filed any ap],ication Writ Petit:ion or 

Suit: r eardinq the matter -  in respect of vh [oh this 

application has been uirade before any ocu r f: or any 

other authority or any other Bench of the Tribunal 

nor any such application, Writ Petition or Suit is 

:ending before any of them. 

Tcef2Q 	
ac-r 



C 
	

Ralle "fa aouoht, for 

Under the facts and circumstances stat;ed ahove 

the applicant humbly prays that your Lordship: -  be 

pleased to issue notice to the respondents to 

shoi cause as to hy the reliefs sought for by the 

appljcart shall not be granted call for the 

records or the case and on perusal of the records 

and ci Ler hearing the parties on the cause or 

causes that may be shojn be pleased to grant the 

foiIoing reliefs 

17 

That the rcsponden Ls be directed to grant the HS 

I qrde to the applicant retrospectively in the 

:cale of Rs. 2000-3200 (Revised Rs, 	50010500) 

for his services as Office Superintendent in 

officiating 	capacity 	during 	2, L2 - 1?94 	to 

6.,3199 	1551995 to 37.. 1995., 	1.8. L99% to 

3181995 and thereafter on regular basis From 

.1.,. 9.1995 to 31.121995 with subsequent revised 

scale as per 5th central Pay Commission Rs, 6500- 

10.,500 with effect from 11..1996 to 21..5.2001 

(which has already been granted to the applicant 

22.5..2001) 	with 	all 	arrears 	and 

consequentjaj service benefits including fInancial 

hen&f its 

8.2 That the Respondents be directed to modify the All 

India Sari lority list of HSG-I 	treating 	the 

T2O4 	• 
cr 	Zf1Lo -, 
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applicant in HSG-I 	with effect 	from 	1:9.1995 and 

stepping up 	his 	name in 	the 	seniority list 

accordingly instead of 	that 	shown 	in the 

:;€niority list 	attached to 	their 	impugned 	letter 

dated 2509..2001. 

8.3 Costs of the application 

8.4 Any other relief or reliefs to which the 	pli apcant 

:i entitled to as the Hon 'ble Tribunal may deem 

fit and proper. 

9. 	rnterim order oraved for. 

During pendency of this application, the applicant 

prays for the folloririg relief 

9,1 That the Hbn ble Tribunal be pleased to restrain 

the respondents from holding any DP .0. or giving 

any prornctiOn to the Post of Assistant DirecLor 

GOS, Group 6 and stay 1:he operation of t:.heir 

impugned letter dated 25.09.2001 till this 

application is finally disposed of by the Hon bie 

Tribunal. The applicant further prays t hat the 

instant appl icatidn be disposed of expeditiously 

10, 

This application is filed through dvocaLes. 

.1.1. 	Pari:icuiars of the I.P.0. 

l.P0. No. 	 S3 

ii) Date of issue 	 )/"S7/0? 

I 

Tc9 	a, 	 o 
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• 	 [fl) lasued from 	 GPO ,, GivahaLi 

v) Payable at 	 (PO 	GuahaLi 

12 	List of ,  enclosure:; 

V 

 As stated in the index 

e 
. 

M 

OL 	20~ &rZ 
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ShrJ. 	lapan 	Kumar Outta 	Roy.  Son 	o1 7  Dr.  

Subodh 	Chandra Dutta Roy 	ad about 	57 years 	or1c.7ru.j r3.5 

Off ice 	Supanintondent 	Off ice of 	the ChLcf 	u.tmaster 

General • 	NCircla 	Shillong,, do 	hereby veii 	LhaL: the 

statemants made 	in Paragraph I to 4 and 6 to 	12 	n 	tuu to 

my 	knoledqe 	and 	those made 	in Paragraph 5 	are 	;ruc 	:o my 

legal advice and I have not s ppress ed any natrial 	ict 

And. I sign this vanification on t.hisLthe 

day of May. 2002.. 



1$ 	 I... 

- 

4 
1 / NT OF P0.1 

()f.,  Ica 01' 	CtiIL1 QF7W3T!3 G'HAL$ N,.CIflCLE * 
SIltL1.OIG... 793 ()l. 

Memo N o,5tf045/1275/76/11 9 Dated,ShillOngi1  the 7th s.pt90 

Smti. 3. Dutt*, Office Superintendent Circle Qffic 
Siiilong i ratirin from svice on superatLlatLOfl w.e.f, 

4 31..95( A/Il)o 
in the resultnt vacancies that have arisen, tb 

Joll,ov-1 rq regular errang2rntflt3 i4ra made. 

Thri, i.r. Dutta Roy S.(taff) Gtion is 	1 
posted as Office SUPAU t  Circle Off ic,,Shi1lOflQ.'' 	- 

ii. 	3'ntl, Aha kr 

 

the pext sen&or iiost official is, 
posted as $. 	taff1stt./Bldg. Setifl$. 	---. 

C P.K. Naidi Mazi.vnder) . 

A'stt, ostmaster P 	General (Staff) 
for Chk f Postmaster Gener4. 
N,E,Citcle, S)i1Ofl9m 73 001,41.1 

t .  

Copy toe- 
the Att. Lirector(A/cs.), C.O 1, hUlong. 	

l 

2o 	The A1.O.(Bqt,). (,.;., shillong.  

3. 	The A.). (Lstt.), C.O. hi1l0ng.' 	
' 

The officials concerned. C4 T 	i)-o- 

67. P/'s of the officials. 

8. Tb. Director of Accounts(k'OSt), C4cutts- 700.01 ' 

99i Arrangement file. 

XO. Office copy. 

for Gh (staestarGeneral,L t L}i 
L 	 U E,irc1e, Shlong. 793 004 ' 

I
4 

.pi1Ii,1OnOJ MonOd?(?M) 	 ' 	:, 
•jo she Chief Pos tmaster GeMs 	

4 

WE Circle SPillient 793001 	 I  

4 	4 
I 



DEPATNT OF POSTS: INDIA 
'OFFICE OF THE CHIEF POSTMASTER GENER N.E CIRCLE.: • 	

SHIL0G_7g.3Ø01 	
•. . 	 5. 

Mezn No Staff/9_4/OS(CO)12001 Datedshi11ong the 22nd y'2OO1 

Approval of the. conetent authority is. hereby conveyed to the promotjon of Sri Tapan Kumax Dutta' Ro , 	-Iz) C.O., 'Shillong to O.S. (HSG-I) 'cadre em, 	
y, OS 	(HSG 

the Scale of 6500 1,500/ with ininedjate effect 

0 2 The post of 0 S (RSG-xI) C 0 , Shillong will be treated as upgraded to (ES.I) from 'the' date of joizing of Sri :TJ<. .,Dutta Roy, in pursuade bf Dte's letter NO.22-l/89...PE...I (Vol-Il) dtd.30-3-2001 and c.o'.. Shillorig memo 'No.Est/20_ 20/R].g.91_92 dtd.19-4_2001 - . 

3. Sri •T.K. Dutta Roy, will 
period of two 	 beon probatjO for  :a  

years, 'fran the date of assuming' charge ;,Of O.S. (HSG-I)., Co.', Shijiong. 	
' 	 '" 

 
S 	

4. He is requested to exchange necessàx charge - reports with copy to au cOncerned. 

5. He may exercise option 
for fixation of pay under FR-22 within one month from the date of taking over charge 

	

V1. 	 ( Niranjan Das ) 
ksstt. Director(Stff) 

For Chief Postmaster Généra]., 
S 	 N.E..Circl,' Sh Copy to:- 	 illong. ' ''• " 	

',// 

The APM.(A/CS),. C.0., Shillong. 
AU Group Officer, C. 0., Shillong. 
The JAO(BGT), C. 0., Shillong. 	. 	

5. 

T K butta Roy, C 0 , Shillong 
.5. P. F. of Sri T..K. • Dutta Roy. 	 • 6. Service Book of Sri T.K. Dutta Roy. • 	7.. The D.D.A. (P) Shillong. 	• 	 S  

A 	
' 	For C I 

S  

N. E. Circle, Shillong.' 

	

'V 	• 	 S 	 • 	

• 	 : , S 	 Dputy Di Vii tonal Manager (PLft 	 S  

• 010  the Chief Postmaster Gen.i 	 .. 

N& OArcIe. Shillong-793001 • 	 S 	 S  •• • 
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DtRr OP POSTS: XNDV. 	 '7 
OFFICE OF THE cip POUMASTER OENERM4 N.E. CIRCLE SHILLONG, 

'1 

Memo.No, Staff/3V1275/Th/II t3ated at Shillong the .'- (? 1 
- 	

leave 
Smti. J, Dntta, 010, C.O. 3hillong is granted/for 

4-7 days. on MedLcal ground w.e.f, 26-12-94 with permis.Lon 
to refix two days holidays on 24th and 25tuec'i994, 

2. .. In. the resultant.vacancjes that have arisen the 
following ara.nemerts are made pwely on temp rr' and ac3boc 
basis 0 	 . 

Shrj T.I. Dutta Ioy, s.s, (LI Section is promoted 
toofficiate as - O/S, Ceo. -Shil1ong 

Shi E. tarwi.en, the next Seritormost willing -official 
is T)romoted to officIate as S/(LI) SectJ.on dttinc the jwrtmt 

• boav.e.. period of Srnt1. 0  S.R 6  8horne 0  
SMU, S.R. 3home, on . her- return from leave will. 

work as S/S (PLI) Section 0 	 . 

• 3. 	The above azzangement will eonfez 	w on the 
officials no claim for counting their services as seniority 
for promotion to the higher grade on regular absozbstjon in the 
grade. 

( N. Chowdhurv •) 
..sstt. Postmaster General(S) 
For Chief Postmaster General 
N,E. Citcie, ShillongM.793001 

Copy -to:- 	 S  

The Asstt. Director (A/Cs) C.C.Shj11cnc. 

The 1 .o.(aTT), C.Q. ihillong, 

The .Asstt.Oirectcz (PLI), C.O. Shillong, 
• 	 The Officials 6oncerned. SL. 	k. v-' 

The D.A.(?), Calcutta, 	 . 
• 8. 	P/Vile of the officials concerned 

9.- 	. rrangernent files, 	. 
• 	100 	Spare. . 	& 

-For Chief PostmasteGfal, 
-. 	N.E. Circle, Shillong-793001 

	

-- 	- 

Deputy ØfvlsiO no rano get (I'Ll) 	- 
Ge net 

ojo the c,aef pos t n aste.r 	 - 	- 	- 

W.E. 	rcIe. Shi11ont793 	 - 



• 	
DEPARTIENT 0 .  PO ST. .. 	 : 

Office øE. the Chief PostEi ster.,Genera, N. E..Circle; • 
SHILLO N3-79 3001. 41 

4 
No. Staff/35/127/76/II. Dated ShLllong, the 9,59 

Smti. J. Dutta, 0/$. C.O., Shillong is granted 
leave for 45 days on Medical Ground with effect from 15,595 
with permission to prefix two holidays on 13th & 14th May 5  

\ 

	

2. 	In the resultant vacancies that have orisen the 
following arrangements are made purely on temporary and adhoc 
basis, 

- (i) Shri .K. Dutta 1Cy, S.S. (PLI),Section, is 
posted a Office Supdt., C.0., Shillong. 

Smti. S.R. Shome, S.S.(Staff) Section is posted 
as S,S. (Pu) Section. 

Smti. Asha kar, the next serrmost off icial 
is posted as S.S. (Staff) Section. 

The above arrangements will confer on the officials 
no claim or continuing in the post or regular absorption in 
the post. 

(N. Chowdhury ) 
A.P,MG. (Staff) 

for ChiefPostmaster Generals 
N.E.  

La m 5/ 	
Circle, Shillorig. 

a9 

.— 

Copy to; 

	

10 	 The A.D. (A/Cs. ), C,0., Shillong 
The A4A.0.(I3gt.), 	-do- 
The 	 -do- 

	

4,, 	The A.D, (Estt), 

The officials concerned.  
8-10. 	P/s of the officials Concerned. 

	

11, 	The Director of Accounts (P), Calcutta. 
Arrangement file, 
Spare. 

X1t 	ic 	 I\ 
7t1lCr 	 fr Chthef PostmastT General, 

N.E. Circle, Shillong. 

\ 

DeputY D/vtstoflal MänOger (I'Ll) 

010 the Chief Poctmaàtr Gene 

(jrcie Sh,110'If793001 
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DWARTff-OF.i POT.s fl8IA 
OFPCE OP T 	ZE 	1MAST1AU'N 

Memo No 	 Dated a* 

I 	 -a 

1. 
j 	Duttz Offtc* 	cLrc1 

drsiitb -f - 1a 
'- in tbo' • :eauLtnt VaCtf%C1O8 .thtbi 

iaxigemtnts .are taad puroy. on tpori7. 

•, $,rLtK. Dutta Boy, S.S(Stiif eo 
dt CLrcLo Offlco biI1ong1 

(it) 	Smi Ash,)(aD, the noxt eotormot 
$.S(Stift). soction. 

- 	 - 	Tho abov' arirancoments will conf'or' 
tarconun4ug In the past or regular 	rptionn.'the.po# 

- 	 "•- 	•.-•"' .- -- - 
- 	 - 	-- 	

': 	
-.- 

• -P.K.Npdi Ma.der)4 
Asstt, Pstni&ster Ginnoal( 

• for Chief- Postaasto: -Qén• 
- 	 N,1i.Cjxcle, ShU14n 

• 	••, 

Copy to*. 

	

The Asstt. )iroctor(A/Cs) Circle Office 	
- -- 

2. The 	 .o(t) ClxcXo Oftco 	lon.i:'!4. : : :. ..•: 

	

3; tho Mstt Diroctor(Ratt).circle Otico. 	 -. 

L-4' 1 

 

The Offtctle cancrrned." - -r (- is. a 	ko, 	
•' - : 	: 

6i'7 0  Z'/s of the Offici3.  -., 	-. 	, -,-.••.••. -_1-I I 	 . 	f,IZ' 	•• • 	- 
B.-  The tractor o2- Account5(Pootsl) Cocutto.'$.: ,. 	- -• - 	 - 	I 	 ••. 	*..4" I 	- 	-- •$ 

	

t_.. 	 - 	I 	- 	.•  

	

. ArranOemont fib. 	 - 	 4" 
0/c. 	

4 	

t 
- 	 , I 	- 	I - . 	,----- 	- -. - ' 	'•' - - - 4 ,, 	-- 	-.-- 

Chief 	twstoi Oener1 
NII!A IC&c,Shiflotg.r 

r 4,11 	CI1.-,--" ¶ 1 	 4 	I  
ti 041 

	

- 	jjIpWaiouI Manage,  
• 	 010  the Chief Postmaster Gensd 	 . 	- ' 	- , 

	

- 	M.S. JJrcIe. Sbi1!en-793001 	 • 

	

' 	•' 	-' 	- 	- 

-? 	•' M- - 

L 	 - - 	- 	- 	• - 	-- 	- 

	

-- • 	- 	- 	'• - 	- 	 '' 	' 	- - 	- 	- 	• 	ii - 	- 	- 	 -,l f' , 	- -•• - 	- 	- 	 ••'-ga  
I 	 - - •t 	4 	-- 	— 	- 	• 	' 	- 	' -I  

• 	" 	- 	._,$ 	' 	'- 	- 	*.-' -• 	- 	1' 

	

- 	 - 	- 	• 	•, I 	- 	-- I, 	ii- ' - ' 	- 	 -I-- 
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4, 
o. Sts/f 1a?bf7/i 	 t 	t 	/L 

c--& 	xt 

Zn ertttnuaUn 	t4* 	JP& 	ef *VQfl 0G. dat4 
te 	bLOt. Q3tUtiX Gfl 	44 ø. p 	 Lvo ysfC,' 

qf!4 Mt 	J 	Iut'a C?fic 	S4t1 e$xci.. 	fft.. *r* T.Y. Dtatt 
Re) huU cLnu to vrk a Qfj 	3dtJ trd. Offio .$d UitL 
A, 1(iZ w41'ior1r 	ecton 	up.xvta. bt.ft tUeIi 

A  
tion e616a4 drii in se 	t.d 3I.1.. H 

f, 	P 	tu.*tu 
N.e. 	ircs1 	*'ç 

COPY 

iha Mitt. )irCto(A/C) Circle OtI1c, fhi1.ng. 
Th 	A.A.O3gt) CLx'slo )ff1c. thtUonç. 
TM Mt. 	iGctor(Eatt) ;irc1e qtfloo tStUunç. 

T.i. flutta 	Office $4t. ttrcJ.e )ff2cø 	hL1lg 
4ti. Ash3 tax, GLtc1 	f*ce 	htUong. 

67. )fts Gf the oficiLs. 
14t T 	trtor at 	it.() catcutt. 

nrnent fttt. 
,o 

Potite 	C4.rIor.1, 
N,. 	t1e, 'tsiUen. 

A 

• 	 fvSsfanal Manager 9osø J   
•,. she CMII ?oatmC4td' 

 

• 	 J; 	rcIe. Shi11ent-7P3 	 0 	- 	 •' 	•• 	•• 

1 	• 	 0 
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t 	/ 	; piice of the 	 etal, 	C33.Shi41n 

1.. 	..A 
I1ni.1b. £st/34-19fl7 	Dated Lllcng, the l9th4ay, BI\' 

.. 	 •..:. 

Jpproval of the bst 	er-General, Norti aBtern 
flig is 1by acade..tO,the.CreaUO& of ia .srarYPOat 

di Head A ist(GOflO3lJ In tMCiràle offics. øhLilcng 
the scat. of ps.S50/u. to Its,75CV. with 'iinmsd.tate effect. 

----• : 	
' 	 .. 

Ccnaequent On the creation Ii.of j.th  pout.of. Hsa AaàiItI1 
(Genetal) in the scale of ps.55O/tO'Rz,75O/.'thS stmaetet-, i-j 

General s  N, Ciràle 9 \ahulong is furthep1aeed tozpgre&1. 
the poet of the Off.ice\Supdt. Gircl.Office.8hillcng\to 	. J  

iA 

Hecaleof , 7to. 900 with 1iiniste effect. t 

(.._/' 	\ 	- 	. 	 •..' 	- 
The 1batmaOterQeneal. NaE. 1 Circle. 8htZlong 'iá also 

pleased to decide that fo,n the datdof filling up of the post 
of Office Sudt. in . t, sàale. ofbiOO/-..to ,9OO/u. thea post. \ 
of Office ipdt. in - tIe 5Cile.Of.M.SOO/' to b.15O/- may. be 	

. I 
treateF I 

The expenditureinvol?ed 1nthilon1m d.ital- -- T 
to the Hoed of IVc.J2 C trel,Qff&iatiàu'Ld should be 
met from thesenctiofledJraflt 	. ./. 	 . 

h 
) 	 . 	. /r(  

	

d 	 Sd/.0  I. Down -L 

	

I 	 . 	 'DitCOit5l 8.ZViCeB(*) / 
19MAY$8I 	 ...forVbsUnasteri.Genera1. 	--! — 	 N.'.ircle.' ShU long. 	

( 

' Copyto I. .-. 	' 
--  

i) 	The - Asstt.Directot(Staf) CQ 1 hlong\for infonmnitioh. -- 
He will kindlyintlinato the datofXfUiIg.up'pf the bcve 
posts to this section early. Hewfl).áZáotkindlr refer to this 
section .hletno, no. £st/34.i4fl6 date4\29..8l end\intiznate  the 	j 
date of entertainment of the bio Poite of UI)C.  to this section 
early for issuing. formal retention  

The Zirector of AccoUntaUbal).ClLlCutt$' 

The Asatt.DIrectOr (cOta).\ç.Q..\tjiLl9ng. - 
The Office Supdt.. :C.O.,.illong,\ 
The Geard file (S.S.Estt.gQction), 	, 

The Cell ahare.Estt. section. 	$hi'- 	. 
The S. B, Sb*i eM A&P 'section. C. . I1340g.\ 

a) 	The ç.o, file No. £ 	4/76, 	 \ 	. 

9) 	Spare.  

	

M. 	\ 

-/ 	.. 
- 	 for PC6 	 or 

a.,.,, 101, onal 	(PU) 	 N. • Cis. BhLucmkj. 
010 She Chief Posenwater Gen.i.1 	 \ 	.. 

WE. ircleStØJll4ng49300j 	
\ 	 / 

<1 
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21EM ORLU'IDA  

Postmaster General, 	 . 	. 	
.. . .. . N.E .Circle ,iliong. R N.Dey, 	IPS 

 4.ddl, Postnaser General 	....... .. . ..... Shri T.K.Tochliawng, IPS 
N.E.Circle, Shill ong.  

 Director of ?otal 	rvices(HQ)... . ...... ..  . N.E.Circle 9 	Shiliorig. 
ri LDewri, 	IP 

 Vigilance Officer 	
..... ...... .. 

N..Oirole 2 	311illOrg- 
Shri .N.D.Kachj 	IPS 

 .&sstt, Postriaster Gneral (Staff) Bhri Ial Munga. 
N.&Circle, Shilong. 

 Chief 1ccounts Officer and 	.. ........ . . . . 	. 
Ijnancja1 Advisor. 

ri M .L.Verua. 

N.,Circlo, 	Eiiillong. 

 ffice 	Sup2rint3ndent, 	...... ........, S~Iri S.K.Suklabidya. 
O/ 	the P.M.G. 3aillong. 

. S•• •-•e-.-.• 

T 



• OPIIC 	STJ?RINT2NDENT : No. of poets: Pernianent - 1. 
•(aie of pay RS 	70030-76035-00) 	•'. 

No; 
Caste. 	Date of Date of Date of Date of Reniks. S 	 birt1. 	:. entry 'in eny in subsantive 

- 

the Deptt. the cadre, entry in the S  

S S cadre.. 

1. ---2. .. ----- -

±4. 5 --- 

• 	 1. 	Vact, S  
•. 	

•.: 	 .. 
5 S 	 S 	

• •.ri. S.K.k1a- 
S 	

S  
SI -, 	

• 	 S. 	

• 	 • 	 S 
S baidya Cffg.w.e.f. 	S 

S • 
..... 1-283.. 

DPLTTY O:PICE 3UPRINJ]1ThTT 
: 	 No. of post 	Pernanent- 1 

(a1e of pay F. 550-20-650-25-750/-). 

2 . 

1. Shrj Dinanath Sarnia ' 	-• 	

1.4.29 	: 	 . 25.3.49 25.3.83 	' 1.3.85 S  

\ 
• 	 S 

• 

- 

S 	 •

S S S 



- 	----- ,----.--r WWI  

L 'V  LI Y R SLCTI0I\UGRD 
0 

No • of post ______ 
pernianent 

1 

9 (00-8+RD1) 

Ea1e of pay F. 425-1 5-500B-1 5-56029-700/-. -. 	Tporary.  

----i'-- 

	------- 

---------- L01QiP 0_ ---  - - - -- - - 

--- -- - ------21 ------- --- -------- - --- - --- - - - ------ -- - - - - t 

1 • ri Nage swar las 00 1-1-30 	1 9-4-49 1-9-73 1 -3-79 

13r79 Offg.as 0.S.w.e.f. ... 
ri S.K.IabidYa - 	•0 6-9-33 	12-7-52 ..... 23-5-74 . 

1-2-83. 

1.D.3art1iS1T 00 11-3-29 	2-6-49 1-6-74 1-3-79 

 ri D. I .BurbOrUah 00 1-6-30 	6-6-49 1-6-74 1-7-81 
1-1 2-85 In ±D Office. 

5.A., hri B.0 .Bania 1-4-3 	1 7-7-52 

5-6-50 

7-4-79 
21 -1 21 1-12-85 

 ri D.K.Ria - 00 1-1-32 

1-1-367 	11-10-55 21-12-81 1-12-85  
 U 	 - 3J 

1-9-30 	16-11-51 29-7-82 1-12-85 
 - PG.Ds 

00 18-2-31 	28-8-50 1-12-82 1-12-85 iorkirg is opratiVe 
LSG in ]D Office. 

 . 	S0LB,rDi 0 

ICN G SLC R DL (20%) No. of post £ep.- 5. 

:a1e of, pay. 4S_15_500_EB_15560-2070O. 
SB. 

OC 19-4-30 	21-1 2-56 25-3-83 
-- Offg.aS re1ar  

1 • Mrs. A.S.RLl 
1 6-329 	16-10-51 6583 -- ° 

 Mrs. Indir 	Dhar 100 
400 1 -9-37 	14-8-57 13-7-83 -- 

 1iss 	Dutta 

EJ' 1 -3- 36 	-5-61 13-7-83 -- / 
 
 

ri Bidyaflafli R'y 
a=j J.1.Ghosh 10C 1-8-29 	1-6-51 18-4-84 -- 

 &ri M.0.Deb 	- 	-- 
0  

100 . 1-8-28 	3-9-52 1-12-85 - 	-- - 

.. 0 1j. --- - ----------- - - - -------------- 

V 	 V 

V  I V 
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Y. 
MINIsT: o c Dqut i'Istonal an 	(FL!) 

, 	 ' 
	:. 	Q)TS . 	 . 	 OjOthe Chief Postmaster Geacrd 

j ' 	 . 	 '. . •1 	• 	: 	' ° 	• . 

0 • • 	

WE. Circle. ShiIlen493001 

OF;ICE OF THE POSTM?STCR (Eh1ERL NE. CIRCIJE sHILLoNG.793 001. 

MemO.N.EST/34-37/31 	iDtJ. S111 -1cg,thG 241 vune,198a. 

puxsuat.ce. of Depaft.me j.. of p1-s, Nw DCThj O,M. 
No.3a-l/a2 -Ji dd.75t1 0 'a,1g8 	gcru 1 ..i; 	tc L on of the. 
ex.stwWila N 	Cixcl'3. LntO tt Spazatp_ ca ci 	'cirne 	!EwithtC.irle. 

acrn.)arte,t a. r3iLlg and. Asam with 	aia tci at 	cThat.t. 
tdie foUowin d.' st t.tioia o th \trft pa eUn . c. i ELLrC1e 
cf:.:!,cu,hJ.ncJ.uding ., the.. staff o theo/o 	dptmtx. Gerwral, 
Quw.&hut.t has be.en appiov cr1. 9th June 1 88 and 10th June'8a bM 
the. postmaster GEneia.L, N.EC.irc1e and PoStmaStC.Z General, 
(designate) saam Cizcle aft r ,tual. discussions and riezal1 
ka€pin in. view the unct.ona'. 	a nistrat4.v.e. meeda o. the1.
rsspect.ive. Circles and the o.k. .cinaL px oosal made ear]4e. 
the. poStmaster GenGzal, $hiliq .i.xa o,ettex N0.ST/3.4.I37/8ib 
dtd • 138 and the same 	b the. nix eitcr ate 

)I 	4i 

i' 	ThASTER G4ERM.J 

As per. the said lettex., th preent!pMG, N..Cixc1e, 
ShillQnq. wLll.: be the., Had '9 '.NoCi'rc3.e 'and he' will be assisted 

,by an. MdlO.PrIG 'and a: DIZ cto,t( Via) ' iscr cir.'.lè will 	haded 
by,  a pia z.desigr t.imq, tha cci sting post. of dL 0p1Q Guwhtti 
arid he wJiL bc dssted by a Djrcto 	 ' 

CER 
•1 ".. 	1 	* 	f t.l. 

The"'preserit 	ctor'(viç)./iE(Mc7)/Hiridi of ficex, N.. 
Cicl€, Shilloç will. he c.TLrao•±c the circles. The. Head

-. 
qu; of bicthz(V.ta) anä AE(Mcw) ivdll be. Qt. Shi1loi. and the 

'H.uaztc of Hi.ndi Of fJ. c. i,,ill be at.. o lxmahati 

4. 	ASSTMASTER(GENEPL 

Out. of.. 4 posts of Apj'4G 3 till be 	Assam and 1 will 
he. for N.E.dird3.e  

	

XCES
.

.5. •_) ..'. 	... 	 .- 

There. arLe. 5 >ost.a. of As't.t,mrectors excludLng one in. 
GCS GZ.'B'. The GCS 0V C,Bi and 2 othEr As will remain with 
N.,E.Cizc1e,'whflE .tJ., • 	3' .J3S wilL go to Assam C.izcle. 	- I 	 ) 

6. 

-' 

The thief cconi- 0fficeç/)cccntq of ficcr(ico SB)Of 
NE.Circle wilicotu.: th 3zimL1iu with N 	c±jc1.. 	pt'st of 
cO 	t&v1c3. the aboa es ).ett wul)tx. fox A63 -t CixclG. 
tlk 	 a trs posting aga in i 	ot s rde., the. 
C1O,NE.Circle\w,j1L contjr: to loók te'r.sm 'Circle too. 
PrsentL iccounts' 0Z'flcer. Of  the .0/0 ,id:'41.pMc ilJ.... h; xdig-
ncttc..c1.a5 ?O(ICo SI3 apc th sd i - &'s 1tt 	anc... w.ifl con-i 
tinuc to remain at.tahed to the bsa.n Li.- cic. 

J I  

Contd. • .2.. 

If 



r3 5' 	2. $ 	A 
-- 	 I?, 
cF ( 

p; 	 C± ;Ll?.z'. 	 i - 
tzar1scxre.. t 	\:.t:' 	. 

• 	OF 

Th1L. is'. Ofl 	r: f OiicL 	2: 

 

1) 	;ut  
another post •o:;:  
odts,v. tb& HG,I 	of th 	 ,wtll,t.o to .ss 
C...le. and the.. HG.I.4. 	wJ.L r3xn.w.th  th2 ;.E.Crc1c.. 

trredes:tgnating'it 
 

as eff ice: .Supdt i. HSGL. 
p(..c .a VG Cizcles will., hoolliVI-211 ernix t 	JU1icdtj i of the 
post. or .Lts upgzadau.on, wh.re 	(jes 

SUPDT.. OF PO'/IPOs: 	. 	 . - 	---..- .-- 

There. axe.. 9 pocti )f spc 	of 	Assari :tc1.e 
will.9ct 6. and N.E.C.. (' 	 3 &t aL 	 s o_ 	s 
4z 	1nniZ1Ny., rrlspcctor and IPQ 	3th.'pt of 
6s-4itl 	x@Ijwith the N.C1tt 	ri 11 th. 

10. 	'ssis. 

As all the gMs divisions fall, in 	jurisdicti...of 
ssain Circle, both the posts of shsand s.i,'will be for Jssam 
Cizc1How€ve 	f.OZ:.attending to,miscI1aneous pr4S wOrk in. N.E. 
-cirbleone post f Scrting. CompilerL, out qf t.hk 2;:prS4nt 
wU.k reniaj.mi with the NOE.CiXC1G, while the. s€.con. post öf corn- 
pilez. will be tr-jansf etzed to AssamCirc.1e -  . 	.. 	. 	. 

L.S.GOSTS:  

Thete- arein. alL 14 LSG posts including 5 postS of LSG 
Out of 9 r.egUiaii. LSG posts 6. will, be for 1\ssam cir.cle and 

3foz N*E.CJ1Zdlei Out of 5 LSG 20.'2 will zemdirl With N.E. 
Circle..apd other.. 3 will, be for Asarn Cizcl 

120 	S.'B.D.OS 	 . 

oIt of 7 postG of SBDOS in. the Circle, 4 posts will. 
go to Jssam Circle and t1re tGs-1--.3 W.D. remain for NECircle. 

13. 	IPOS(P): 	 . 

phee. ara 6 posts, of IPOs(PMI) in the Circle out of 
which 4 p o s 	will -be for Assarn CJr.cle. and 2 will, be for N.E. 

14 	P.O'?(,PTJI: 

The 4 po:s Of 	. (PLI) will be equally. shed, by the. 
two Circles. ;Y .......•, 	. 

'15° .. 	HINDI_TRNSLATINDI_TYPIST:  

while, the lone post of HindiTypist(LC) will.go to 
the share., of .Assm circle. The other. lone post of Hindi Tr.cmnsla-
tor will. z ain with t: N r ., Cir cl€ 

l6. 	tLES$ 

• 	 There are., 6. posts ef JES inclu..ng.4 posts sanctioned 
vid€.. PNG/Sh.illong memo.NoT/34-4/7f.. dtd.14-60, c -ut of. these.. 
4 posts, only one. cst. was e. 	tine.d on 9-12-87, and action 
foz. cpruitrnent to the emaiiing tLrc' posts is still in pLoceSs 

• by the Ci.vll winge otit of thesE 6 pDsts, 4 w1.12. be for hssam and 
Zwillbe for N.Eo 

Contd...3... 
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170 	.. 	J. 9Q$ 	... 	5 	 .. 	 .. 	
5 

out cf 4 posts of JN$ 	posts nn1y 2 jos(.'O Sb), 

1 0(PLI) will- go to issarn Cicie:. and. the post of JA0(Bgt) 
wjll remaiaw-th NEC.irC.IE 	., 	 5 

18..  

(a) 	SINJORPA(RhD  

Out of three. sanctioned.'postO± .:5r.pAs, one post ordercda 
to bE; cr.eatcd by upgradatic of one pot o. (Grad.iI) is yet 
to b,  fiilcd up for want of eligible .31ndidatC and as zch two 

of srpls aXe. availhie foX the 	 tJ •WO.. 

0 	' 
 

CZZIG Will go to 44b51fl C1XCJ.G aflr the  

wV 	rcle.  

phs (Ge  

Thex€ artwo posts of PA grade ii inc1uding.'onE ordereda 
to. be upgraded to sr.PA(gradeI) as mentioned.abovG, one of these 
two.°pots is kept attached to th 	ssath Regionand this 
p5t. 13 tranfxzedto the ssam Cj;C.L whiLe the other post of 
F 	rad  ii is tcLa1ncd*to  th 	ddl )14 	Nr0CtTL 	1VDO 	1\

1. 

p. triq upgradat.ion of the sctrne post tojthe 	 r ,p 
eUgblc ofica1 

?( 	 KLrf4V'4 
(c) 	STENOGW?HERS:  

There are. (8) eight posts of stenographers .1ncluding 
one temporarLly diverted to Kohima from C'.o,S'a11c'g. out of  
thcsa posts, one each is earniurk€d f OX IFA/CAO9 N. f.C1Ic1e :d 
Dir ector,(Vig)N.E.Circ1e 	the propo!ed. \TQ/i:L .cto(v1g 
js 	1E and these. ycraLu.ng  5 p's.s 0r 	CZ.g4 	r - 
to h d.ttributGd between the. N.EC1z'ciE. and,.:s?.Th 	 (t 
of he 5 posts of .  stenographers 3 will. o to.A: C3 and 
2 will rcmain wa.th N.EC2-rc-16. This the total hLQ 	&Lrn- 
gpi cr5 wiLLb 4 for NE.C1XC1C aria 4 £o. Jsarn Ci.xcJ€ 

UJCS: 

Out of total sanctioned strength of 69 UDCS, 44 wilL be 
ssam Circ'lr and rest 25 will b f or. N.E.CJXC.Le. The above.. 

o.0 6 UDCS in.1uds 8 sur'h - idcnZ..l.iEö pot5 jf) 

pa'j of. Rs,70/- p.ri. nd orc post o. cashcx. OL. Cr 

t L.CC  I. such identi fied pots d the post nt c-shiez wL be 
±o. and other S A.dentified, potts c1tryng c' 

pa w.lLb ±ozAssam 1rc1e, 	. 	 . S.  .• 	 . 	
.5 . 

20. 	L.D.CS: . 

£ut of total sanctioned strength of 52 LDCs(inc1udiflg 
11-  w+1Hindj typist LDC) 33 LDcS(including. 8 LR+ 1 1-iindi 
typist LDC) ,wil]. be. I or, ASS2 r'ircle and rest 19 LDCS  
5 i.R) will be for 

21 • 	UDC ICO/S& ' 	GthS: 

...Ot of 3 ics .  of icO/cu and Ico/SB, 2 UDCs viz 
-ICQ/SB`Ohde; 1 UDc.lCQ/'W.ill go to Assam CizCle and the 
rn&inin, 1.uDc/cptY."and 1 LR I.cIco/sB will remairL with N.E. 
Circle. 	. 	 S 	 - 

Contd..4o.o 
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229 	STAFF fl DRIVERS: 

Th..x.i s one post o staff ct driver now attached 
L:iG, Shi1icrq. anti another post. of d.ive. attacd to 'ddl .PMG, Gu, uti 'i ic. ppsts w.ill am 'i a  

is now 0
ch  

23 	SJG..TM: 

ThC 
• 	

lone post of L.G.d f Qwii1 remurl with the k. E. CjcJ, 	
.S 	 * 

24 . zkRETAKERGESTLVNEROPETOP 
•  

G 	The is one post of crtaker. and on ast Of. Jr. tc;tner. opsrator.. in th circle. ,  Both posts will rcmai.n. 1,rith.  N;E,Cjrcj 
C,. 

25, 	 . 

Uf 	 T1axe. axe 6 posts f duftzjs inluding one post of S.G. dtry r 4pOStS of. dff t.r."jes will Go tosgam..Cjrc1e and othe 2 poets will 	 r. remain tn N.ECu1. 

M1n: 

out: of3 sAnctioned posts f Jarflda, 2 will he fox ii.ssam Cizcld and one will be' f Or N.E.Circ1, 

OFFICE P!OS 

str.engt of off ice p€OflS(including 3. La) .s 2714 Out of these, 17. (including-.2 LR). will 40 to Assam Circle r and lO(irlcluding 1 L) will.. be fox N,E.CIrcle, 

284 	OTI1ER GROUP 'D' (NoITEsfl: 

ara 9 sanctiQne.ppsts OfGxoup 'D' (non. tes) viz 2 £rash, 4. chowkidaxs 2:atja1as and 1 mali, out. of these 4 posts rLamel,: 1 farash...' 1 	iwala and. 2 chowkidars wiU. go to Assam circle and 5 psts t 	 3. farash, 1 safaiwala, 2 chowkjdas and i mall :11 	. with N.E.2ircl€. 
2 	 '4.• 	 ç'' , 	 • 	

. 	 (. • • S 	. 	-- 	._ 	', 

A copyof the bifurcation. gzeemt dtd.10-688, signed 
theMGs of N.E.jZCie:afld PMG(designate).J.ssam Circle a1ong. 

with an ANNEXtJRE A1 Showing sanctjoflCd. Strength of the erst.- 
while N.E,Circle, and share of post between,, the two Circles, etc., iS''Criclosed 'hexewj€h,,';,: ,:. 	 • 

& SB). 
for postmaster Genera3., 
N.E.Cizcle, Sliuliong. 

• 	Contd,.,.5 • , ••  



	

/'• 	 H 

Copy 	 V 

i,zctor Gnca1 (posts), NCW'DGjhj.-w.th xGererice 

CLt.) 

.n 	 pc 0/0 thG Addl,PMG4 .  Qtj 

L1q 

sutsO 8.in1N;ctrci ,  office and o/o Gvthati, 
II 	 I 	

I 

Th Add1.Potrnastez Eflca1, .Guwahtj. 

;d Ouwahati,, 

OZ 10L 	cunU3(pota1),cutta. 

8.

Sr p1 Op9jn ic 1  

dt Of PSD, &I.lthaz,,o GLwaiatj. 

9. 1(1t(J, SUpd 	N.E.S.D., Guwthatj 

	

100 	Mnagez, N1S, G.uwahtj.. 
: 

	

• 	SX.Supdt. RMS/Guwahatj, SRM, Slichar. 

.1 	p N.E,Circje, Assam cic1e 

	

13,...r 	:IA)L 	•4 	
,;... 	

S 

	

vL 	 G$t9X POStltSGvjces in NC 
' 

-'• 	- 	
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4h 	
— 	CS in N.EC1c]. 

Ell 

	

• 	aze 
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I 

: 	 .• 	.( 

- ( -EST & -SB) 

.-.jL 	UJ(t .. 
s 	 ' 	

9Lpostmastez Gnea1 -' 

	

.. 	

. 	.E,cizc1e shiilorig 5  

4 .1 
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BXURclpoN,OF NORTH &'STERN CIRE & - 	 - - - 

-Ore.f oz the'bifurcatioh of North Eastern Q8t Ci.rcl.a to 	ata anothe.w 	Circc with Hadquarte. at Guahat'L WC. 	iSsuedby thC.. P'3t&i fl. C 	1t Ifl. tft.1X O.M. 
datej25th.Mav ,. 	.n. coance with para 

3 ttftstribj'j.,. of 	A.- t & Re.cords has to i 	by rtztua. Qgecncrit of the tj qo  p,,,-,jGe3 on ft'ncUonal and 
ncc and in aCCödaflC with the p oposas made l.:Lt 1 y the MG, Shil.ong 'ins 00 ltte No.ET,'34-37/81 datec', 

iOL37 

To tacilitIes the bifurcation, at an early date with 
itr.but1on.of sta ,'asets/records, meetings were h€ld on, 
tfl4Jlfl33.. and 10th 	n88.;jn the chamber O'11G*N,CjVC3C, 
1illong which were attre to by tl'c foL1owi.ng 

Shzi.V.S.Saksena, PMG, Shiliong. 
Shri B.K.Mohanty, PIMG, G.uwahatiL  
Shri S.sing, Dir.ectoi(vjg) C.O.,'$hiflong. 

4, Shz.i S.$.Sen m(F.STT), C00. 0  Shil1ong 
S. Shz.i M.L.Ver.ma, CAO/IFA. 

	

• 2 (a) 	DISTRIBUTION OF  STFF: 

in the jroposals earlier.. sent by, the WGShiliong in 
to the Poatal Directorat, the stL,ff for the Sam 

dr dc and the N.E1Z cle was 1to ,be distributed in the x at.ia, of.. 65:35. This Xatio had been. sugg.sted taking into account 
the fact that 'the ps,Guwahatj was to r.€maia with the iSSQrn, - Circle. HOWeVEr, as per orders issued 'by the Postal Dircct't 
PSD Guwahati has to be a part of, N.E.Cixcic. Ths .rlecessjated. 
slight r.e.visionin ratio whIch.cn the basi8 of stafi s:€ngth 
of. the units to go to ssam.Circle and to remain with tbQ N.ee  circie now calculates as 64:36ssamg N.E.Circ1e, The qucstjon 
of distribution, of staff' :i.n this ratio, was discussed at. 
length and as axesult of mutual agreement arrived at  bztweQa 
th PMG, shillong and the PMG designate, Guwahatj, Assarn the •. 

ti.cibution: of staff in various cadres has been shown in ure '. Out of the share going to the .Assam Circ).e as 
ch;,.jflrth coln.,5 of the .annexure., the persona to bQ phy..', 

y transferred 'have been indicated in column 6 anl  thb 
po.ts to be transferred to Assarn Circle in 6B. Duxing, 
(:usions 'it was pointed out by the 0d1 .PMG, AssamGuwah at. 
(PMG dsignate.) that he is taki.rig up the matter with th 
postal nirectorat for revisi3q, t he 	earlier orders to tgach. the PSD, auwahatj to Assm Cir'cle • in case, this is done t' 
ratio of 64:36Assarn:N.I;xcic on the basis of which 
has been distributed Cis 5howr in. the Annexu.:c' 	will 	to be z (~-vJ-scd to make it 65.35 	rn: N.Jixcic excludi 
of ficeri and if any a i:J.onJ.. post goes to the share o tAssarn 
Cil on account of this revision t.ne 	N..ci.le,$h110 will. take action to tr3n.e tt po3t 	.t also cccnc UIL 
dISCUSSIOn that the o/o  the PG, Shiliong 'has sent a proal 
to the ostai Directorate f- oz creation of a few addiUona 
posts for the Circle Cf ficc hi1long. In case a few 

• tional. V- -osts in certain cadre.. are created by the iosta1' 
Directorate these posts will also be d.istxIbutd between."c 
ssar't circle and N,F.C.ircle in 1..ne z1t.1oof 64 '6 or 65.5 

the casc ma' be. 	• 	

0 

	

• 	 • 	 • 	 ' 	 ' 	 • 	 Contd...2.,,• 
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l was; 1sp.agtced thatAddi .L?MG, Assam, Guwah ti will EEnd. 
one o. two oificcrs of h of face to Circle office, shllong 	4',) 
to xanu.na '.rLd V(-Zif V thC O Lc't-.the1p of the sQnctiond 

" tength in viots cacfc3 OtL flLxuj' ui orsu1ta 
LOfl. wit.h 	 of D(rstt 	the CeO 	h.l3cq1 L cc.. duxiz g such 

n.ntjon, any variation is totice(:a., the calculation, about 
J.sL'. £bu±.ion, of staff would be m6dified accodjng1y if neces 

or tha PSDS, atuwahatj arid Silcha.r, the feedez units 
at rescnt are Guwahatj' postal nivision and Slichar postal 
Divis.ion oth the PSDS have. theiz.bwn, jjistified nd sanctioned. 

• st.xength, but the men are placed in position by th two postal 
DiVi3ins mentioned 	This ar'ngment will. contin as it 
is rt going to efft the justifid..sanctined strength. of 

• ithc at Guwahati postal Division flQL tha Si1cb'z postal 

RZCORDS 

a- 	L 

- 	 ......... . 	

. 	: 	r•-  

The 	th&•PMG,'• shillonghas alreadyissued instruc.w 
to,...vaziou.s.,.bzanches of the office .to'segregate. the files 

;hich..haVe:, to be tzansfeire to %45$am Circle:. It was agreEl-' 
thti. th.i- process should be ax6lrated and all the - branches of 
_7 , rcic Office, Shillong should prepare. listâ and keep the Ule 
t.: 

 
be transferred. to .Assm Circle zcidy, by ,  the 24th of junc* 1988, 

2.(c) 	ASSP 

VxioUsitems of furniture, :typeWxiteZ.S etc. which. are 
at, prcsEint used4by the staff, corning,to,the Share.. of. Assam. 
circle will ajsobe sent. to at Circle. 	this puxposo. tha.  
0/0 the 1.ddl.pMG, GuWahati and th€DTech),n the co., 

:..yshillong c wj.J,1 calLf or tendrs -about: the. rate of tac)r,tatj-on 
and the- jtens offuxnjturawouldbe given. tQ the çtv for 

• 'transpoztition.to Guwahati.. whose rate happens to be fa'vbuxbl€ 
on. the basis of enquiries.nade by AD(Teh) and 0/0 the Addle 

• PMG, Guwahati.  

2. (d) 	ALLOTMENT OF FUNDS: , 	. . 	 . 

..Thebudget .allont received from postl nix eètorate. 
f 	the year .. 198889 undx• variOus heads of accounts will be 

dhuted on. the basis of . demands placed by the unitsin. the 
tking into account, of cuxse, the aitional.reqn.jre... 

e 	f the 0/0  the PMG, 1ssam to he created. However,, in ç.aG. 
o' allotment, underc the head House auilding Advance which is 

-termined by. the Circle. Office only,- the funds will be clistri-
bed in the ratio. 64:36ssarnj. N,E,CircI.' 

.3o 	cIRCLE SPOETS 

The .Assni Circle will. have its Separate. Circle Sports 
• 	control. Board -from 1st July l88,Re.qardjng the Welfare pnd 

ap t from cash which is kcp in the av..ngs Bank iccottiL, this 
fund ha got. a TD /C for Rs.1,50 .iakhs which. will. ratue,, 0111  
.223.1-88 It:was decided that of t 	t.he as1i bobk. of wclfae • - - 	• und. is closed, on 30th june 1938, the cash, in the Sav_J,nge, sank 

ccount. wilL bis appoxtic.:i to .ssam and N.E.CJ.rcic in the 
r.at.o of 65:35. SlmilarJ,y the om.cunt •Ld.ng: in' T QccOun:, •along 
-with the interest.' on mat -uzity 'iil also.. be apportioned, at the 
appropziat.e time in thc szIme 	on. 

• 	 . 	 •. 	- 	 . 	 - 	 . 	 - 	-, 

"'a 



El 

• 	 ._4.i 
¼ 	 - 	

- 	 !• 	- 

sraooth bfutcatiOfl, txansf Ct of staff/rGeOthS/ 
a 	TQ c.nable- 

and-tO' sort out var OU5.1S3U€ 	which may' crop up a..teZ 
' 5SEt.5 

cirdL 	
at.G.uwati stath.S functioning, both thei?MGS 

the new 
will 	6ct:.nCG a month or as .ln1.,WhG1 	Sa1Y 

• 	 . 	
:-•. 	 .•.¼. 	

'.. 	 '• 

Sd/- 	 ..•' 	Sd/ 

:. i .; V,.S oSak3C 	•• 	 a.MOhL, 

j.MG, 	b..1lo 	 pMGmAS5mp 
Guwcthati.. 

ANN_EXURE 
 

• 

DI 	IBUTIoN. OF STAF/PosTS .BETwEN. N.E.CIRCLE ---- 
& JSSAM CIRCLE 
----- 

san- 	Shae-.5hre .. Out of Col .5 	gnaxka 

stz..ength circle. 	AssarnL, 	
& only  

Cizcle posts 
to be_ to be.. 

• 	 . 	 .tans- tflS- 

fLer x ec3i f'ex r..ed 
to 	:. 
.Assamt Assam 
Circle Circle 

2 	: 	- 	:. 	- 	 .. 	
.., 	::. 	•.. 	.5(a) 6(b) 	7 

10 	1PMGs 
 al 	(one.. post 

&pez.SOI1 
aIr ead 

• 	
• 	 . 	. 	S  

ficzred). 
:. 

2. 	CAO/IFA  

30.ssstt. 1 - 	 -. -i)jrectors 	•.r 	6 	 a 	. 

4,j 	Welfarez 	 * N¼11 
Of f.lceL 	3. 	 3. 	1 - 

5.L1.O. 	 2. 
¼• 	, 	. 	1 

6, ,O,S.(HSG.I) 	.3.- 

7. 	DY.OS(1SG,II)  

54 	hSPOS 	 9 	3 	6 	4 - 

•1, 

•. 	. 	• 

•90 	IP.OS 	.. 
.- 

• a.• . • 	,•., 2 	.-• 	1 N¼11 	- 

''i10 0 stgiflSpeCt0r 3. 	..:.;........ 1 	- 	•.-- - 

• 	..,. 	
.5. 	. 

• 	11.SS..(LSG): 
• 

9 	-.• 	• 
6 	

.? 

. 	...:.... 

(one post & 

ppxSOflS al.- 
• 	¼ 	,-• 	•. 	,. • 	• 	• 	•• •,\ 	. 	. 	. 	-S . 	 r ead 	tan- 

farr.d.. 

12. SJ..SS 1 
3; 

6• 	.... 
(3 po:tS not 

1.3.. 	L.E8 	
.5 

.. 	• -5 	
5 	5.  

. yet enteZ- 
taine. 

COfltd.. • .4. . 

.5. 



--___:: --- : 

' 
?• J.A.O 4 1

1. 
 3 3 - - 

15, Steno G1E I 
Steno GzII 2 '1  
St.no. Gr01.tI 8.. 4(iii- 

cluting cir . 	lr 

164Stg.caipiler 2 1 L 	•, 1 •, 
" - 

17.JDC(20%LSG) 5 2 3 U 
... 

18 	H 	
,:. ':, 	 9, 	--.25 . 	,,. •.. .'. . 

19. LDCS 14 241 
o c..s 	(LR) 11 5 16 15 

21i:i.r1iTypist 1 1 . 

22UflCs(IC0/CpU) 3 1 2 2 Nil - 

* 	23..,L,R LDC(ICO/SBL) 1 
24. SBDOs  

-, 

4. •1• Nil 
IPOS(?MI) 6 2 4i  

26.D.O.(pLI) " 	, 	
: 

2 2 • 	
•1• '-: - 

27.staf± cat . 	... .. 

oxivex 2 

28.L.G.Dxaftrnan, 1 1 - - 

. 	 . 

- (scale 
• ,' 	

..•• Rs.975 
1 I5iO/-) 

29. Caetakt.' 

30.Jr.Gestetriei'. . 	. 	i.' •' 	
.::, 	':"••• - 

- 
'Ope.tox 

0 ' •• • . . 	. R.8Oo- 
1150/.-.) 

3.1S.G.13antzy 1. 2 4 4 - (scale Duftrjea. 5 . . 
, Ps,800- 

1150/- 
(scale 
p1•1 . 

) 
. 1025/) 

a. J.arnada . 1. 2 .. 	1 . 	1 (scale 
Rs.800- 
1150/-). 

33., Gr.'D'(TCSt) 24 9 15 10 Nil 
G 	'.0' (LR) . 	3. 1 2 

34* 	 • .0 (flOfl--tCSt) 
i'i 	'ajash. 2' 

Ia) Cho-ak.ida 4 

C) Safdwa1a 2 

d) Mali. 1 

35.HLndi -tzans1a 
' 1 

Nil - 

2 	, 	2 	.3. 	Nil 	- 

Nil.... 

3. 	 Nil 

Coritd.,,5.,. 
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• 	
. 	 •.; 	'. 	 .:.. 

- 

* out o 6 UDC toStS 8 poStE 	2 	t- 

spa ii pa s o 70/  

and t I O1 NE one post. J.S 
 

?u1 pdtmat€r.- gener.alp GuwatJ.o 

) All- vacantpO$t.3 hoWr. 	IC' ; 	dr rat att.r?t 

0• 	 .. 

2) c,6-(a) cb ca riot include tl - e posts. airec. 3.y n ' 

at Guwahti 	 -s 

3.) phe 	
Of f.icE.t. will h  

for both the 	cis The hadquatr o t.h 

(v) and AE(MCW) Will be at h.JJong 	t41t. o 

Officet Will be at ClJwAhatl'à . 	. 

Sd/ 
1( 	

,: 	 • 	

•-.( 
Gurudas Ram) 	 . . 

Chiet. 1ccoutts officer. 	, SpOs, @uwchat1 

0/0 PMG, (NOE.C1XC1GS 	•• 	.- . :. Giatis 	• ...•, 

shillo ng. 

	

Sd/— 	. 	
. 	• 

	

(V.S.SakSGfla ) 	•• 	• y 5• ( .K.Mohanty) 

	

PMG, shillong. 	 MdlPMG, uwahati 

Id 

	

0 	

• 0 

.0 

0. 0 	
••. 	

•• 	:.• 

.3 

. 	 :1 	 . 	 . 	

0 	 • 	 • 	

0 	 • 

.0 0 2 	., 	• 	•..I.'•.•••• , 	 0 

3 	
5' 

: 	
• 	

. 	 • 	 ... 
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No 38-1O/2000-PE-ll 	!1 

Government of India 	. . 	 . . 	J 
Vic 

	

Ministry of CommunicationS 	 ' 

• 	. 	 Dep3rtment of Posts,. 
- 	 DaL Bhavan, Sansad Marg, 

NewDelhii10dQ1. 	S . 	 . 

1Dated 12 01 2001 

Subject Ccatja..ot three _flcw Postal Cirdez (1 

3) Chhajarh, subseg 	h fo 	f three new SwtesYIR_W 

has1chjjd, 

The.President is pleased'to approve the creation of the new Postal Cirdes v1Z (1). 
Jharkhand (2) Uttaranchal and 3) Chhattisgarh by converting the existing Regions in., 

those areas carved out of their respeclive parent circles of Bihar, Uttar Prad'sh and 

I Madliya.Pradch. 	 . . 	 . 	. 

The headquarters of the new Postal Circles viz: Jharkf and,: Uttarancha and 

• 	Chhttisgarh, will be Rànchi,Dehradun and Raipur respectively; and th. headquthters of ,  

the existing Postal Circles of Bihar, Uttar Pradsh and Mzidhya Pradesh will continue to be 

the same i.e. Patna, Lucknow and Bhopal respectively. 

The jutisdiction of the newly created Postal Circles are shown at arncX 'A' " 13" 

'C"; and th jurisdiction of The existing Postal Circles after éarving out 	te r?w circis 

mentioned abdvd are shown at annex I, II and III 

4, 	Irf respect of assets, staff, records etc , the new Circles will be ' 	 ENt thatr 

presently with the trespective Regions concerned. However, keeping in vieW their 
respective jurisdiction as. indicated in the annexes, actions for distribution of 
assets/staff/record etc. of the new cirdes and existing circles will be taken by their .  

respective Chief Post Masters General and/or their respective Post Masters General by 

mutual agreement based on the functional/administrative needs of each circle. Operational 

aspects with regard to each circle are placed at Annex '0'. . 

5 	This order will take effect from the date of issue 

6. . This Memo. isues in consultation with our integrated Finance Advice.. (Postal) vide 

theirI.D.No.19/FAL2Q.Q dat d 12AUQUI  

Hindi version will follow 

1 . 	 . . . D1RECTO 

End As above. 	. 	 $tP DIVkI•nal Masiage, (flj) 	• 	 . 	 I 
010 She ChIP)' Postmaster oeftvof  

IA Circle Shiiont 79OOJ 
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1 PS to Ho'bie Mister(C)/MOS(() 
2 PPS to Secretary(P) 	 I  
3 p5 to Member(P)/Membcr(0)/frlember(D) 
4 PSto.3S&FA 	 - 
5 PS to Sr DDG (CP) & Secretary(PSB) 
6. AU Principal Chief Postrnsters Gneral/ Chief Pogerna5r, 	General 
7 All Postrnasteps General (Regions) 	 , 
8 Chief Generrl Manaqer, PLI Dn ectorate, Chriekyapui i, 	w Delhi 
9 Ch:f General Manager, Business Devrtopjrent 1):ectc11 1iak'hà Mrq,Nw )lhi 
J.D.DireLtol, Postal Sttf Colee, Jnoia, Ghaziabad 	 Ji 
11 A!J DDsG/Drcc1or/PDsG in the Dii c5toratr' 	- 
12 ActhIond Dir ec Gcnrdl, AflS, C/o 56, APO, RI rui1 1, New Delhi.  
11 All Diredors of Accounts (Postal) 	 . 

14 All Dirctor, Postal rii1i'ng CLtres 
S. Securiy Piess 	 * 	1 

16 Oirectot (OL)  
17 Prlfzjrnent section 	 rl. 
iS Mniisry ci ri,ance 	 , 
19 MtnistryofLa' 
20 DepdrtiIt o 	ir,el & ainii'rJ 
21 Ad SecUo is of th 	 ct Pozal Direore 
22 Pl rcnizci 	 , 	
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m,sona, Manager (?U) 

No 22 1 / . 	 . . 	 0/0 the Chief Postmaster .Genero 

	

t F I (Vol I) 	
WE Gsrcle Shdl,ng 793001 

	

G?'e,nrnentot India 	 . 
Mritry of Communtns 	.. 	 . 

Deprtmri it of Posth 

tak Bhavn anad t'larg, 
NW tothl-it000i 

Dated: -  30-03-2ô01 

To 	 j. 

All l-Ieads,of Postal Circles 

	

. 	 S 

• 	
: 	

. 	 . 	 .,,•. 	 . 	 . 	 S.,. 	

. 	 . 

	

• 	 ,..• 	 .. r 	 . 	 . 	
5,, 	 . 	 . 

SuhJect 	tJpgradatlon of 1622 posts bf HSG ii to NJ grade 	I  

Thd P1eskJéht is ptesd to act&d 9 	fóátioñ b?I6. 	 : 	.• posts In the tis r grade in the pay scie or ts, 	uo- ioui- by .  SLtaOy 
upuradlnq the same nurriber of existing HSG II posts In the pay scIe of Rc 

• 

	

	 5000-8000/ wIW innnedfato effect as per the detaDs arci .4se ot Atinex-/k. 	'. 
As a result of this upgradatkrn mid alongwtth 208 posts 10graded earlier to 

• 	 HSG.t grade vkJe this offre letter df even nÜflibei1dat6d i 9SIO% Of  
HSG H posts stand upgraded to HSG-I grade 	 I 	 I 

• 	 J .1 1 	1 

These posts of HSG-fl shaH be Upgraded tO HsG-1 by 
simultaneously abolishing 690 exItIng live posts of PAs/SAs  hi tho scale of 
pay Rs 1O00600O/& prportlan&Iy at Sndk ted Ic1eWlse W AnexA 
(Col 4) The order to bd issued by the Circles for tipgmdation of pastY should 
include a rtause mentioning the fact of abolitionof posts in the cadra of P A 
with reference to It's ortgnaI sanction order. . . . . . 

.1.. ........ .... 
I-leads of circles are requsted to Identify the. humbei; of HSG;II k" 

posts as tndcatd against their Circle in the Annex-A and upgrade them to 
• 	HS(3II Under Intimation to this office, it may be.ensured thatthes i-ISG-Ji 

posts are uj)gracled on fundkitial basis, Identification being done 4on the basis. . . 
of following quldellñes. 

 

I) Posts of HSG-ll Head Postmasters at distrkt Headqtiarters 'vhere  
IISG-I post exists at present and ldentIfIcatiot of•HS.G-ll pOts In Sf3 

	

t3ranthes In major Head Offices. The CPMG shot4d'.ldenUcv the distrIct 	, •' iI 

bse1 on its Irnpoit.ance/workiood In the Regk5ns, Postal. and R.M.S. . 	• • • 	S 
off Ices. 	. 	'• 	 .• 	S 	•• 	• 	. S  

S 	
• 	 . : 	Contd..2/- 	•' ,• 	S  5, 	5 	Cl'. 	 .. 	 5. 

I 	
I 
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II) 	Other 1SG II posts In Gazetted H 0 supervised by HSG II, carrying 

higher responsiblfttles, Uicie/RegIoflaI Officeq 1 30 and RMS I)tvislons 

(administrative and opratIve offices), psL/CSD and Customef Cale 
Centers (CCC) which ate considered Impotthnt by the Hes of Circle 

Hi) 	These posts should also be distributed from amongst SE3CO staff (to 

whom the 1 60P scheme was extended vide letter No 0-2/68-PE I 

j 	
dat2d 26-7-91) where these HSG I posts are JU5tlfd as 3etthe norms 

,Ai) ,A'per SIU norms there a justification of one post, of Oftke Supdt. In 

• /'. 

	

	
Circle (Adrnhilstrative Offe) in HSG-I rade4' At present every ath

Circle oft-Ice has the post of Office Supdt1' itt HSGI grode except 

•Haryana, H.P. and North East. Circle HeadS ofthes' Circl(-s are ; 

requested to upqrade the post to HSG-I level In their respecive Circle V 
/ 	

from amongst their quota allotted. 

v) 	
It may also be ensured that the ratio bet*een HSGU and I -JSG.I in the 

Circle nt1apitkutar unit may be maintained as far, as poi,ibte as per 

the norms 

The woik of klentiflcdtlofl of posts, holding nf DPC and 

piu emont of the (,ffkials aqalost the posts should be completed as early as 

possIhI' concen%ed WA may ensUre proper htptetnefltht{Ofl f the nhove 

instrijctlons 1lte,a$ter, a iompilance rebort tothL !effech le posts 

upytaded, unit-wise distribution of posts,abolitlofl of Posts etc, may be sent td 

S 0 P[ 1) by 3076-2001 

the mode of rperuitmeflt for the upgraded post Will bby the 
method of siei.tion as ptesctlbed In the Recruitment Rules for thi HSG I 

posis for the contecned (Jiut 

1lie expenditure Involved In this sanction Is debitable to the 
rIevant heads and should be met from the sanctondd grant for the 

recpP.UVe year. 	 . 

the tespcttve Circles will retain these posts on yeaL t yeat 

bn9is thnieiv 

this Issue with the concurrence of the Ministry of Finance vide 

their U. ) 0 No (5)1 i_ 111/94 dated 231 2-2001 and In consulthtiofl 1U'I th 

1ntctnai Fsndnt &lvice vide the 1.0. No 152/FA/2001 dated 2t%3-70L 

I 	
I 

3/ 
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I jvisionai manager (PU 

•,o the chief Po, mater GeVMM 1  

WI. Gircie. 	114nj19300I 

I 	

1 

KincBy acknowlerge tjie receipt of this lefteel 

Hindi Version wIll follow 
I 	 I 

1 ,1 1   
(4 
(Rakech kUr,ar) 

Astt Olrecto Geneat (EstL) 

Copy to 	 4 

I 

1. 
1  

Se.crtary 	 . 	. 	 . 	. 

2 Memfrr (0), Member (P)/Member (0)1 

3 
I 

All Chfrf Potmacter Genet& 
Seniot DrY(CP)fAlI DDcC'JSectetary (PS13)/)StPAi 

5 Chief (enetal Manager, P L 1 	Chanakya Purl, New Delhi 
Matcha ttarg, New befht 

6. chlf Gtwrai Mflnget, 3 0 Directorate, 

7 
8 

All Ret,Ional PostmasterS General 
the Principal Directot of Audfl (Postal), Qelhi54 

9 DIrector of. Accounth (Postal), D&hl-54 

U) All 0irctors and Dy Directors of Accounts (Postal)1 

ii 
12. 

Director, Postal Staff College, (,hnziabad 
AddI. Director General Army Postal SeIVIC99 Cop, Re 0urah1.. NW 	:. 

DeIhI-110066 
13 ChIef Fnqlncer (Hezdquai1erS), Civil WIng1 

ii Postal Accounts Wing 
 .• All Directors, Postal Trilnlng Centres. 	., 	 .. 	.. 

 Officer lnChare, APS R"cord Office, Kamptee. 	. 	... 	.• 	. . 

 All Sections of the flirc!ui'at 	 . 	 . 	. 	•. 
.. All recognised 	 . 	. 

19 Guard files 
20. Spate copies. 	 . 
I . . 

(S.D. Thapyal) 
• 	 Section officer (iE-1), 
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7%remaIflh1tj 	SG II Posts 0fPtObP 

No Ce 
to be npuaded aboIhed in order to 

posts 
now based on the 'data find out matching 	. 

collected in V993 savin s 
.H 

(1 2 3. 
056 	'' 	. S  

" 	

. 

1. 
2. 

Ssam 
hrPradesh ,143 

.61 •, 	 . 

---- 79 • 

3 
. --- 

Bihar 185 	
. 

0B6 
0 	37 

• 	5. arat 21 

6. 
7 timachal Pradesh 00( 

2 
NO 

8 
- 	OO1 

102 
43 

9 Karnataka -- ... -S  

082 
- 

10 Keala . 	..6 
•0 

ioO . 43 
t2. Madhya Pradesh 

- 

Eas 
. 

----•-.- 005 J 
13 064 

V 
14 OrIsfl 

096 
41 

15. Putiab 
064 1_ith_ 114 

 

L 	1 Tanlil Nadu 
: 	

60' 

18 I 	Uttar Pradesh 

1i22 
lTotafl 

re 

N9t& ConeqUeflt upon 
the b4urcatiOn of Dihaj 

chhattsgarh 

Madhya pradesh and tittar 

and Ua3t1Cha Crces, 
Pradesi' Circles inti 	iharkhfld, 

HSG-I may also be distributed ptbt)OrtiOt1aUY'to 
tle upradcd post of 
these Cirdes by the erstwhile CircS 

S . 	

0 

• 
S 0 	 5 

0 

5 	

5 	 0 	 • 

5 
5 	

''.•.-' 	- S i .  S  

S 

' 	 4 , 

0 , S 	 • 

t.SSS. 	

0 
':. 	 '• 	

0 

•, 

- 

0•5 	 •S 5 	' 
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J)EPAR'iME.NT OF POSTS: IINDIA 
OFFICE OF hUE CIfl1 POS EMAS I FR CFNICRAL N E CiRCLE S1llLLONt--t 

MEM) NO:sj__T/2020/RLcL9192 	 1)ited at Shil1un t1w19.04.20010 

Jo putsu;,0' of un Pu.1,d Dii Nt n Di lhi-t k (ft r Nc 224/'9-PE I(\ ul 11) 

J J 	, 	. 	dated 30.03.2001 approval. oi the ChIef I'ostnaster General, .N.E.(lrcle, :Shillong for 
upgratlati011 ol the 1olloin h1(-L1 posts In the scale ol Rs 50004JC001-10 the status ol 

IISG4 In the scale of Its 6500-10500/ is Issued to ha e an immediate effect 

i\aine of posts upgi aded 

011ice Supdt Code Office, Shillong 

(li) 	 Postmaster, Dharmanagar 11.0. 

tc ) 	 'Postmaster, itanagar ILO 	 . 

Postinastei, Knhiina 11 0 

P.nstnias(eI, Aizawl HO 

2. 	 Before npgradatlon of the posts the Snpdt. of Post O,fflces,phahlUaflagar and 

the Director. ol Postal Ser%ices, Miioram Il1 ensure that one (1) re,iilai post ot Postal 

Asstt. in the scaleof pay Rs.WO0-6(IOO/- eich from their resprcti:e D 	s is abolished °  

i eterence to it's nrima1 nclion ni dci as th npgi aihitimi i in di ed iindei matchiog 

saiug 	
hotikl he communicated Ic. (inc Qffke for onaid 

.,ubzni'sion oF ut iwrt to (lit Dte & '.t,iat ate iiifui walton Should also be gneii Ed the 
Director (StdD ofllw Circle 0111ev, Shlllong for issulng'posliflg ordet of US.G-L.OffiCittJ ,  

3 	
11w epcntfitui e m oI ed in this sanction is clebitabic to hi.ad of Aic as 

• 	follows :- 	(a) abore 01. 10'IMI salary of Circle Offic. 	 :.. 

• 	 (li) slip (v) ft I. 101.02 salnry ipi Postal L)ivisions. 	 . 

(i 
I) ( t 4o (Es ,hl,4iu*t iii 

(ctjiztd.tOp14V'Z) 	. 	. 	 .. 

Ity ltvlsionài Manar (PZfl 
•jo the. Chief Fostmater .  Genes's 

1& GrcIe SbJl1ag,179300I 



(Page-2 ) 

Copy to 	1 3 1 he Director Postal Sei vces,Mizoi aml ItanagarlNagaland foi doing the 
;wedfnl a stated above and submission of information iegarding date of 

• 	abolitionfupgradation of posts. 	 ' 	
•, 

4-5 The APMG(A/Cs)f AD(Staff), C 0 Shhllong foi similar action please 
The &D(Stall) will kindis note that the work ol identification ol posts, holding ol DPC and 
placement of the Officials against the posts siwuld be completed as' early as pqsible. The 
mode ni i cci mtment mi the upgi 1ided posts wll be b the nethnd ot selection as 
prescribed in the Recruitment Rules for the 148G71 posts for the concerned Uni4. He will 
also ensure this EsU. Section (he particUlars of posts abolished by 'Dharmauagar and 
Mizorani Dlvii. before upgradation of Dharnianagar and Aizawl HOs respectively. 

6-7. The DPS, Manipur/ Agartala foil information. 	: 

The SSPOs, Meglialaya. Shillong for Information. 	: 

The Supdt. PSD, Sitchar for information. 

Sr. Postmaster, Shillong GPO. 	 : 	•, 

• 	 ii-19.The Postmaster, Agartala/ Dharmanagarl R.K.Pur/ imphal/ AlzawIJ 

Kohima! ltauagaii 'iLira 11.0. 	 ' 

20, The Director of Accounts (Postal), Calcutta. 

21. The Dy.'DA(P), Shihlung. 

22-25. Est. me oFCirck' OflkeI J)harmanagar 1101 Aiiwl 1101 itanagar 1101 

• 	 Kohima HO; 	• • 	 • 
26-30. Sparc copies. 	 •" , 

• 	 . •. 	
• 

 

For Ch1 lusttiusstcr Cvnvra.l. 
• 	 0 '' 	 N. E. Circle, Shillong793, 001. 

0 	 -' 

01 
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.e.  

To 
Shri Vijay Chitale, 
Chief Postmaster General, 
North Eastern Circle, 
Shiilon - 793 001. 

Sub; 	Prayer for [he grant of HSG-I pay scale of Office SUpdI. with the 
retrospective effect from 1-9-95 and also grant HSG-I pay scale of 
Office Supdt. for theothciating periods from 23-12-94 to 6-3-95. 
from 15-5-95 to 3-7-95 and agaitf from 1-8-95 to 31-8-95 and 
removing the discrimination thereof. 

Respected Sir. 
Kindly permit me to submit a few lines before your honour for favour 

of your kind peru sal and svm pathetic consideration. 
0- 

That Sir, in this connection, a kind reference is invited to the para No. 
(iv) of Director General, department of Posts, New Delhi letter No. 22-1/89-PE-1 
(Vol.11) dated 303-2001 wherein it has been categorically admitted that as per SIU 
norms there is a justification of one post of Office Supdt., in each Circle 
(Administrative offices) in HSG-I grade. At present every circle office has the post 
of 0111cc Supdt., in HSG -I grade except Haryana, H.P. and North East. Circle 
heads of these circles are requested to upgrade the post to HSG-I level in their 
respective circle from amongst their quota allotted. 

That Sir. I am furnishing herewith a detailed list of HSG-I and HSG-II 
posts of the Office Superintendents of the postal circle offices all over India prior 
to the issue of the Director General. Department of Posts, New Delhi letter No. .22-
1/89-PE-I (Vol.11) dated 30-3-2001 for favour of your kiiid perusal and ready 
reference. 

3. 	(a) 	H.S.G - I - Office Superintendents 

Office Supdt., 0/0 the Chief P.M.G., Assam Circle, Guwahati. 
Office Supdt., 0/0 the Chief PMG, Orissa Circle. Bhubaneswar. 
Office Supdt.. 0/0 the Principal CPMG. West Bengal Circle. Kolkata 
Office Supdt., 0/0 the CPMG, Andlira Pradesh Circle, Hyderabad. 
Office Supdt. 0/0 the CPMG, Tamilnadu Circle, Chennai. 
Office Supdt.. 0/0 the CPMG, Kerala Circle, Tiruvananthapuram. 
Office Supdt., 0/0 the CPMG, Karnataka Circle, Bangalore. 
Office Supdt., 0/0 the CPMG Maharashtra Circle. Mumbai. 
Office Supdt. 0/0 the Principal CPMG M.P. Circle, Bhopal. 
Office Supdt., 0/0 the CPMG, Chattishgarh Circle, Raipur. 
Office. Supdt., 0/0 the CPMO, Gujrat Circle, Ahmedabad. 
Office Supdt.. 0/0 the CPMG, Rajasthan Circle, Jaipur. 
Office Supdt., 0/0 the CPMG. Delhi Circle, New Delhi. 
Office Supdt.; 0/0 the CPMG. Punjab Circle. Chandigarh. 
Office Supdt., 0/0 the CPMG, J&K Circle. Srinagar. 
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Office Supdt., 0/0 the CPMG, Uttarakhand Circle. Deliradun. 	51  
Office Supdt., 0/0 the CPMG. Jharkhand Circle, Jamshedpur. 

41 	18) Office Supdt., 0/0 Principal CPMG, U.P. Circle, Lucknow. 
19) Office SupdL 0/0 CPMG, Bihar Circle, Patna. 

(b) HSG-11 - Office Superintendents 
1) 	Office Supdi.., 0/0 the CPMG, Haryana Circle. Ambala. 

" 2) 	Office Supdt.. 0/0 the CPMG. H.P. Circle. Shitnia. 
3) 	Office Supdt., 0/0 the CPMG, N.E. Circle, Shiilong. 

That Sir, from the particulars as narrated at para-(3) above ?  it may 
kindly be seen that out of the (22) twenty two Postal Circles, the Office 
Superintendents of the (19) nineteen circles as referred to para-3(a) above were 
ganted the benefit of HSG-I pay scale on their assuming the charge of the Office 
Supdt., whereas in the case of the Office Supdt., of Haryana, Himachal Pradesh 
and North Eastern Circle, the said benefit of HSG-I pay scale was granted with 
effect from 30-3-2001 vide the 'Director General, Department of Posts letter No. 
22-1/89-PE-I (Vol.11) dated 30-3-2001, and in my case the HSG-1 pay scale was 
granted to inc with effect from 22-5-200 1 (F/N) vide CO.. Shillong memo No. 
StaIll9-4/OS(CO)/200 1 dated 22-5-2001. This is a clear case of discrimination. 

That Sir, I would like to mention here that I was promoted to officiate 
as Office Supdt., in three spells. The first spell was from 23-12-94 (A/N) to 6-3-95 
(F/N) vide C.O.. Shullong memo No. StafP35/1275-76/II dated 24-12-94 and the 
second spell was from 15-5-95 (F/N) to 3-7-95 (F/N) vide C.O., Shullong memo 
No. StaffI35/1275/76/II dated 9-5-95, while the third spell was from 1-8-95 (F/N) 
to 3 1-8-95 (A/N) vide C.O., Shillong memo no. Staff"35/1275176/II dated 3 1-7-95 
and 14-8-95 and as per C.O.. Shillong memo No. Staffl35/1275-76/II dated 7-9-95. 
I have been appoiiited as Office Supdt., on regular basis with effect from 1-9-95. 

That Sir. I beg to point out here that the nature of duties so performed 
by the Office Superintendents of the (19) nineteen circles as referred to at para-3(a) 
above, 1 was also performing the same nature of duties and still continue to 
perform the same duties, and while the Office Superintendents of the nineteen 
circles as referred to at para-3(a) above were getting the HSG-I pay scale on their 
assuming the charge of Office Supdt.. then I do hope and believe that your 
goodseif will surely agree with me that there is perhaps absolutely no reasons of 
non granting the HSG-I pay scale to me with the retrospective effect from 1-9-95 
and the officiating period as referred to at para-5 above, whereas I had been 
granted the HSG-iJ pay scale thr the entire period. Is it not a bright example ol' 
great discrimination ? 

That Sir, in this respect your kind attention is invited to the column 
No.3 of the Annex-A, circulated under the Director General, Department of Posts, 
New Delhi letter No. 22-1/89-PE-I (Vol.11) dated 30-3-2001, wherein, it has been 
categorically admitted that 7% remaining HSG-II posts to be upgraded now based 
on the data collected in 193. 

2 



.' 

S. 	That Sii'. I beg to add here that when, it was admitted that the 1622 
HG-I posts which were created under the Director General, Department of Posts. 

'ev Delhi letter No. 22-1/89-FE-I (Vol.11) dated 30-3-2001 are based on the data 
ulkcted in 1993, [lien I do hope that your honour will surely agree with me that 

there is perhaps absolutely no reasons of non-sanctioning the said 1622 i-ISG-I 
posts with effect from 1-1-93. 

That Sir. I beg to mention here that as per pará No. (iv) of the Director 
General. Department of Posts, New Dcliii letter No. 22-1 /89-PE-T (Vol.11) dated 
30-3-200 1 when it was admitted that as per SIU norms there is a justification of 
one posts of Office Supdt., in each Circle (Administrative office) in HSG-I grade 
and in the said para again when it was further admitted that at present every circle 
office viz., the (19) nineteen circles as referred to at para-3(a) above has the post of 
Office Supdt., in HSG-I grade, except Haryana. HP and North East, then there is 
perhaps absolutely no reasons of non granting the HSG-I pay scale to the Office 
Superintendents of the rest three circles as referred to at para-3(b) above from the 
date of their assuming the charge of Office Supdt. This is a clear instance of grcat 
discrimination. 

That Sir, I beg to point out here that as per para (iv) of the Director 
General, Department of Posts, New Delhi letter No. 22-1/89-PE-I (Vol.11) dated 
30-3-200 1, when it has been categorically admitted that as per SIU norms there is a 
justification of one post of Office Supdt., in each circle (Administrative office) in 
HSG-I grade and at present every circle office has the post of Office Supdt.. in 
HSG-I grade except Haryana, HP and North East. The post of Office Supdt... 
North Eastern Postal Circle. Shillong has come into existence from June. 1988 
after the bifurcation of Assaiii Circle, and hence I do hope and believe that your 
honour will surely agree with me that the benefit of HSG-I grade should be 
extended to the Office Supdt., North Easterui Circle. Shillong from the date of 
existence of the Office Supdt. post, since it was justified as per SIU norms, and the 
sallôtion of HSG-I posts as conveyed under the Director General, Department of 
Posts. New Delhi letter No. 22-1/89-PE-I (Vol.11) dated 30-3-2001 has ot 110 

bearing with the norms based HSG-I post of Office Supdt., of Circle Offices. I, 
therefore, appeal to your honour that the benefit of HSG-I grade may kindly be 
extended to the Office Supdt., Circle Office. Shillong from June, 1988.  

That Sir, further I beg to mention here that the non upgradation of the 
posis of Office Superintendents of Haryana, HP and North East to the grade of 
HSG-I as referred to at para (iv) of the Director General. Department of Posts. 
New Delhi letter No. 22-1rn9-PE-J (Vol.11) dated 30-3-2001 in time and non 
sanction of HSG-I posts with effect from 1-1-93 as referred to at colum-3 of the 
Annex-A of the Director General. Department of Posts, New Delhi letter No. 22-1/ 

9-PE-1 (Vol.11) dated 30-3-2001,. are the administrative lapses, and I do hope and 
believe that your nobleself will surely agree with me that for the administrative 
lapscs the eligible officials may perhaps cannot suffer financial loss. 

3 



1 - 	 That Sir. I beg to add here that as per para )iv) of the Director 
9neral. Department of Posts, New Delhi letter No. 22-1/89-PE-I (Vol.11) dated 

0-3-2001, I was eligible to get the HSG-I pay scale with the retrospective effect 
'from 1-9-95 including the officiating pay as referred to at para-5 above, but due to 
the administrative lapses, I had to suffer great financial loss. Had the post of 0111cc 
Supdt., of Haryana.. HP and North East been upgraded in time, then I could get the 
benefit of HSG-I pay scale from the date of my assuming charge of Office Supdt.. 
both in the officiating and regular capacity as mentioned at para-5 above as was 
granted to the OtIicc Superintendents of nineteen circles as mentioned at para-3(a) 
above. 

13.Now in view of the facts narrated above. I therefore fervently beg to 
appaI to your generous generosity to be gracious enough, kindly to consider the 
case with sympathy and kindness and pass necessary orders for the grant of HSG-I 
pay scale to me with the retrospective effect from 1-9-95 including the officiating 
period as mentioned at para-5 above and also pass necessary orders to pay me the 
arrear pay and allowances, since I have discharged the duties of the Office Supdt., 
dth'ing the period to remove the discrimination and for the end ofjustice. 

14. 	That Sir, further I beg to point out here that as per para-(iv) of the 
Director General. Department of Posts, New Dcliii letter No. 22-1/89-PE-1 (Vol.11) 
dated 30-3-200 1, when, it has been categorically admitted that as per SIU norms 
there is a justification of one post of Office Supdt.. in each Circle (Administrative 
offices) in HSG-I grade, and when the post of the Office Supdt., North Eastern 
Postal Circle, Shillong was in existence from June 1938, as such I therefore 
fervently beg to appeal to your nobleseif to be gracious enough, kindly to consider 
the case sympathetically and pass necessary order extending the benefit of HSG-I 
grade to the Office Supdt., North Eastern Postal Circle, Shillong from June 1988. 
so that the officials who were holding the post of the Office Supdt., Circle Office, 
Shullong from time to time since June 1988 can get the benefit of HSG-I grade, tbr 
the end of the proper justice and removal of discrimination. 

An early action in the matter is solicited. 

With kind regards, 

Yours faithfully, 

Dated at Shillong, 
The I o th 	2001. 

(Tapa~c"r. Dutta Roy) 
Office Superintendent, 
Circle 0111cc. Shil!on2. 

IMM 
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To 
Shri B.N. Som, 	 .. 	. 

- 	Secretary and  

Direelor General, 
• 	, 	 Department of Posts, 

Dak Bhawan, Sansad Marg, - 	 •:, 	•:. • 	' 	
NewDelhi1100O1. 	 0, 

(through proper channel) 

Sub: 	Prayer for the grant of HSG-I pay scale of Office Supdt, and 
Seniority with th retrospective effect from 1-9-95 and also grant 
HSG-I pay scale of Office Supdt, for the officiatmg periods from 
23-12-94 to 6-3-95, from 15-5-95 to 3-7-95 and again frpm 1-8-95 
to 31-8-95 and removing the discrimination thereof 

Respected Sir, 
Kindly permit me to submit a few lines before your honour for favour 

of your kind perusal and sympathetic consideration 

2 	That Sir in this connection, a kmd reference is invited to the para No 
(iv) of Director General department of Posts, New Delhi letter No 22-1/89-PE-I 
(Vol.11) dated 30-3-2001 0 wherein it has been categorically admiftedIhat as per '.SIU. 
norms there is a justification of one post of Office Supdt, in each Circle 
(Administiative offices) in 1-ISG-I grade At present every circle office has the post 
of Office Supdt in HSG-1 grade except Haryana. H P and North East Circle 

\heads of these ircles are requested to upgrade the post to HSGi level, in their 0 

respectiw circle from amongst their quota allotted 	 -' 

That Sir, I am furnishing herewith a detailed list of HSG-I and HSG-1I 
posts of the Office Superintendents of the postal circle offices all over India, prior 
to the issue of the Director, General Department of Posts New Delhi letter No 22-
1/89-PE-I (Vol.11) dated 0  30-372001 for favour of your kind perusal and ready.  
relerence 

0 	3• 	(a) 	:H.S.G - I 0111cc Süperintendeiits 0 	

0 •0 0 
	 0 	

0 

Office Supdt., 0/0 the Chief P.M.G., Assani Circle, Guwahati. 
"Office SupdL, 0/0 the Chief PMG, Orissa Circle, Bhubaneswar' 0' 

	

• 3) 	Office Supdt.. 0/0 .  the Principal CPMG, West Bengal Circle, Kolkata 

	

4) 	Office Supdt., 0/0 the CPMG, Andhra Pradesh Circle, 1-lyderabad: 
O 	- 5) 	Office Supdt. 0/0 the CPMG, Tamilnadu Circle, Chennai. 	

• 0 

Office Supdt., 0/0 the CPMOG. Kerala Circle, Tiruvananthapuram; 
Office Supdt, 0/0 the CPMG, Karnataka Circle, Bangalore. 	• 
Office Supdt., 0/0 the CPMG Maharaslitra Circle, Mt1thbi.'.' 
0111cc Supdt 0/0 the Principal CPMG M P Circle, Bliopal 
Office Supdt., 0/0 the CPMG, Chattishgarh Circle, Raipur. 

• 	• 	ii) Office Supdt., 0/0 the CPMG, Gujrat Circle, Ahmnedabad. 
12) Office Supdt., 0/0 the CPMG. Rajasthan Circle, Jaipur;  



Office Supdt, 0/0 the CPMG, Delhi Circle, New Delhi 
Office Supdt, 0/0 the CPMG, Punjab Circle, Chandigarh 
011ke Supdt, 0/0 the CPMG, J&K Cir,le, Srmagar 
Office Supdt, 0/0 the CPMG, Uttarakhand Circle, Dehradun 
Office Supdt., 0/0 the CPMG, Jliarkhand Circle, Jámshedpur: 
Office SupdL, 0/0 Principal CPMG, U.P. Circle, Lucknow. 
Office Supdt 0/0 CPMG, Bihar Circle, Patna 

3 	(b) I-ISO-Il - Office Superintendents 

Office Supdt, 0/0 the CPMG, Haryana Circle, Ambala 
Office Supdt, 0/0 the CPMG, H P Circle, Shimla 

Am 

Office Supdt, 0/0 the CPMG, N E Circle, Shillong 

4 	That Sir, from the particulars as narrated at para-(3) above, 
iMin! 

ay 
kindly be seen that out of the (22) twenty two Postal Cirölcs, the; cc 
Superintendents of the (19) nineteen circles as referred to para-3(a) above were 
granted the benefit of HSG-I pay scale on their assuming the charge of the 'Office 
Supdt, whereas in the case of the Office Supdt, of Haiyana, Himachal Pradesh 
and North Eastern Circle, the said benefit of HSG-1 pay scale was grántéd' with 
effect from 30-3-200 1 vide the Director General Department of Posts letter No 
22-1/89-PE-I (Vol II) dated 30-3-2001, and in my case the HSG-I pay scale was 
granted to me with. effect from 22-5-200 1 (F/N) vide CO., Shillong nieiñb No. 
Stalll9-4/OS(CO)/2001 dated 22-5-2001. This is a clear case of discrimination. 

5 	That Sir, I would like to mention here that I was promoted to officiate 
as Office Supdt in three spells The first spell was from 23-12-94 (A/N) to 6-3-95 
(F/N) vide C.O., Shullong menio No. StaffY35/1275-76/11 dated 241294 and the 
second spell was from 15-5-95 (F/N) .to 3-7-95 (F/N) vide C.0, Shillong menlo 
No. Staff'35/1275/76/1I dated 9-5-95, while the third spell was frdm1-8-95(F/N) 
to 31-8-95 (A/N) vide C 0, Shilloiig memo 110 StafIY35/1275/76/II dated 3 1-7-95 
and 14-8-95 andas per C.O., Shillong memo No. Staff'3 5/1275-76/H dated 7-9-95, 
I have been appointed as Office Supdt, on regular basis with effect from 1-9-95 

6 	That Sir, I beg to pomt out here that the nature of duties so performed 
by the Office Superintendetits of the (19) nineteen circles as referred to at patu-3(a) 
above, I was also performing the same nature of duties and still continue to 
perform the same duties, and while the Office Superintendents of the nmeteen 
circles as referred to at para-3(n) above were getting the l-1SG-I pay scale on their 
asummtig the charge of Office Supdt, then I do hope and believe.that your good-
self will surely agree with me that there is perhaps absolutely no reasons of non 
granting the l-ISG-T pay scale to me with the retrospective effectfrom l-9-5and 
the officiating period as referred to at para-5 above, whereas I had been granted the 
HSG-II pay scale for the, entire period. Is it not a bright example of grat 
discrimination ? 

2 
4 	 - 

I 
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7 	That Sii in this lespeet youi kind attention is invited to the column 
?o 3 of the Annex-A, circulated under the Director General, Department of Posts, 
New Delhi letter No. 22-1/89PE-I (VoLI1) dated 30-3-2001, WhereIn; it has been 

aiegoriahJy admitted thai 7% remaining HSG-11 posts to be upgrdded now based 
on the data collected in 1993 

8 	That Sir, I beg to add here that when, it was admitted that the 1622 
I-ISG-I posts which were created under the Director General, Department of Posts, 
New Delhi letter No. 22-1/89-PE-! (Vol.11) dated 30-3-2001 are based on the data 
collected in 1993, then I do hope that your honour will surely agree with inc that 
there is perhaps absolutely no reasons of non-sanctioning the said 1622 HSG-I 
posts with effect from 1-1-93 

That Sir, I .bg to nention here that as per para No (iv)of the [irector 
General, Department of Posts, New Dcliii letter No. 224 /89-PE-I (Vol.111) dated 
3073-2001 when it was admitted that as per SIU norms there is a justification of 
one posts of Office Supdt, in each Circle (Administrative office) in HSG-I grade 
and in the said. para again when it was furtheradniitted that at present every circle 
office viz, the (19) nineteen circles as referred to at para-3(a) above has the post of 
Office Supdt.. in HSG-I grade, except Haryana, HP and North East,.then there is 
pethapg absolutely no reasons of non granting the HSG-I pay scale to the Office 
Superintendents of the rest three circles as referred to at para-3(0) above from the 
date of their assuming the charge of Office Supdt This is a clear ,  instance of great 
discrimination. 	 H 

That Sir, I beg to point out here that as per para (iv). of the Director 
General, Department of Posts, New Delhi letter No 224/89-PE-I (Vol II) dated 
30-3-200 1 wlieii it has been categorically admitted that as per SIU norms there is a 
justification of one post of Office Si ipdt, in each circle (Administrative offic6) in 
HSG-I grade and at present every cucle office has the post of Office Supdt, in 
HSG-I grade except Haiyana. HP and North East The post of Office Supdt 
North Eastern Postal Circle, Shulloiig has coiiie intà existence fróni June, 1988 
after the bifurcation of Assam Circle, and hence I do hope and believe that your 
honour will surely agree with me that the benefit of HSG-I grade shOuld, be 
extended to the Office Supdt., North Eastern Circle, Sliiliong from the date of 
existence of the Office. Supdt. post, since it was justified as per SIU' norms, and the 
sanction of HSG-1 posts as conveyed under the Director General,.Departrnent of 
Posts, New Delhi Aetter No. 22-1•/89-PE-I (Vol.11) dated 30-3-2001 has got no 
bearing with the norms based HSG-I post of Office Supdt., of Circle Offices. I, 
therefore, appeal to your honour that the benefit of HSG-1 grade may kindly he 
extended to the Office Supdt, Circle Office, Shihlong from Juiie, 1988 

11 	That Sir, further I beg to mention hete that the non u pgradation of the 
posts of Office Superintendents of Haryana, HP and North East to the grade of 
HSG-1 as referred to at para (iv) of the Director General, Department of. Posts, 
New Dcliii letter No 22-1/89-PE-I (Vol II) dated 30-3-2001 in tune aiLd non 
sanction of H.SG-I posts with effect from 1-1-93 as referred to at colum-3 of the 



Annex-A of the Director General. Department of Posts, New Delhi letter No22-l/ 
$9-PE-1 (Vol.11) dated 30-3-2001, are the administrative lapses, and I do hope and 
Deheve that your noble-self will surely agree with methat for the adniimstrative 
lapses the eligible offiiaIs may perhdps cannot suffer finamAal loss 

That Sir, 1 beg to add here that as per para )iv) of the Director 
General, Department of PUsts, New Delhi letter No. 22-1/89-PE-1 (Vol.11) dated 
30-3-2001, I was eligible to get the HSG-I pay caIe with the retró8pectivé effect, 
from 1-9-95 including the officiating pay as referred to at para-5 above, hut due to 
the administrative lapses, I had to suffer great financial loss Had the post of Office 

• Supdt., of Haryana, HP and North East been upgraded in time, then I could get th... 
benefit of HSG-I pay scale flotu the date of my assuming charge of Office Supdt, 
both.  in the officiating and regular capacity as mentioned at para-5 above as was 
granted to the Ofllcè Superintendents of nineteen circles as..mentióñed at par.-3(a) 
above 

That Sir, I bog to mention here. that as regards the granting o 1  thc. 
benefit of HSG-I pay-scale with the retrospective effect from 1-9-95 including the 
officiating periods as mentioned at para-5 above, the case was represented to the 
Chief Postmaster General, North Eastermi Circle, Shillong vide my representation 
dated 20th July, 2001, but unfortunately the Circle Adinimstration, Shillong, has 

• turned down my prayer vide Circle Office, Shillong letter No. StaffI35/2445/76 
dated 13-9-200 1. The xerox copies of my representation dated 20th July, :2001 and 
C 0 letter as referred to above dated 13-9-2001 are enclosed for favour of kind 
perusal and ready reference 

14 	Now in view of the facts narrated above, I therefQre, feiently beg to 
appeal to your generous-generosity to be gracious enough kibdly to consider the 
case with sympathy and kindness and pass necessary orders for the giant of HSG-I 
pay scale to me with the retrospective effect from 1-9-95 including the officiating 
period as mentioned at para-5 above, as well as granting of All India seniority to 
me with tifect fiom 1-9-95, as I was due to get the HSG-1 benefit with effect from 
1-9-95 vide para-(iv) of the Director General, Department of'Posts. New 'Delhi 
letter No. 22-1/89-PE-! (Vol.11) dated 30-3-2001 and also pass necessaty orders to' 
pay me the arrear pay and allowances since I have discharged the duties of the 

• 	0111cc Supdt., during the period to remove the discrirnindtion and for the eñd, of 
justice. 

15. 	That Sir, further I beg to point out ..here that, as per pai n-(iv) of .  the. 
Pirector General, Department of Posts, New Delhi letter No 224/89-PP-I (Vol 11) 
dated 30-3-2001, when, it has been categorically admitted that asker SIU"norms 
there is a justification of one post of Office Supdt in each Circle Adm ii ustrative 
offices) in HSG-1 grade, and when the post of the 0flice Supdt , North Fastern 
Postal Circle, Shillong was in existence from June 1988, as such I therefore 
fervently beg to appeal to your noble-self to be gracious enough, kindh to consider 
the case sympathetically and pass necessary order extending the beiicht of HG-1 
grade to the Offic SUpdt., North Eastermi Postal Circle, Shillong from June 1988, 

• 	 • 	

• 	 4 



(_• 	-. 

that the officials who were holding the post of the Office Sup(I circle Office, 
Shillong from time to time since June 1988 can get the benefit of I ISG-I grade, for 
(he end of the proper j us(1(e and removal of disrimina1ion 

An eaily action in the matter is solicited 

With kind regards, 

Yours faithfully, 

(Tapan Kr Dutta Roy) 
Dated at Shullong, 	 Office Superintendent, 
The .htli 	2001 	 Circle Office, Shillong 

Rcgistrcd 

Copy in advance to - 

Shr, B.N. Soni, Secretary and Director General, Depaitment of Pasts. 
Dak Bhawan, Sansad Marg, New Delhi-i 10001 for favour of kind information I 
beg to enclose herewith the xerox copies of lily representation dated 20th  July 2001 
and the C.O. letter No. StaffI35/2445/76 dated 13-9-2001 for, favour of'kind 
perusal and ready reference His noble-self is requested to be gracious enough 
kindly to consider the case with sympathy and kindness and pass necessary orders 
to the Circle Administration, Shullong for the grant of HSG-I pay scale to me with 
the retrospective effect from 1-9-95 including the officiating periods as iieiitioned 
at para-5 above as well as granting ofall In4ia  seniority to me with effect from 1-
9-95, as I was due to gettheHSG-I benefit with effect from 1-9-95'vide Pâra-(iv) 
of the Director General, Department of Posts; New Delhi letter No. 22-1/89-PE-I 
(Vol II) dated 30-3-200 1 and also pass necessary oidei s to pay me the auieai pay 
and allowances, since I have discharged the duties of the Office Supdt, during the 
period for the end of proper justice and removal of discrimination 

An early action, in the matter is solicited. 

With kind regards, 

Yours fiuithfi.illy, 

DA - As said above 	 (Tapan Kr Dutta Roy) 
Dated at Shillong 	 Office Superintendent 
The , . th Sept, 2001. 	 Circle Office, Shillong.. 
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Shri R N Sotiil 	 2 DEC 2001 
Secretary and Director General 

VQ Department of Po1s 
• flak Bliawan Sansad Marg, 

New Delhi - 110001 
Fhrough proper channel) 

Appeal against the decision conveyed under Circle Office, Silillong 
letter No. StaW35/2445/76 dated 13-9-200 1 and 312-01 and prayer 
for grant of HSG-1 pay scale of Office Supdt, together with the 
granting of all India seniority with retrospective effect fiom 1-9-95 

	

- 	and also grant of HSG-I pay scale of 0111cc Supdt for the officiating 
periods from 23-12-94 to 6-3-95, from 15-5-95 to 3-7-95 and again 
from 1-8-95 to 31-8-95 and removing the discrimination thet cot 

00 

4 

Respected Sir, 	• 	 •• 
5; 

This is an appeal against the decision conveyed undei Ciicle Office 
Shillong lcttcr No Sta11735/2445/76 dated 13-9-2001 and 3-12-01 and prayer 101 

the grant of HSG-I pay scale of Office Supdt, together with granting of all India 
seniorit" with retrospective effect from 1-9-95 and also grant of HSG-I pay scale 
of 0111cc Supdt, for the officiating periods from 23-12-94 to 6-3-95 from 15-5-95 
to 3-7-95 and again from 1-8-95 to 31 78-95 and removing of discriminaon 
thereof. 	S 	 •: 	 S  

2 	That Sn in this iespect, kindly peimit to submit a few lines beloie 
your honour for favour of your kind perusal and sympathetic considei.ation 

3. 	That Sir, in this conne1ion. a kind reIIrrmce is invited to thepara No. 
(iv) of the Directorate s letteL No 22-1/89-PE-I (Vol II) dated 30-3-2001 wheicmn 
it has been categoiicallv admitted that as per SIU noims theie is a justification of 
one post of OI1ie Supdt in each CinAe (AdmmnisirdLive oflices) in HSG-I ade.  
At present every Circle Office has the post of Office Supdt in I-ISG-I grade 
e\ccpt 1-laryana, H P, and North Fact Cucle Heads of these Circles are icquested 

S 	 id upgrade ,t!ie post to HSG-I level 4  in their respective Circle from amongst their 
quota allotted. 	S 	 -. 	

• 	

.• S 

4 	That Sn I beg to point out here that out of the (22) twenty two Postal 
Circles the Office Supet mntendenis of the (19) nineteen Circles were granted the 
beneh_Qf HSG-I pay scale on then assuming the charge of the 0111cc Supdt 
whereas in the case of Harvana Hiinachal Piadesh and North Eastern Circle the 
said bncfit of 1-ISG-I pay scale was granted with ctThct from 30-34"001 vido the 
Duectorate's letter No 22-1/89-PE-1 (Vol 11) dated 30-3-200 1 and in my case the 
HSG-I pay scale was granted to me with effect froimi 22-5-2001 (F/N) vide C 0 
Shihlong memo No StnlIl9-410S (C0)/2001 dated 22-5-200 1 



62.- 	

0,1~~ 

D. 	That Sir. I would like to mention here that I was promoted to officiate 
as 0111cc Supdt., in three spells. The first spell was from 23-12.94 to 6-3-95 (F/N) 
vide C 0, shillong memo No StaffI35/1275-76/ll dated 24-12-94 and the second 
spell was from 15-5-95 (F/N) to 3-7-95 (FIN) vide C.O., Shullong meiuo No. StaflY' 
35/1275-76/1I dated 9-5-95, while the third spell was from 1-8-95 (F/N) to 31-8-95 
(FfN) vide C.O., Shullong memo No. Sta'35/1275-76f1I dated 31-7-95 and 14-8- 
'95 and as per C.O., Shillon _z memo No. StaW35/1275-76/II dated 7-9-95, 1 have 
• been appointed as Office Supdt., on regular basis with effect from 1-9-95.' 

6. 	That Sir, I beg to'mchtion here that the naturc of dutics so performed 
by the Office Superintendents of the (19) nineteen Circles as rferred to at pára4' 
above I was alsoperlorming the same nature of duties and still continue to 
perlormtile same duties, and while the 'Office Superintendents of the nineteen 
circles d referred to at para4 above were getting the 1-ISO-I' pay scale on their 
assuming the charge of Office Supdt., then 1 do hope and believe, that your 
goodsclf will surely agree with me that there is perhaps absolutely no reasons of 
non granting the 1-ISO-I pay scale to me with the retrospective effect from 1-9-95 
and the officiating period as referred to at para-! above, whereas I had been 
granted the HSO-II pay scale for the entire period from 23-12-94 to 6-3-95, from 
15-5-95 to 3-7-95, from 1-8-95 to 31-8-95 and from'i-9-95 to 21-5-2001. 

7. 	That Sir,. in this re.pcct your kind attention is invited to the column 
No.3 of the' Annex-A circulated under Directorate's letter No. 22-1/89-PE-I 
(VO4.11) dated 30-3-2001 wherein it has been categorically admitted that .7% 
remaining HSG-I1 posts to be upgraded now based on the data collected in 1993. 

S 	That Sir,. I beg to add here that, when it was admitted that the 1622 
HSG-rposts which were created tinder the Directorate's icUer No. 22-1189-PE-I 
(VOl.!!) dated 30-3-2001 are based oil the data collected in 1993. then I do hope 
that your honour will surely agree with me that there is perhaps absolutely no 
reasons of non-sanctioning the said 1622 1-ISO-I posts with effect frUni 1-1-93. 

9.. 	., 	 That Sir, fürthr I beg to !uention here that the non-upgradation of the 
poStS of Office Superintendents of I-Iaryàna, H.P., amid North East Circles tO the 
grade of HSG-I as referred to at para-(iv) of the Directorate's letter No. 22-1/89-
PEI (VoIJI) dated 30-3-2001 in time and non-sanction of HSG-I posts with effect 
from 1-1-93 as referred to at columnn-3 of the Annex-A of the Directorate's letter 
No. 22-U89-PE-1 (Vol.11) dated 30-3-2001 are the administrative in-ic1ion and I do' 
hope and, belicve that your nobleseif will surely agree with me that. 'for the 
administrative ui-action the eligible officials may. 'perhaps cannot suffer financial 
loss. 	• 	 • 

• 	

• 10.. 	That Sir. I beg to imiention here that as per para-(iv) of the 
Direc1oltates  letter No. 22-1/89-PE-1 (Vol.11) dated 30-3-2001. when it was 

2 



. 	• 1. 

admitted that as per
. 
 SIU norms there is a justification of one post, of Office Supdt.. 

in each Circle (Administrative office) in HSG-1 grade and in the said para again 
when it was furthpr admitted that at preseilt evôry circle office viz., (19) nineteen 
circles as referred to at para4 above has the post of Office Supdt in HSG-I grade 
except Haryana, H.P., and North East, then there is perhaps also1uteIv.iio reasons 
of non-granting the .HSG-I pay scale to the Office Superintendents Of the rest three 
circles as mentioned above from the date of their assuming the charge of the Office 
Suixit. . 

ii. 	That Sir. I bog 'topoint out hcrc that as, per para-(i) of the 
Directorate's letter No. 22-1/89-PE-1 (Vol.11) datd 30-3-2001, when it'has been 
categorically admitted that as per SIU norms there is a justification of one post of 
OtujceSupdt., in each Circle (Admiiiistrative office) in HSG-I grade and 'at present 
every Circle Office has .thé post of Office Supdt., in HSG-1 grade except Harvana, 
H.P., and North East, hence it' is therefore evident that the post of the Office. 
Supdt., of the Circle Offices are 'the norms based HSG-I post and it h'a got no - 
bearing with the upgradation of 7% HSG-II posts and creation of 1622 HSG-I 
posts, so sanctioned vide Directorate's letter No. 22-1/89-FE-I (Vol.11) dated 30-3- 

That SIE. further I beg to point-out here that the 1622 HSG-I posts so 
sanctitiuicd by upgradation of HSG-11 'posts vidâ Directorate's letter No. 22-9/89-
PE-! (Vol.11) dated 30-3-2001 are the iiiatching savings HSG-I posts and as against 
the sanction of 122 HSG-I posts, .690 (six hundred and ninety) PA posts all over. 
India were abolished as oi'dered at Col-4 of Aiinex-A of the Directorate's letter No 

• 22-9/89-PE-I (Vol.11) dated 30-3-2001. Hence it has been doubly confirmed that 
the sanction of the 1022 HSC,-I posts, so sanctioned under the Directorate's letter 
No 22-9/89-PE-I (Vol.11) dated 30-3-2001 has got no,beariig at all with the norms 
based HSG-1 post, of the Office Superintenden(of the Circle (Administrative 
office).  

fhat Sir. I beg to mention here that the post ofthe Office Supdt. 
(HSG-1I) of the North F.asern Postal Circle, Shillong has ccme into existeice with 
effect from 28-6-88, after the bifurcation of the erstwhile N.E. Circle and creation 
of Assam Circle and hence I do hope and believe that your honour will surely 
agred with me that there is perhaps no reasons of non-granting 'the HSG-I grade to 
the Office Supdt., of the North Eastern Circle, Shillong with effect froth 28-6-88. 
since it was justified as per SIU norms. I therefore appeal to your honour that the  
benefit of HSG-1 grade may kindly be extended to the Office Supdt., of the Circle 
Office. ShihlUng with effect from '28-6-88.  

V. 

, 	That Sir, I beg to add here that as per para-(iv) of the Directorate's 
letter .  N. 22-1/89-FE4 (Vol.11) dated 30-3-200 1, I was eIigibleto get the HSG-I - 
pay scale with the retrospecti'e effect from 1-9-95 including the officiating pay as 
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erred to at par-1 above, but due to the administrative in-acon. I had to suffer. 
great financial loss; Had the post of 0111cc Supdt., of Hàryana, H.P., and North 
East Circles been upgraded in time, then I could get the benefit of HSG-I pay scale 
from the date of my assuming the charge of Office Supdt, both in the officiating 
and regular capacity as mentioned at para-1 above as was granted to the 01116c 
Supci1iteiideiits of the iniietecn circles 

15 	That Sir, 1 beg to mention here that as regards the granting of the 
benefit of HSG-I pay scale 'With the retlospective effect from 1-9-95 including the 
oiriciatj.ng periods as mentioned at para-!, the case was represented to the Chicf 
Postmaster General, North Eastern Circle, Shillong vide my representation dated 
20th July, 2001, but uiifortunately the Circle Admiiiistration Shullong hasturned 
dowil my prayer and as per Circle Office, Shullong letter No StafiY35/2445/76 
dated 13-9-2001 1 have been informed that "your request on the above subject 
have been examined by the competent authority But it is regretted that the dat of 
upgradation can not be given retrospective 0  effect" Whereas the Circle 
Adnuntstration Shillong is totally silent about the pay and allowances about the 
officiating period as referred to at para-1 above The xero* copies of my 
representation dated 20 Julv,r2001 and the C O, letter as reterred to above dated 
13-9-2001 are enclosed for favour of kind perusal and ready reference. 

That Sir. I beg to add here that as regards the rcjcction.ofmvpraScras 
conveyed under C.O., Shillong letter No. Staff'35/2445/76 dated 1 3-9-200 1, 1 had 
submitted an appeal to your honour by name throughproper channel with an 
advance copy vide my lepiesentation dated 26-9-2001 togethei with the necessirv 
documents which has been reflected at para-13 and para-14 of my representation 
dated 26-9-2001, but the said fact remained un-noticed It is painful to mention 
lieme that afler a lapse of (2) two months, my represenlaton dated 26-9-2001 wxs 
retui ned to me in original vide C 0 letter No Sta135/2445/76 dated 3rd Dec 
2001 (xerox copy enclosed) oii the ground that the representation dated 26-9-20,01 
is (lie copy of the represenm?tion dated 20-7-2001, which was examined and 
rejected by the Chief Postmaster General, hence the representation cannot he 
frrwardcd to the' Directorate... 	 ' 

That Sir, I do hope and believe that your honour will surely agree with 
me that unless the full fact is reproduced in the appeal, then as to how the entire 
lact will come to the lime-light of the highest authorities The decisioii of the C 0 
letter dhted 3rd 

December, 2001 is therelore, most unfortunate 

18 	That Sir, it is more painful to add here that although a considerable. 
period of more than 4 months have elapsed from the date of representing thió case 
to the Circle Administration, Shillong on 20-7-200 1, but the case stillremain un- 
settled at the circle level, and in case if the' case is not resolved soon. then the 
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u9crsigned Will have no option but to proceed to the Court of Law for the redress 
of my grievances. 	 ' 

19 	Now m view of the facts narrated above I therefore tervent1v beg to 
appeL-to your generous generosity to be gracious enough kindly: to coiisidei the 
case with sympathy and kindness and pass necessary orders for the grant of I-ISO-I 
pay scale to me with the retrospective effect from 1-9-95 including the officiating 
period as mentioned at para- I as well as granting of All India seniority, to me with 
effect from 1-9-95. as I was due to get the HSG-I benefitiwitli effeôt from 1-9-95 
side para-(iv) of the Directorate's letter No 22-1/89-PE-I (Vol II) dated 30-3-200 1 
and also pass necessary orders, to pay me the ãrrear pay and allowances for the 
perw4s from 23-12-94 to 6-3-95, 15-5-95 to 377-95, 1-8-95 to 31-8795 and from 1-
9-95 to 21-5-2001, siiice I have discharged the duties of the Office Supdt during 
the period to remove the discrimination and for the end of lustice 

An early action in the matter is solicited. 

With kind regards, 

Yours faithfully, 

DA - As said above 	 (Tapn Kr Dutta Iy) 
Dated at Shillong, 	 Office Superintendent 
The .12 thi Dec. 2001 	 Circle Office. Shiilloiig. 

Rcgistercd A/D  

Copy in advance to - 

Shri B.N. Sum, Secretary and Director General, Departmeni of Posts, 
Dak Bhawan, Sansad Marg, New Delhirll000l for favour of kind information.: 
This ii'i appeal against the.decision conveyed under Circle Oiice Shiflong letter 
No 86affY35/2445/76 dated 13-9-2001 and 3-12-200 1 and prayer for the"grant of 
l-ISG-I pay scale of Office Supdt., together with the granting of all India.senioity 
with retrospective effect from 1-9-95 and also. grant ofHSG-I pay scaie'.of Office 
Stpdt., forthe officiating periods from'23-12-94 to 6-3-95, 15-5-95'to 3-7-95 1-8-
95 to 3 1'-8-95. '1 beg to enclse herewith the xerox .copis of my representation 
dated 200t  July, 2001 and the C.O., letter No. StafhJ35/ 2445/76 dateçl 13-9-2601" 
and 3rd  Dec/2001 for favour of kind perusal and ready reference. I beg 'to mention 
here that the case above had already suffered delay for more than 4 months at the 
circle level from the date of representing my case to the Circle Administrative on 
20th July/2001 and in case, if the case is not resolved soon then 'the undersigiied 
will have no option but toprocced to the Court of Law for thç redress ,  of my .  

• 	 . 	. 	 . 	. 5 
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grievances His nobleseif is therefore requested once again to be gracious enough 
kindly to consider the case with sympathy and kindness and pass necessary orders 
to the Circle Administration, Shillong for the grant of HSG-I pay scale tome with 
the retrospective effect from 1-9-95 including the officiating periods as mentioned 
nboe as well as granting of all India seniority to me with effect fr(im 1-9-9 
since I was due to get the HSO-I benefit with effect froni 1_9L95 vide para-Ov) of 
the Directorate's letter.  No. .22-1/89-PE4 (Vol.11) dated 30-3-2001 andalso pass 
necessary orders to pay me the arrear and allowances of HSci-I grade since I have 
discharged the duties of 41 ,16,  0111cc Supdt, during the penod for the end of justice 
and rcmoval of discrimination 

An early action in the matter is solicited 

With lund regards, 

Yours faithfully, 

t. 

DA - As said above 	 (Tapan Kr DuttaRoy) 
Dated at Shihlong, 	 Office Superintendent 
The .i.th Dec, 2001. 	 Circle Olflce. Shullong. 

- 	 S  

S 	
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Secretary 	General

€8O1* Dak Bhawan, Sansad Mar 	 •. ci 
New Delhi - 110 001 	 - 
(Through proper channel) 

t 
Sub 	Appeal against the decision convoyed under Circle Offic Shillong 

letter No StaffI35/2445/76 dated 13-9-2001 and 3-12-01 and prayer 
for the grant of HSG-I pay scale of Office $updt together with th 
granting of all India seniority with retrospective effect liom 1-9-95 
and also grant of HSG-I pay scale bf Office, fro 1he officiating 
periods from 23-12-94 to 6-3-95 from 15-5-95 to 3-7795 and again 
from 1-8-95 to 31-8-95 and removing the discrimination thereof 

I ' 	Respected Sir,  

I beg to thaw your lund attention to the para No 12 of my 
representation dated 12th Dec/2001 wherein in the 2' and 3rd  line 6th line and 8 
line, the Directorat's letter number was mentioned as No. 22-9-/89-PE-J(Vol.11) 
dated 30-3-200 1 instead of No 22-1/89-PE-I (Vol II) dated 30-3-2001 I therefore 
request your honour that in the 2' and 3 line 6 th  line and 8"  line in para-12 of m y 

LJ 1. representation.LtlIe Directorate's letter number may kindly be read as No. 22-1/89- 
PE-I (Vol II) dated 30-3-200 1 instead of No 22-9/89-PE-I (Vol II) dated 30-3- 
2001. 

The mistake above is sincerely regretted. 

With kind regards. 

Yours faithfully, 

(Tapan Km. DüttaRoyj 
Dated at Shillong Office Superintendent 
1 lie .t a th Dec/0 1 Circle Office Shillong 





To 

Shri S.C;'Dutla. 
Secretary and Director General. 
Department of Posts ;  
Dak Bliawan, San sad Marg, 
New Delhi 110001 
(1'hrough proper channel). 

Sub 	Appeal agamst the decision cons eyed under Cii ole Office Shillong 
letter No Staff'3 5f2445/76 daied 13-9-2001 and 3-12-01 and prayer 
for the grant of 1-ISO-I pay scale of Office Supdt together, with the 
granting of all India sci niorlh7  v ith rctrospcctrc effect from 1-9-95 
and also gi ant of HSG-I pv scale nf flthce Siipdt for the othciating 
periods from 23-12-94 to 6-3-95 from 15-5-95 to 3-7-95 and again 
from 1-8-95 to 31-8-95 and removingthe discrimination thereof. 

4 
Respected Sir, 

This, is a sçcond appeal against the decision donveyeçl under Circle 
Office. Shillong letter No. Staffi3 5/2445/76 dated 13-9-2001 and. 3-12-01' and 
pracr for the grant of HSG-I pa' scale of Office Supdt togcthci with the gianting 
of all India seniotiP' with retrospective effect from 1-9-95 and also grant of I-ISG-I 
pay scale of Office Supdt., for the' officiating periods from 234294 to 6-3-95, 
from 15-5-95 to 3-7-95 and again from 1-8-95 to 31-8-95 and femovmg' of 
discrimination Thereof ' 

2. 	That Sir, ii this repect, kiiidly permi.t riie to submit a fev hues Ie1ii:e 
your honour for favour of your kind perusal and sympathetic considet ation 

3 	That Sii in this coiiiieutloii. a kind wfeien,e 15 nivikd to the d1d No 
(iv) of the Directorate's letter No. 22-1/89-PE-I (Vol.11) dated 30-3-2001. whrein 
it has been categorically admitted that as per SW norms there is a justification of 
one post of Office SudpL. in each Circle (Administrative Ofl1ce), 'iii HSG-Igrade. 
At presejit every circle Office has the post of Office SupdL, in HSG-I grade except 
Harvana. H.R. kind North EasL Circle Rends of .  These Circles arè' requested to 
upgrade thp post of HSO-I level in their respective circle from amongst their quota 
allotted. . .' 

4 	That Sir, it may be pointed out here that the post of the Office Supdt.,, 
of the North Eastern Circle to the lCvcl of HSG-1 in the scale of Rs 700/-j to 00t-
was cnctinned vide PMG N E Circle Shullong memo No bstI34-1/77 dated 19-
5-81 and the, said. post was entertained on 20-5-81 and the post of the Office 
Supdt., (HSG-I) was iiiadc perrnancnt with effect from 1-3-85 vidc PMG, N;E. 
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Circle. Shillong memo No. Est134-6/76 dal:ed 29-3-85, whereas at the time of 
hitircatiofl of the erstwhile N . Circle on 2-6- I 9X, the noni s based perrianent 
HSG-1 post of Office Supdl. of the North Eastern Cire1e was transferred to the 
newl created Assam Circle Guwahati ' ide C 0. Shillong memo No Est134-37/ 

l dnled 2-6-. 

5. 	. That Sir. I do hope and believe that your honour will surely agree with 
me that the noi'ms based permanent 1-ISG4 post of Office Supdt., of N .E. Circle, 
should have remained with the parent Circle (N.E. Circle) and a new HSG-i Office 

',Supdt., post should have boon created for Assarn Circle, and there is no such rules 
in three to proof that the norms based permanent HSG-1 post of Office Supdt, of 
the parent circle (N.E. circle) should be transferred to the newly created ôircle 
(Assam Circle). The transfer, of the norms based permancnt HS-I post of Offic 

nf the parent circle (N E Circle) to the newly cteated Ascam Circle was 
Supdt  
therefore an administrative omission and fo the said, administrative omission, the 
eligible officials of the parent circle (N.E. Circle) cannot lose pomotioni'SefliOritY 
and suffer financial loss. I theie fore totally d iffer with the observation as made at 

para-( iv) of the Directorate s letter No 22-1 i89-PE-1 (Vol II) dated 3063-2001 that 
there is no post of HSG-I Office Supdt., in N.E. Circle, rather alternatively: it may 
be said that there is no post of HSG-I Office Supdt., inAssam Circle, as th& post of 
the Office Supdt., in Assam Circle has not been sanctioned and, the said HSG-I 
post of Office Supdt., of Assam Circle is yet to be created. I thcrcfbrc request your 
honour that th norms based pernanent HSG-I post of Qffice 'Süpdt., of .thetN.E 
Circle which was sanctioned vide PMG N E Circle Shillong memo No Esti34- 
19177 dated 19-5-81 and which was irregularly transferred.. to Assam Circle, 

Guwahati vide C.O., Shillong memo No. Est/34-37/8 1 dated 22-6-88 may. kindly 
be transferred back to NE. Circle by creating a new HSG-I post 'of Office Supdt,. 
1br Asaui Circle with retrospective effect. fi:Uni 28-6-88 and my HSG-I Office 
Supdt., claim benefits both officiating and regular periods as mentioned at para-1 
above may kindly be settled against the norms based permanent l-IS6-1 post of 
Office SupdL, so saiiciioiied vide PMG, N.E. . Circle, Shilloiig. menio No. Eti'34-

19/77 dated 19-5-81' to set right the anomalies. 

• 6. 	That Sir, I beg to mention here that while the HSG-i post of Ofilce 
Supdt, of N.E. Circle was sanctioned vide PMG. N.E. Cirele Shillong memo Nd.. 
Esf134-1 9/77 dated 1 9-5-si and made permanent with effect'frorn 1 -3-5 vide 

PMO, N.E. Circle, Shillong menio No. Est/34-6/76 dated 29-3-85 as such the 

question of sanctioning or upgrading the post of Office Supdt., of N.E.. Circle to 

the level of T-TSG-T for  the second time m'y perhaps does not arise 

7. 	That Sir, in this connection a kind reference 'is invitod to the 
Directorate's letter No. 3g_1012000-PE-I1 dated 12-1-2001 under which three new 
Postal Circles namely Jharkhund, Uuaranchai and Chauisgarh Circles were created 
with effect from 12-1-2001 and for . all the three newly created cirelos aboye one 
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post of Office Supdt. to the Ievl of HSG-I for each circle above wre 'creatê4 with 
effect from 12-1 -20() 1. 	 ' 

That Sir, If the newly created circles suh as Jharkhand, (2) 
Utthrsnchsl nd ('i) Chatti sgnrh circles which were crested only on 1 2-1 -200 I can 

have a post of Office Supdt to the level of HSG-1 with effect fioni 124-200 1 
itself thin I do hope and believe that your honour will surely agree ith me that 
the circles like Har'ana, H P and Assam Circle were very much eligible to get the 

post of HSG-i Office Supdt from the date of their creation as the Harvana H-Pi.  
and Assam circle were much older circles than that of Jharkh.44 Uttaranchal and 

Chattisgarh circles.  

That Sir. I beg to mention hcrc that non-creation or noii-upgradation 

of the post of the flthce S14enntendents of the Haiyana HP and Assam Cii des to 
the level of HSG-I from the date of creation of the above circles is the 
admihistrative omission and 'I do believe that your honour will agree with me that 

for the administrative omission the eligible officials of Haryana,.  HP and Ascam 

circle cannot lose promotion/seniority and suffer,financiál lqss. 

10 	Tlat Sir in this respect, a kind reference is invited to the Ministry of 
Personnel Public Grievances and Pensions Department of Personnel & Training 
OM No. 28034i6i2002-Estt(A) dated 11-1-2002 circulated under ,  the Directorate's 
letter No 137-5'2002-SPB-II dated 29-01/1-2-2002 and according to the guide 
lines issued, under 'the above OM, the Ibilowing decisionare made. 

'representation made by the Government employee • requiring i.  
examination only in a Mmnistr'/Department should be disposed of within a 
niaximum penod of six weeks and if icqunnig inici depdl ilildflidi tA3llS4ltdtiOl1 suli 
representation should be replied to normally within maximum period of three 
months.  

Final reply sent 'to a Government servant on his 'representatipn should 
he selt-coiitained, cover all the points raised by him and in a. case, where the 
representation of t1w Government servant is rejected, the grounds there-for should 
be clearly indicated.:.  

11 	That Sir, it is reliably learnt that my repi'eseutt.on dated. 1 
December, 2001 on the above subject addressed to ,Shri B.N. "Soni, the' then 

1 ecrethry  and r)irector General Department of Posts flak Rhawn Sansad Marg 

New Delhi- 110001 was sent to the Directorate by the Chief Postmaster General. 
N E Circle Shillong duly approsing the case but decision of the Directorate is 
still awaited. 	, 	' 	' 	 ' 	.. ". 	, 	' 	•' I 
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12 	That Sir. I would like to mention herei that as per the guidelines as j. 
mentioned at paras 10(a) and (h) above my case above is likely to he settled within 
11th Maih, 2002 from the date of my first appeal dated 12-12-01 and in ease if the 
case is not resolved within 1 1th  Match 2002..then the undersigned will have no 
option hut to pioceed to the Court of Lqw toi the redress of my gnevqnces 

I 

13 	Now in view of the facts nan ated above I therefore fervently beg to 
appel to your generous generosity to be. grcinns enough kindly to consider the 
ease with sympathy:and kindness and pass necessary orders to transfer the .noirns 
based permanent HSG-I post of Office Supdt, of N E Circle. which was 
sanctioned vide PMG, N E Circle, Shillong memo No Est/34-1J/77 dated 1-5-8i 
and which was irregularly transferrea to Assam Circle Guwahati viue C 0, 
Shillong memo No Est134-37/8 1 dated 22-6-88 back to N E Circle from Assam 
Cit cie by cieating a new HSG-I post of flflice Supdt, for.  Assarn Circle with 

retrospective effect from 2 8-6-88 and kindlypass necessary orders for the grant of.  
HSG-1 pay scale to me with the retrospectre effect from 1-9-95 including the 
officiating periods as mentioned in the cuhjeet and at para-1 above against the 
norms based permanent HSG-I post of Office Supdt., of N.E. Circle, which was 
sanctioned vide PMG, N.E. Circle, Shillong memo No. Est/34-19/77. dated 195- 
81, as wellas granting of All India seniority with retrospective effect from '1-995 
as I was due to get the HSG-i benefit with effect from 1-9-95 vide para-(iv),of the 
Dircctoratp's lcttci No 22-1/89-PE-I (Vol II) dated 30-3-2001 and kindly also pass 
necessary orders to pay me the aireat pay and allowances for the periods from 23-
12-94 to 6-3-95 15-5-95 to 3-7-95 1-8-95 to 31-8-95 and from 1-9-95 to 21-5-
2001, since. I have discharged the duties of the Office Supdt., during the peiibd to 
remove the discrimination and for the end of justice 

An Carly action iii tile maR.r issolhited. 

With kind regards. 

Dated at Shillong 
The 27t11  Februaiy, 2002 

Pegistered AIfY 

Yours faithfully, 

(Tapan Kr. Dutta Ly") 
Office Super nteii4ent; 
Circle Office, Shillong 

Copy in advance to :- 	., 	 . 	 • 	 . 

Shri S C DuUa Seretarv and Director General, Department of Posts, 
Dak Bhavan Sansad Marg New Delhi-I IOOQI for faour of kind information 

• 	
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This is a second appeal against the deusion conveyed under Circle Office, Shillong 
letter No Statt735/2445176 dated 13-9-2001 and 3-1 2-01 and prayer for the grant 

of HSG-I pay sa1e of Olike Supdl, together with the granting of all India 
seniority with retrospective effect from 1-9-95 and also grant of HSG-1 pay scale 
of (Mice Supdt toy the ofhcuitmg penods from 23-12-94 to 6-3-95 1 5-5-95 
7-95 and from 14-95 to 31-8-95. 1 beg to mention here that the case above had 
already suffejed delay for more than 6 months from the date of repiesenting the 

case to the Circle Administration Shillong on 
20u1i  July, 2001 and as per Miilistr)' 

of Personnel, PG and Pensions, OM No. 28034/6/2002-Estt(A) dated 11-1-02 my 
case abo' c is likely to be settled within 11th March 2002 from the date of my first 
appeal dated 12-12-4)1 and in case it the c.ce is not resolved within 1 1th March, 

2002 then the undersigned \vill have no option but to proceed to the Court of Law 
• for the redress 'of my grievances. His noble-self is therefore rcqucstcd to be 

gracious 'enough kindly to consider the case with sympathy and kindness and' 
kindly to pass necessary orders for the grant of HSG-I pay scale to me with 

• retrospective effect from. 1-9-95 including the officiating periods .as mentioned in 
the subject and at pam-i above, against the norms based permanent HSG-I post of 
Office Supdt of N E Circle which was sanctioned vide PMG N E circle 
Shillong memo No Est/34-19/77 dated 19-5-81, as well, as granting of All India 

senioiity with retiospectr"e effect from 1--95 as I was due to get the HSG-I 
benefit with effect from 1-9-95 vide para- iv of the Directorate's letter No 22- 
1/89-PE-1 (Vol.11) dated .30-3-2001. Hi noble-scif is also requested kindly to pass 
necessary orders to pay inc the aireat pay and allowances for the pemiods from 23-

12-94 to 613-95 15-5-95 to 3-7-95 1--95 to 31--95 and from 1-9-95 to 21-5-
2001, since I lia'e dischai ged the duties of the Office Supdt, dui ing the peiiod to 

remove the discrimination and for:,the end of justice. .' ' 

An 6arly atl.ioii in time ina.Uer is solicited.  

With kind regards 

- 	 ' 	Yours ftiithfully, '' 	4 

-. 	 (Tapan Kr. Dutta Ro)') 

flnted t Shillong 	 , 	Office Superintendent. 

The 27t11 Febi uaiy, 2002 	 Cii dc Office Shillong 
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iMMEDIATE 

No. 12- 312001-SPG 

Government of India 
Ministry of Commutiications 

Department of Posts 
Dak Dhawan, New 1)clhi - 110 001 	 0 

Dated: •Q• 0 1 2 oo\ 
To 

The Chief Postmaster General, 

N. . 
C1 

Subject: DPC for promotion to the grade o{Asstt. Director (Rcctt.) , OCS 
Group '13' reserved for Os.! Dy. Office Supdt. working in Circle Offices. 

Sir, 

I am directed to say that it is proposed to hold a 1)PC meeting for 
selection of official for promotion for three posts of Asstt. Director (Rectt.), 
GCS Group 'B' in the Dopartmcnt of Posts on retirement of a regular 
incumbents of the said grade. A list of the officials who arc.likcly to find place 
in eligibility zone is enclosed herewith. Seniority list is provisional and subject ' 
to change on receipt of omissions/ corrections, if any, yet to be received from 
various circles. 

You arc,thercfore, requested to forward the up-to-date CR dossier along 
with the vigilance clearance of the official(s) belonging to your circle to this 
oflice latest by loth  October2001. A statement indicating particulars of current 
punishment /pcnalty, if any, against these official(s) may also be furnished. 

This office may also be kept infonned of any change in the aspect 
relating to vig./disc. case, if any, about these official(s) until the DPC meeting 
is held . The particulars of the official(s) mentioned in the enclosed list may 
also be got confirmed. 

rsfaifiuliy, 

(R.C.Sharrna) 

ty jWWoRal Manage, (PU) 

	 Assistant l)ircctor General (SGP) 

•J• the Chief Postmaster OawrO  
ti. reIe. Sbili.nt-793001 

0, 
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Provisional seniority List oLOS 1/ OS II for consideration for the post of 
AD(Rectt.), GCS Group 'B' as on 01.01.2001 

S. 
N. 

Name of the officer 	DOD 	Date ofreg1arappu. Circle 	Remarks 
intlie following 	where 
grades 	 wot king 

at present 

W () (3J (4i L6) 
I. Bodu Ram Meena (ST) 06.07.42 9.3.92 3.8.91 Raj. 

 Santi Rain Saikia 01.06.42 3.12.92 -- Assam 
 M.Nachjinuthu (ST) 06.01.56 24.12.93 5.11.92 T.N. 
 Smt. A.Vasugi ( SC) 05.10.42 29.09.94 -- KTK 
 M.Sanaulah 13.05.47 1.9.96 J&. K 
 1 larbans Siugh Bhatia 01 .05.43 Ii .10.96 -- 1>unjab 

,.7. M.S.Parmar ( SC) 01.03.44 6.3.97  
 G.K.Parmar ( SC) 07.03.43 6.3.97 -- Guj 
 Gayadhar Kisan (ST) 20.01.46 11.4.97 3.3.93 Orissa 

 S.1).Lonkar 13.12.43 29.4.97 26.6.93 Mali. 
H. M.J.Ninania 

( ST) 08.06.43 1.5.97 - Guj 
 Arjun Prasad ( ST) 23.09.47 23.9.97 9.5.94 I3ihar 
 R.N.M.Tripalhi 01.07.43 1.11.97 

-- U.P. 
 1adhanath Sorcn (ST) 02.06.46 1 .8.2(X)() 1.11.93 W.B. 
 Laxinj Chand Saini 14.12.50 1.9.2000 -- Hat- 
 Nareudra Singli 25.09.41 -- 10.8.94 U.P. 
 Sarnbhu Cli Dcbnath 21.09.42 

-- 13.3.95 /  W.B. 
 T.K.DuttaRoy 6.3.45 -- l.5 N.E. 

m 
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To 

The Chief Postmaster General, 
North Eastern Circle, 
Shullong - 793 001 
(Staff Section) 

Sub 	Filling up the post of Asstt Director (Rectt) GCS Group-B in the 
Circle Offices/Administrative Offices - preparation of seniority 
list of cligibic officials thcrcforc 

Ref 	C 0 letter No StaffI9-2/2000(L) dat1ed 24 Sept, 2001 

Sir, 

In continuation of my earlier representation dated 26 Sept/01, I beg to 
point out here that in the, seniority list of OS-I and OS-lI so indicated on the 
reverse side of Directorate's letter No. 12-3/2001-SPG dated, 13-9-2001 there 
appears to be great anomalies in the said seniority list The particulars of 
irregularities are appended below for favour of your kind perusal and ready 
reference which may kindly be brought to the notice of the Directorate to remove 
the anomalies. 	 j 

At serial No (7) Shri M S Parmar (SC) and at serial No (8) Shri G K 
Parmar (SC) were shown to have been appointed as Office .Supdt., on regular basis. 
with effect'Trom 67 in Gujrat Circle, while again at serial No 11, Shn M J 
Nintti&(ST) was shown to have been appointed as Office Supdt, on regular basis 
with effect from 1-5-97 in Guj rat Cir1e II is, therefore, not clear as to how .  both 

\ Shri M S Parmar and Shri G K Parmar were hlding the lone post of Office 
Supdt, from the same date 6-3-97 in the same Gujrat Circle? 

At serial No 11, Shri M J Ninama (SI) was shown to have been 
appointed as Office Supdt, on regular basis with effect from 1-5-97 in the Gujrat 
Circle It is therefore not deaf that as on 1-5-97 as to how the three officials viz, 
SI. No. (7), (8) and (1 1) can hold the lone post of Offle Supdt., at a time in the 
same Gujrat Circle ? I do hope and believe that your honour will agree me that 
unless the first incumbent Office Supdt, retires from service, the question of 
holding the said post by the other staff on regular basis may perhaps does not arise 



(c) At serial No (15) Shri L C Saint of Haryana Circle was shown to 
have been appointed as Office Supdt. HSG -I on regular basis *ith effect from 1-9-
2000. In this respect yout kind attention Is invited to the para-(iv) of the 
Directorate's letter No. 22-1/89-PE-I (Vol.11) dated 30-3-2001, wherein it has been 
ordered to upgrade the post of Office Supdt, of Haryana, H P and N E Circle to 
HSG-I level, then it is not clear as to how Shri L C Saint was appointed as Office 
Supdt.. HSG-I on regular basis with effect from 1-9-2000. r 

It is, therefore, requested that the above facts may kindly be 1rought 
to the notice of the Directorate to remove the anomalies and obliged 

Yours faithfully, 

(Tapan Kr. Dutta Roy) 
Office Superintendent 

Date 26-9-2001 	 Circle Office, Shillong. 

• 	 ..•. 	
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CHAPTER X• 

Miscellaneous 

Level Jumping—In order to prevent delays and repeatative noting, the system of level 
jumping should be adopted and the number of intermediate stages should be reduced by as 

many levels as possible in the handling of cases. Dealing Assistants with more than 6 years 
of experience in P & T Department may be permitted to send the files direct to the Sectional 

Officer instead of through the S/S. The Sectional Supervisor should go through the files• 

on_their return from the Officers so that he may be aware of the case  and attend to it inthe 

absence of the Dealing assistant in case of urgency without pleading ignorance of the case. 

Each Sectional Supervisor will maintain a register.showing the particulars of volume 

and publications actually required by and supplied to the section with the particulars of the 

latest correction slips available and pasted to each volume. The volume supplied should be' 

kept corrected up todate. 

Normally union office bearers will be given interviews only by the Directors and the 

Head of the Circle/Office and not by the Sectional Officers. 

Duties of 0. S./Sectional'Supervisof 

a) O/S- 

• 	i) General Supervision and direct responsibility for Central Registry, Issue and 

Despatch, movements of files and papers through Peons, Old Record Section 

• 	and reception office, Office stock pnd stationery will also be under the control 

of the 0/S. 

He is required to scrutinise the disputed papers of Dak and make them over to 

the proper sections. 	. 

Posting of Stenographers to Sections/Officers. 

He is responsible for all house keeping functions of the Circle Office.. 

Maintenance of C. Rs of the Class IV officialS. 

Receipt. Despatch and Distribution of Telex Messages. 

Joint custody of cash of Circle Office with ADPS/A.O. in-charge of its 

accounts and pension section. 

Joint custody of keys of safes and cash of Post Offices with A.D./A.O. 

in-charge of the Technical Section. 

Receipt and circulation of DG's Dak and Newspaper cuttings. 

A-1R 	cfZ 

• 8e,ut, afflolonaI Mdnager (PL1I 
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Receipt and distribution of communications from the Unions. 

Arrangements for holding of meetings ( D & M Meetings, Union Meetings, 

• 	 . 	 Advisory Committee Meetings etc. ) 

Grant of C. L. to Class-IV officials. 	. 

Maintenance of Office Library. 

Maintenance of coirected sets of P & T Manuals. 

Control over supply of stationery to Of uicers/Sections. 

Kit Inspection of the livened staff of the Circle Of lice. 
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IN TE CENTRAL JLD Mt NI STRATI VE TE .IJUNAL 

GLJWAUAZt LENCi :: GUWJ4JjATI. 
, 	

y. 

152/2002. 
	 () 

Shri T.K. Dutta Roy. 

- vs .- 

Union of Inja & Ors. 

- 	_ 

IN TUE MATTER OF 

Written statement submitted by 

the Respondents. 

The respondents be te su'biirLt written staternt 

as fOflOw :- 

QDntd. ..P/2 

- 

- 	- 	- 	 - 
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IEF UISLORY OF IUE CA3E. 

52J2OO2. T.Kjtt 

The North EasteXt cerpesite postal circle was bifurcated 

during June' 1988 in to two postal circles viz NorthEastern 

postal circle and Assam postal circle. krier to bifurcation 

there were two posts one in FISG - 1 and the ether in HSG - II. 

During bifurcation HSG - I pest was transferred to Assam circle 

retaining HSG-iI pest in LE. Circle. The HSG II pest was 

termed as Dy. Office &ipdt. During 1furcatiefl the Dy Office 

Supt pest was redesignated as Office Supdt in H-II.As Such 

there was no existence of Office Supdt in HSG-I grade after bifur-

ctien. The Office Supdt in HSG -II grade in N.E. Postal Qirele 

was upgraded to IiSG-I grade from y'2001 under the orders of 

cor.etent uthoriy(LrectQr 	ieal Pests). 

T1 applicant was posted as Office pdt from 1.9.95 in 

HSG-II post and was working as Office &ipdt in the HSG-II grade 

un.l the pest was upgraded to Hi pest in hy '2OO1. 

Under Director General Pests letter Ne_12-312001-SPG dtd 

25.9.2001 it was proposed for holding DPC for promotion of Office 

Supdt to the grade of Asstt.DireCter (ctt) GCS Group - 

considerng the senioritY ljst ppended tereto,aCCOrciiflg to 

which the alicant was the junior iiost. 

The applicant represe)ted for mcdificatiefl of the 

seniority list treating 1im in HSG - I grade from 1-9-95 with 

RSG-I grade pay, date from which he was working in HSG-II 

grade iich could not be acceded to. Thus being aggreived the 

applicant filed a case before the lionible CAT registered under1.  
cerAtd. ...P/3 
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under O.A. No - 152 / 2002. 

a, 	The posts of HSG - I and HSG-II in the Circle Office, 

$illong are under the control of the Head of Circle and 

the circle is well aware about the position 4f the posts of 

HSG I and HSG-II.i?esides this applicant carinet question the 

rationals of the decision 'regarding creation and abolition of 

post which is a pure'y adn.nistrative matter. 

b. 	The circle may ascertain t1epositien of the availability : 

Of Office Supdt. in the post Ef HG-I from the respective 

Circles i.e. ChhattisgQLrh j Mtkxxgx&fts Uttarnchal and JJiarkhand. 

1sides creation of posts is purely and administrative matter 

an which the applicant cannot make a demand as per his QWn 

convenience. Estblis1iiment branch of his directorate may also 

be consulted on paras (a) and (b) above. 

C. 	The presumded seniority in IISG-I is only hypethecal as 

there is no such post in the circle. The Office cannot claim 

eligibility on the basis of presun4ed seniority which is not as 

per nile. 

PABA WISE COMMENTS OF O.A.NO-?2/2002 FILED BY 

Ut! i.K.DUTTA ROY.  

1. 	Para - I It was proposed for holding DPC for promotion 

of Office S.ipdt to the grade of Astt.Directsr(ct) GCS 

Group - B in the DTE letter No- 12-'2001-StG dtd.25.9. 0 1 

considering the seniority list appended thereto. The prayer 

for modification of seniority list seniority. to the applicant 

- treating him as office supdt in HSG-I trade from 1.9.1995 

cofltd...P/L. 
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exteninga1l benefitsi of HSG - I to. him is riet sust?inable 

The post in IISG-I was ontent inNort'Eastern :tal 

Circle,ue to transfer ofthe. post of HSG - I) t&Assan'i 

Circlq after. bifurcatin.of the eoositevNorth Eastern 

C.rcle into two separate circle c -  viz Assarn circle and North 

eastern circle On 22.6.1988(knexure - A).As such 1ISG"-I post 

of Office Supdt was nat exitii,g in 1rt] Ets tern 'st.l 

irc1e on 1.9.95  and also thapplicant vr..;.6 posted:in HSG-II 

post,from 1.9.95 O 21.5.2001 and for these reasons his 

prayer is not abrissib1e. The post of Olfice &pdt was 

upgraded to HS]i - I only from Mayt2001 under orders of the 

coipetent authoxty vide Director (-enera]. letter No- 22-1/89-

PEI(Vo1 - -U) dd.30.03.61 (Mnaxe B) and the officil 

given the benefits accordingly. 

2. 	Para - 2 No Conint. 	garding Parajthe respondents 

state that the cause of actioti s stated to be senioty in 

the grade of HSG - I W.ef 1-9-1995 on the basis of which 

the applicant cl2iis that he is eligible for proition to 

)(Rectt) Grade. This is hits by laches of deiayand  is tiie 

30 	Para - 4.1 No cor±ient. 

tf. 	Para - 1f.2 AdLu.tted that the applicant was posted as 

Office Spdt circle office Shillong fror 1.9.95 on regular 

basis but the post of Office Supdt borne on the esta.ishnent 

contd .. . P/5 

S 

At 
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of 	ef Post Maeter General N.E. Circle was In HSG- II 

grade.ter bifurcation if the corposite cIrcle in 1988 aM 

the applicant was posted and was holding only the pest of 

Offj'ce Supat in HSG-II grade uptil its up gration aM 

duringthe rentioned period. The fact that the applicant was 

di,g the sane sc.le of pay of HSG -II before his posting 

as Office ipdt.(.HSG-II ) is. due to the T.ennial cadre 

review and placeman. t of LSG officials into higher scale of 

pay which is personal to tit applicant but not linked to the 

pest In which he was workiig. 

5. 	Pra - 4.3. The arranjerient under which the applicant 

was officiating as Office Supdt. (HSG-iI) was purely adhoc 

and was in a vacancy due to proceeding on leave of the regular 

incumbent 

contd. . 
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Para.4 	
Agreed that the post of Office Supdt in Circle Office Sillong 

1rl,irjllO 
ii Abolishing the post of Dy office 

was upgraded to iiui• X I uu 

supdt consequent on creation of the 	
in 

the same 	
eof_paY as that of the grade and pay scale of Dy office 

supdt 

having sunilar rcsponsi11tY This P. 

post con 	
.in 

198 and on bifurcation this HSG-1 po was transferred to Assain Circle 
re(ain log FISG-1 I post in this Circle.J1'he applicant was working in the 
HSG-1 1 post from 1.9.95 continuouSlY a Office Supdt (HSG-II) 

until up gradation of the post to 
HSG-1 from_22-5-2001 and applicant was 

awarded the benefit of HSG-1 from the datefl ng the post in HSG- S joini 

I. The averment that he was " most arbitrarilY extended the pay scale of 

I-ISO-il" is baseless and patently wrong since he was working in the HSG-1 1 

post of Office Supdt. 

Pare-4.5 It is true that the applicant was posted to work as Office Supdt 
(I-ISO-Il) from 1.9.95 and he officiated in three different spells as office 
supdt ( I-ISG-I1) between 23.12.94 to 3 1-8-95 but the post of Office Stipdt 

was in HSG-1I grade atl:er bifurcation 
in 1988.Hence he was allowed the 

pay scale of HSG-1 I grade from 1.9.95; As there was no HSG-1 grade 

post in the Circle Offie Shullong between 22.6.1988 and 22.5.2001, hi 
argument in this pam is totally baseless and the question f exteflSiofl of 
HSGI benefit does not arise since the appliaflt worked againSt a I-ISO-Il 

post only and he was given pay scales as peI rules in that grade. 

Para-4.6 	The 
applicant in this para admitted that HSG-1 post of the 

combined circle was transferred to Assam circle retaining HSG-1 1 post iii 

this circle but again in the same para he contradicte himself saying that d  

there was no sanction for I-ISO-i 1 post in N.E circle. FactUally it is stated 

that iISG-11 post of Office Supdt was upgraded under this office Memo 

1EST/34-19I77 datedl9-0549 8 ' to reate the post of Head Assistattt 

i-ISG-1 I (AnnexUrC C ) and this 1-ISO-I1 post was 
re_designated as Dy-

0111cc Supdt vide para-S of this office Memo No.EST/3437"81 dated 
Sliillong the 22-6-88 ( Annexure- A). This HSG-II post after bifurcation of 
Assam circle in June 1988 was retained with the North Eastern Circle as 
Office Supdt in the same grade of HSG-11. The applicant's argument in this 
para is baseless. Further, creation, transfer and up gradation of any post is 
entirely within the jurisdiction of the competent authoritY viz D.O.(POStS) 

according to the norms prescribed by the Govt. but not as to serve the 

intceSt of any individual. 

V 
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Para4.7 Creation of Circle by bifurcation or other means, as per rules 
is  

well within the jurisdiction of the competent authoritY viz. Director General, 
posts and is in the Public interest. Individual officials cannot question such 

action taken in the Public interest for ,  their personal benefit. Before 

bifurcation there were two posts, one in HSG-I and the other in HSG-1I 

gradö. 
Transfer of any post is entirely within the jurisdicti0I of the 

competent authority and is done , according to the norms 
prescribed by the 

Govt. Further, the post of HSG-I grade 
was transferred to Msanl Circle or' 

bifurcation on 22-6-88 and the applicant joined in the post of Office Supdt 

in HSG-II grade on 1.9.95 and he was given the pay scale 
of the HSG-II 

post he was holding since that date. Hence his claim is baseless 
and not 

admissible. 

Agreed that three new postal citc!es Viz (1) Jhttk1iand (1 1) 

Uttaranchal and (111) Chattisgarh caine into being 12.1.2001 vide DTE 

Letter No.38-i 0/2000-PE-li dtd 12-01-01 with direction that the new circles 

will be comprising with the staff etc that were presently with the respectiVe 
Regins concerned, in fact the post of Ofilce Supdt in the Circle offlc 
Chattisgarh Circle, Raipur is in HSG-II only ( Annexure-D4) Hence his 
argument of blessing with the post of Office Supdt in HSG-I grade in the 

new circle from the date of creation is incorrect and unteiiable. The post of
11.6.88 

Office Supdt HSG-1 in North Eastern circle was available upto 

when the post was transferred to Assarn cifele Transfet of any post is 

entirely within the jurisdiction of the adttinisttatiOfl not to stve the interest 
of any individual. So the allegation brought b' the applicant is totally base 

less and uncalled for. The fact that the transfer of HSG-1 post in 1098 to 
Assarn circle and down gradation of Office Supdt post to i-ISO-lI status was 
not questioned by the applicant in the niatetial period 1988 nor was this 
point raised in 1995 when he was placed in the post of Office Supdt ( 

HG-
II). The claim of the applicant for up gradation of the post I4SG-1 is purely 
for personal reasons and due to the longdelay from 1988, the claim of the 
applicant suffers from laches. 

•  L Para:8 North Eastern Postal Circle is not the only casç of Office Supdt 

being in gradII The same the status is in the case of Haryana and 
Himhl pradesh also. DTEin Io.2i/89PE1('0W') dtd 
30.3.01 have upgraded 1622 posts 	

With direction 

(Annexure- 	iiTradet1ost of OiIlce Supdt to grade-I whe having 
and accordingly the post of Office Sudt of 

4i 
............ .................................................... :--.- 

Ill  



Circle office Shillong was also up graded to grade-I under this office letter 

No. EST/2O20/RLG19.1_92dtd l9.4.01(AnneX 1 re-  E). 

Para-4.9 The argument of the applicatit is baseless. Since there was no 
HSO-1 post in existence in this circle office shullong after bifurcation in 

.Extensiofl of HSG-1 benefit from 1.9.95 does not at all arise. He. was 
1988  allowed the benefit of HSG-1 post when the post was upgraded from 22-5- 
2001 on his joining the upgraded post. In the case of 

pay of officiating 

periods the official was allowed the pay of HSG-1 1 grade in which he 
was 

officiating. Further, represciitatioil of the official preferred to this office by 
the applicant dtd 20th julyI2001 was examined by the competent authority 
taking into consideration of all the facts, and due application of mind. The 
decision of the competent authority was cormunicated to the applicant. 

The representations of the applicant dtd 12-12-2001 and 27th 
Feb,2002 addressed to Sri B.N.Som Secretary and Director general, 
Department of Posts, and Sri S.C.Datta Secretary and Director General, 
Department of Posts, respectively were also disposed of under DTE letter 

-5-2002 after due examination and after finding 
No. 4-1 /2002-SPB-!! Dtd 2 
that the claim was not sustainable. 

i /effect

ra-4.IO The applicant was holding the post of Office Supdt(HSG4I) 
with 

/ from 
1  e said 

/  daThe seniority list circulated, is purely for the officials holding posts of 
Office SupdliDy Office Supd(in the HSG-1 cadre. For thig reason the 
applicant was not eligible to be included in the seniority liflt of Office 

Supd tiDy Office Supdt (I-ISO-i) and accordingly he was not considered by 
the competent at:thority for promotion2AD ( Rectt) GCS Gr.B posts. The 
claim of the applicant to include his name in the All india seniority list of 
HSG-1 officials to consider him for promotion to AD (Rectt) is not tenable 
and his claim for promotion to the post of AD(Rectt) is not on facIfffaCt 

for promotion to the post of AD(Rectt) has been finalized based on the 
correct scniority list of FIQociP1$ and orders have been issued by the 
competent authority D.dTosts vide memo no. 12_3/2001-SPG d d 31 

Dccember 2001. 

/3 	Para-4. 11 The representation of the applicant addressed to Chief postmaster 
General, N.E Circle, Sliillong consisted of items relating to .the seniority of 
officials working in other circles like Gujrat circle and hence deci.ion on the 
same could not he given by the Chief postmaster General, N.E.Circte. 

• 	- 	- 	- 	.••' 	r-- 
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has not based in facts. After the post had been transferred to Assain Circle 
after bifurcation in jiiu 1988 the post of Office Supdt N.E. Postal Circle has 
existed only in the HSG-II grade. The applicant was holding only this post 
with effect from 1.9.1995 and he was paid the scale of HSG-I1 grade 

correctly as per rules. The claim of the applicant for up graditiofl of the 

Office Supdt I-ISO-Il post in North Easteri Circle to HSG-1 and for his 

placement in the 1-ISO-1 scale and other benefits are all based on his 

presumptiOn and not on facts. Since the applicant was holding the post. of 

HSG-1I only with effect from 1.9.1995 he  cann 

in which has noLpbys llY0Jked Thus the claim is untenable and 

p retiThptUOUs. 

Para-4.l3 	
The claim of the applicant that the post of Office Supd ii all. 

the Circles should be treated alike is not based on facts since the 
posts of 

Office Supdt HSG-1I existed in not only N.E.Postal Circle but also in 

Hirnachal pradesh 
and Harayana Circles, throughout the material period and 

upto the date when they were upgraded to HSG-i by 
the competent 

authority orders. 

Para-4. 14 	
The facts submitted in the above paras clearly bring out the 

facts that the applicant is not entitled to higher scale of pa.y sitice he had not 
physically worked in I-ISG-1 post but he also worked as Office Supdt only in 
HSG-1I grade from 1.9.95. His claim for consequential benefit for All india 

Seniority with retrospective effect 
is not tenable since he has not physically 

worked in a HSG-1 post. 

RAM 

cv 

/ . 	 Para-5.1 	The post of Office Supdt in HSG-1 was transferred to Assaili 

Circle after bifurcation in June 1988 and the post was 
not available in the 

Circle office, Shillong from June, 1988. 

17. 
Para-5 .2The applicant has worked for the broken periods meiitioned in 

o 
oil under reference al ~id( 

Para-5.3 The claim of the applicant for the benefit of similarly situated 

persons is not tenable since the posts of Office Supdt in Haraynfla and 

1-liniachal Pradesh Circles were only 
in HSG-iI grade during the material 

period. Since the benefits of the post he wholding (HSG-Il Office Supdt) 

were extended to him, there is no discrimination or violation of Articles 14 

and 16 of the Constitution of India as averred. . - 



.' 
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Para-5.4 The claim of the Office Supdt in N.E Postal Circle to be in HSG-
1 does not have any basis' nor does he have any claim for HSG-1 placement 

since he was holding a post in i-ISO-Il grade only. 

Para-5 .5 The claim of the applicant that the ,respondents have categoricallY 
admitted that there was justification for HSG-1 post in each Circle is not 
admitted and this can not be a ground for the applicant to claim benefit for 
HSG-1 since he was holding the post of HSG-II only. 

Para-5.6 The representations have been disposed off by the Director 

General in an appropriate manner and one of his representatiollS is under 

consideration of the competent authority. 

'Z' Para-6, 7,8 No comments. 

Para-8. I 	According to the statements of above paras no relief is 

admissible to the applicant. 

i 	Para-8.2 Seniority 1it was prepared by the DTE, further the applicant was 
given F1SG-1 grade after 30-03-0 1, his seniority was fixed accordingly. As 
there was no post in HSG-1 grade from 1988 the relief sought for treating 
him as iISG-1 official is not admissible. 

Para-8.3 Since this office has no fault, no cost is admissible. 

$. Para-8.4According to the above statement no relief is admissible. 

1/7 Para- 9.1 Interim relief prayed for by the applicant may not be granted since 
the case of promotion of i-ISO-i Office SupdtlDy Office Supdt has already 
been finalized by the competent authority and the order of promotion issued 
D.G Post Memo No. 

12. Pam-I 0 No comment 

• Para- 1 1 & 12 NO comment 	
0 
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StihJ&t - 	tlpgradation of 1622 pots bf HSG ft tb H4i grade 	I 
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I 	
4 	1 I 	
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.5 	 Th f  Psidit 19 f)1O1d to ct)1d htMo1 fo 	ôMki i,t' 

1 • 
posts 11% tfie (15(3.1 grade ni the pay scit or ts. iJU-itiiUtif b ; SL11tcthtY 

tipuratlinti the sani ,3 Dumber of exlstIn (-13(3 11 post hi the ii) sch3 bf tk' 

'(R)C1 130001- wIW ImttiedtO effect as per th di 9dttk W?s tit AtftixA 
As a result of this upgradatlon nhd aionWIth 208 posts ipaded etirfler to 
!ISGJ rade ikJe this offke i'tter df eveh hUflib!, dated 6 - i15 .10%. of 

S 	sn.it posfs stand uMraded tollG-I grade. 	
... •. 	5 	 5 .•• 	 .. 	 •. 	 :. 
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• 	 3. 	All Ctiif )0lIflte 	Ge,flètQl. 	 .' 

SenIor flF)r(CP)IAH i)DcSect 	pSU)/sA 	 S 

• 	
s: 	c.f1;ef(eflet 
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Of flea or tilft otiv 

norno.no, 	
t/34-10/77 ç, Jioto4 hi11ong, the 390h4u •  

Approval of the IbeninntvrGonoral, for th  artern 
hi.1 1on. i hcki'hy accoxdo to the crention of s 

cit fl4iti A3 	trnil. Wonorftl in the Cjrcjoje. 
tho acaja ci! 14,550/- to k,,750/.. with jwmodi*te •t •  

' t 	...,- 	 •••I••I t 	.. 	..I . 	I 	l\  

Conaquoic on the 	of,!thm  poet of 
(C1) in tho'net1 of .55O/i-to°.75C...tha .Inter4: 

Qonnral, N.I, Circjv,, \8hiI1cri Is furthez Z4tPoc1 tO'1ipQr1 S 
tiny pont of the Uff.icoBupdt. Circle Office. hi1long\to ....... 0 

in the cleof. Pir  700/.. to i.900/.. wJti 1nmeiiatj .afeoL' 

' (• 	\ 	; 	 .••,,, 	i 	I 	,.. 	\. 	. 

The 	 NJ..C1r,le. BhUlcmcj ia also 
ploeIed to (kJCIUO tnt fi, 	 u oüi tht Uaet, of £ilJinc p of the pont!.  
of Off ice Bupdt. in t1O neulo of, b700/..,, to R.9OO/-.. thppnt. 
of Of flee Zkipdt in t1!a ncplo of iQe/ to b..?50/- may. be  
treated a 	.bolinhed.j \\ \ 	 . . 

The o,ponittirn invo 10(1 in th is nctiw-a.)3jtc:b1. 
to tho Hand of fVc-?'2(1)jCirkI, Off Lou., ghoukt b. .... 
nint from the amictionod . 1cront 	: 	
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ponttj to thin ncjction early. H 
ectlon }mo, no, Ent/34..4/76 d 	\294,1sncl\4xtjitta the 

I. 

date of entertnjnrnnnt of the bo posts oV1)Ca tthi nc ion 
early for ianninçj fonin1 retention 	, 

 

The iiiroctor of ?Cc oUt(b Ot)., t ,b 	 . 

The A.nnti.I.)lroctor 	 . 	 . 	

.• Tiia Office %jx1t., •C.0., 
 

The Onard fIle (3.8.ntt,15ctjo)0 	
I 

The Cell 51111re, EnU. section, CQ11 , 8hl'— 	 / 
\_27• 	The 	 M4P section s, C4),, L3hii1QV.\ 	

0 

o) 	Tly C.O. file flo, Ent/34..4/76,' ' 	 \ 
9) 	pre. 	

I 	
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Am Th; 	I 
DEPARTMENT OF POSTS INJ),A 

j 	FFICE OF THE CHIEF POSTMASTER GENERAj. 	Cl1CLE: 
'SHILLOG-793 001. 	 ' • 	,'  

:) 

Memo No.Staff/94/OS(CO)/2001Dated Shiflong, the22nd May'ZoOj I,:.. 
 

Approval of the conpetent authority is hereby.  'cokid to the promotion of Sri Tapan '  Kumar Dutta Roy, OS, ' 
C.o., Shillong to O.S.(HSG-I) cadre in the Scala of '6500o 10,500/ with immediate effect. 	 ' 

The post of O.S. (HSG-II) C.O., Shillong ' wi1J. be' treated as upgraded to (RsG-I) from the date of joining of sri. T.K, Dutta Roy, in pursuance of Dte's letter N9.22rl/89-PE-'I (Vol-Il) dtd.30-3-2001 and c.o. , Shillong memo NO.ES/2Or-
20/Rlg.91-92 dtd.19-4-2001 

Sri T.K. Dutta Ro, will be on probation fok a 
period of two years from the date of assuming •' charge Of 0.5. (HSG-I), C.0., Shillong. 

He is. requested to exchange necesary • h' reports with copy to all concerned. 	 ' 

He may exercise option for fixation of 	uhcL r FR-22 within one month from the date of taking over chare. 

Niranjan Das 
Asst. Diecto(Sf) 

For Chief Postmster General, 

Copy to:- N.E.Circie, Shillohg. 

The APMG(A/C8), C.O.,, Shillong. 	 ' 
All Group Officer, C.o., ShillOng. 
The JAO(BGT), C.O., Shillong. 

T.K. Dutta Roy, C.o,, Shillong. 
5. .P.F. of Sri T.K. Dutta Roy. 

• 	6. Service Boo] of Sri T.K. Dutta Roy. 
7. The D.D.A. (P) Shiliong. 	 • 	 ' 

- 

Dr Ch 	 erG eral. 
N. E. Circle, Shillong. 
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DEPARTMENT OF POSTS,INDIA 

0,0 The Chief postmaster General 
Chhattisgarh Circle Raipur 492001 

To, 

The Ass itt Director (Staff) 
0/0 The Chief P.M.G. 
N.E.CircIe - SH1LLONG -793021 

No.EST-1 0-1 0/Ch. 11/405 

SUb: -0/S Post is HSG-I/ HSGII. 

Ref:-Yr.Lr,No.StaffIl 58-8/ 2001 

Sir, 

Ryp. Dtd,17-6-2002 

Dtd.1 7-6-2002 

I<indly rofcr to your letter cited dUuVe Uii Lire !-uUj14U(-ll1thIs 
rerd It I 

intimated that the post of 0/S is designated as Office Supdt.Ih circle office as per 

SIU norm either in HSG-lI or.  HSG-I capacity subject to approval of the 
competent authorityin this office the post of Dy.Supdtifl HSG.1I capacity was 
came on transfer from C.O.Bhopai and designated as "Office Supdt."in HSG.II 
capaclty.At present this post has been upgraded In HSG.1 w.e.f,30-3-2001 but 

could not be created for went of approved candidate. 

This is for your information please. 

Assittf7Sr (Staff) 
0/0 The Chief PM.G.Raipur 492001 

Lt 

EO1 

: 
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1)JJ[1J'N1 OPPOS1'S : .1NI)i: 

a,rlr1(1I' (W 11IE Cl 11EV POSTh1ASI'l CEN.ERA.11tJ 

tit 

I E 10 NO: j/20201R19L9L 	
S 

hi 	 Of 1IR ['&t1 D(v NW L101. k'lkr 

tI8te(I 30.03.2001 8pov 	
of the Chief Pø.ctt9St0i' General, NE.cIiCle, ,.sliiUong for 

upgriidatln° of. the ilIowi1M LISG-L1 posts in the scale of Rs.5t)0tJ00W40 
the status of 

usc;-! 
in (lie sci(e iif1tS.5U0500/ is issued to have an iniiitv(l18 

I Nam e of11stsuth(le (I. 

• 	Oflke Supdt. Cirde Omce, Shliloiig. 

Pos(instster1 	fItfl1flflg8r 

. 	Pustulasler. itailaglir 11O. 

ttt) 	
P()SUltflSt, KuhIut 

() 	
posth1St 	AizaWl 11.0. 

2. 	
Udbie upgrfldiltlOil of the posls the Sopdt. of Post OfflteS, )t IUatU*g1 IIId 

the 1)lrectflr of Postal Services, MIJA)ram 
Will 

eitsQre that one (1) reulaL post bE POstal 

MsU. in Ike scale qf 
pay s.4000-000. each ftOnI their respectR4 Sj'jsj)fl is alitiIIttd 

itli i ctcrdn 	In it's in i111a% sanction ni dcl as hit tipratIatI°' s nuki ed ttntfri hiatt IU$i}L 

sflViIIg. 	ii 	I) 	
OV( 	tiO1l(l be 	

to this Offlce fi OItWItEd 

su1nhiSSi1I i,( rvpurL to th Ute. A 	
ititt infurnuttiUli S11U(Lld hisO be gs'e1t to the 

1)1 (lie (1t'cleifIl 	
SliiIIuIit for k'tting posting order of l:ISG-1 Officifli. 

	

- 	

I 	 •• 	. 

3. 	 The 	pt'fl(i%(Ut involvcd In this 	uct011 is debitabic to head of A/C as 

follows :- 	(a) above 01. 101.01 salarY of Chcle Office. 	1 	

S 

it) 1.02 saillry iii' t'ttiiL I)ivi5i)tl5. 	
5 

- (J('F111cX 

I 

- C 

Em 

• 
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Copy to :• 	 1.3. l'lw I)irector Postal Serv(ceS1Mi7.t)I09 1t a iia 4ar/Nagh1tu1d fot doing the 

nt'ed ml as s(n(ed a kve and 	iibniiiQlt of in fru ~ nWfl regntI ing d ate 	f 

fl lit1oh!Llp91ftd a(ion of posts. 

4-S. The APlGtiC)t WStaff), C.0. shittofl
g . for. siflI1flt attijilt please. 

I Iit \J)(Stall) v,IlJ IJndIs note that (he %ork ol 1dentiilcfll0Il bi osI-s, hokihig W.  D1-'C and 

placement of the Officials against thujwStS shOuld be 
ctitnpktèd a'€ñFi a pibk Tile 

iiioik Of recruitment Iu (lie upgj4ided :Posts will  be  by (1w met hod ol ektfl&U as 

• prescribed in the Reu1uhtitftflt kulesth1' the
1)OstS ft* (Ité 	Uidt. lie will 

nisu ensure (his EsU. Sev(iofl the rnrLicUhttS of  t,osLs KbotLhed by 	1 1  1(1i%li8g8 911d 

1 4  

Mizoram Divn. before upgrad!1tiOfl tf l rthhagari1t11h Athuvl H.Os eSettlVIY . 

Agti 6-7 The 1)1'S MahIlpLli/ 	tathI fin iiifoi intlofl 

I 	 . 

8. .Tlie SSPOs. Meghailtyit.. Slthloiig for. LnfOrnUtPOLI 

9 	1 he Supdt PSI) 1  Slichar lom hi1ormItiOfl 

• tO. Si. l'ostmnnster, Shillotig G1'O. 

11-19.The Postuinstel, Agnrtflht/ 	
a rinflItagflrt.' R.K.PUt/ iniphiii/ Alas.s'I/ 

S 	
KohlinflI itaimftgar/ [fl [j.(J. 

• 	2.0. The Oii'cc.tor ni Accounts (Postal), Ciiictttth. 

I 	
21. TIW Dy, DA(P), Shillung. 	 S  

22-2 l,st lile "I ( 1r k' (flilU'! hrnhiInflgi1r lit)! Aiii'l 1101 ItautaglIr 110- 

Kohinta 110. 	. 

26-30. Sparc copies.. 

i 	
4'Or Chitt 'usttustcr (eiivtlil 

N. E. Cli tie, Shlllong-793 001. 

1 . 	 •• 	 'S.  

J .  

___________ 	 5- 	 • 	 - 
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VERIFI CATION. 

presently 

working as 	 be duly authorised and 

conpetent to sign this vex.f1cation ,do hereby sslen1y 

affirz and state that the stateients iade in para 4 7, 1 

are true to zy knowledge and belief, these nae in 

I ) 	 (o 	being matter of record, 

are true to ny information derived tfle2erro2 and the rest 

are my humble subrission before tials Asnible Tribunal, I have 

not suppressed any material facts. 

I sign this verification on t.is ,V r th day. of 

' 2002. 

/ 	
61)427 II-e t"Y--~ 4&--- 
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IN THE CENTRAL ADMiNISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

In the matterof: 

O.A. No. 152 of 2002 

Shri T.K.Dutta Roy 

-vs- 

Union of India & Ors. 

And 

In the matter of 

Rejoinder submitted by the applicant in reply to the 

written statement submitted by the Respondents. 

The applicant above named most humbly and respectfully begs to state as under: 

1.. 	That wi t;h reqard to the Brief history of the 

stated by the IResonderits in their,  written sttmsnt., 

t h e ai.p1.cant be to state that the appi ien t. wa. 

promoted as Off ice Superintendent with ef feet.. t roi 

1995 on re'i1ar basis v i d e rriemo dated  

r'eI of the 0 .c - ) and p aced in the pay ci o[ 

Rs. 1(O0-2660, a scale of HSG-'II which he had hcn 

dra'..'ini in his ar 11cr post; also It 1we I 

mention :iii that; wFr le the appi leant was given the scr&1. 

ef HSQ • he was assigned with all the du ti.c nd 

responsibi 1 ties of Superintendent (HSG I) lit e the 

Superint;erident flradeI of other Circle Offices 

ventuci ty Le 	pp1 leant wc-; promoted 1 miii G 
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Superintunden L (H'O II) to Office Superintendent (H5G 

L) in the pay scat a of Rs. 650010500/ vide memo 

dat;ed 7:25...2001 	(AFF'xua-1I 	to 	the 	) 	and 	he 

assumed c.harq.s as HSOI with eltect frorri 225_2001 

where Fii is sti ll cc:riti 

t: 

 

the time of bifurcation of the North Er:;terri 

(:::or1pI);) La Poti.l Circle during •.ii..L93O the ::.ior 

post:s in the difterriL upper cadres Ale na reta.tried with 

N.E. Circle and trunsferri.np the • iunior posts of those 

cadres to the newly treated Assam Circle. i3urpr isinqly 

iii thi C: of Office. Super Intendant, the ..nior post. 

La. the HSl:-J level post transferred 1:0 Assam 

Circle and the Hr- LI ]..evel pcsL was r'sta,ried ,,'ILh the 

i.EC:ircJ..e which i3 the parent: circle. Ho'aever, in the 

rele.ant order of bifurcat:icin/d. striLu.L:iori of posts 

j:ijed on 22688 (nne:::ure: to the O) it was 

specified 	iri 	m:: r ,t; 	1:I:Fi.; 	for 	the 	:)r:st 	of 	Office 

uperjrtendent: the respective circles iFI]_ 1 e)<:arnlrie the 

Instil im::::ati.ori of the post: or Its UP qrudat:ion where 

iecessary. Unfair tuna,t:ely sl....!ch exercise was not done in 

case of the post of Superintendent iii N. C.. Circle 

whereas the 	 i.ir_::lm? was 	not 	c:rll r/ 	.:n.L'.rr 	to 

c:ir 	lo in 	r::cin 1: 	of orr::oL...ic:'ri 	and 	headed 	by t1i.? 

:l.::t:1, ,l1iiJ.c t;C)p 	t;:c::rt 	of 	f:)D'L 	tio.ster 	(eneral 	but 	all the 

duties and r r:,piirl5.i.biIitiO5 of 	ti: 	was 	r>().. sting wi Ct 

the 	N.f.. . Li .... cia 	like 	ot:.har ci .... cl@sa.nd 	Chose 	duties 	of 

HSO-T 	were 	ent:ri.jsted 	to the appLicant on 	router 	basis 

wit:.h 	effe': .........from 	19.1995 in 	the 	llama' 	and tirade 	of HSO.... 

Ii 

\ 



II,. Thus whi I.e the appi icant was entrusted with higher 

responsibilities of HSG-I he was given the scale of 

HSG-II and recoriing hisseniorfty as HSG-II only in a 

wrong and unjust manner. It is relevant to mention here 

that prior to June, 1988, the post of O.S. (HS-'I) was 

existing in N.E. Circle, and again from cpril, 2001 the 

same HSO-I post was created in N.E.Circle but only 

during the intervening period i:he said post was 

abolished from N.E. circle depriving the applicant 01 

the benefit of HSGH,. 

2. 	That the applicant cal:egorically denies the statements 

made in paragraphs 1,4,5,6,7 and 8 of the wr:itten 

statement and begs to state that the post of Office 

Superintendent in the circle office, Shillong was 

upgraded from HSC II to HSGI in 1981 vide Memo dated 

i9..5..1981 (rinexureVII to the 0.A..) and. under the said 

memo the post of Office Superintendent in the HS-II 

grade in the circle office, Shillong was abolished, 

meaning thereby that the post of Office Superintendent 

in the circle office, Shiliorig is in the grade of HSGI 

only with effect from 1051981. The said post of 

Office Superintendent (HSGI) :i.n the circle office., 

Shillong was theresiter made permanent vide Memo dated 

2931985 (rnnexureVIII of the OA)with effect from 

• 13..1985 and the sc&rrie was reflected in the gradation 

• list corrected up to 17198, showing therein one 

permanent post of Office Superintendent in the scale of 

HSG-I. 

'I  
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It is relevant to mention here that although the 

applicant was placed in HSOII grade on regular basis 

from 191995 but he was placed in the same position 

earl:ier also in three different spells and in all the 

cases he has been shouldering the duties and 

responsibilities of O.A.(HSQ-I) similar to that of 

HS(-I incumbents in all other circles. Hence the 

applicant,, in all prudence ought to have been treated 

as HSG'-I at least from 19.,1995, if not earlier and 

his seniority ought to have been considered as HSGI 

and not as HSG'-II as shown in the impugned seniority 

list. 

3. 	That the applicant categorically denies the stat:errients 

made in paragraphs 9,,10,,11 and 12 and further states 

that due to irrational transfer of the Office 

Superintendent (HS'-I) post to the newly created Assam 

Circle and retention of the Office Superintendent (HSG-

tI) post in the original N,E. circle a clear 

discrimination was made in as much as that the person 

.joininq as Office Superintendent in newly created issam 

Circle at a later point of time could enjoy the 

superior scale of HSG'-I while his counterpart having 

worked in the older N.E. circle even prior to the 

creation of Assam circle was given the lowek scale of 

HSG-II Similarly,, the Office Superintendent working 

in 	other newly 	created circl:s 	like 3harkhand, 

Uttaranchal, Chattisqarh who could enjoy the HSG-.t 
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scale even in spite of creation of those ci roles much 

:iterthai N.E. Circle while the Office Superintendent 

of N.E. circle havinq worked even prior to the creation 

of those circles has been deprived of HS-I scale and 

placed in HSGII scale. only in the name of bifurcation 

even thouqh the nature and quantum of works of t h e 

Office Superintendent in the NE Circle is same as that 

of other circles. Further., the representations of the 

appi. icant were relected by the respondents without 

considerjnq the discriminatory treatment meted out to 

the applicant and without any application. Nhile the 

applicant was desiqnated as Office Superin tendent; and 

while the same quantum of works which were beinq 

performed by the Office Superintendent (HSG-l) in other 

circles since their very creation were also beinq 

performed by the Office Superintendent (HSD-I) in 

other Circles since their very creation were also beiriq 

performed by the Off ice Superintendent of N, E Circle, 

as in th case of the applicant, there is no earthly 

reason to treat the applicant as HSG-II with effect 

from t h e date he assumed charqes as OffIc 

Superinten,dtnt I e. From 1.91995 and the applicant 

auqht; to have been placed in the seniority, list of HSQ 

:t in:tead of that of HSG"II and subsequently considered 

for promot5or, to the post of Asstt, Director (Rectt, ) 

althouqh those promoted as Asstt. Director vide order 

dated 31..1201 as sated by the respondents, 
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4. 	That as regards the statements made in parraphs 

13,14,151617 ,18192O and 21 of the written 

statement, the appi icarit humbly submits that the 

placement of the applicant in HSG-II in spite of his 

discharging the duties and responsibilities of Office 

Superintendent (HSG'-I) with effect from 19.195 is 

unjust and unfair and as such his requests and pray for 

treating him as HSGI is based on facts and fully 

tenable in the eye of iCA. Further-  the anomalies of 

seniority in case of Gujrat and Haryana Circle and 

denial of proper seniority to the applicant as pointed 

out by the applicant has been avoided by t h e 

r-esponderits in a casual manner as stated in paragraph 

13 of the Written Statement., 

That the applicant categorically denies the statements 

made in paragraph 2324 2526 and 27 and begs to 

submit that the discrepancies and anomales as stated 

above and consequential denial of legitimate claim of 

the appi icant are all attributable to the respondents 

and as such the relief (s)/ interim relief sought for by 

the applicant are admissible and the applicant is fully 

entitled for the same. 

That in the facts and circumstances stated above, the 

application deserves to he al loed with costs. 
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I,, 	Shri 	Tapan 	Kumar Dutta 	Roy' Son 	of 	Late Dr. 

Subodh 	Chandra Dutta 	Roy, 	aged about 	57 .years orlc:ing as 

Office 	Superintendent. 	Office of 	the Chief 	Postmaster' 

General, 	NECircle, 	S'hillong, do 	hereby verify 	that the 

statements made 	in 	Paragraph 1 to 6 	of the 	re1oinder are 

true to my kno1edge and 	I 	have not 	suppressed any rriaterial 

nd 	I 	sign 	this 	verification on' 	this t h e 

day of 	August, 2002 

'RIT 
a,'k -  46karcLm. çz 


